


Emmm B(MRD

D, r. AC{!A{RY
VELRETARY-CENERAL |
’fj m :wmnm mmmwm
i JOINTS’ECRETARY

H n TAKKEﬂ
DIRLC'TUR

 DEVENDRAKUMAR - .
ADDITIOAAI DIRECTOR Y

{ mvusacmbmnum«; ; f o
JQMDIRECT()R

| sANJAvsmvxs'rAVA' L
ST KIRTIPRABRA
" EDITOR » |



INDEX
TO

LOK SABHA DEBATES

(TWELFTH SERIES)

VOLUME VITO VII

THIRD SESSION OF THE TWELFTH LOK SABHA

November 30, 1998 10 December 23, 1998
Agrahayana 9, 1920 (Saka) to Pausa 2, 1920 (Saka)

LOK SABHA SECRETARIAT
NEW DELHI



How to use the Index
Part I—Subject Index

Part [I——Name Index .

CONTENTS

-------------------------------------------------------------------
...................................................................

...................................................................



HOW TO USE THE INDEX

‘The Index is arranged alphabetically with the Subject Index separated from Name Index
and printed in the following order: Part I—SUBJECT INDEX; Part [I-—NAME INDEX.
At the end of every entry, the Debate Number is given in numerical and Volume Number
is given in Roman numersls followed by the date of the Debates in parenthesis and
column number or numbers, as the case may be is given immediately after that printed

% (Deb. 3, Vol. XXXVII, 04-12-2003) Col. 154-156.

\-

. Al the Bills are siphabetically arranged under the main heading “Bili(s)". The
Jtages of the Bills are given at the end of title in form of Int., Consid., Consid. and Pass
etc. The matter pertsining to Papers Laid on the Table is shown under the heading PLT.

BEach keyword is reflective of the subject matter it pertains to, for example, a matter
pertaining to Agriculture may be found under the heading Agriculture besides the
appropriste head. Similarly matter relsted to sll types of diseases is put under the
heading Disease and matter relsted to Heslth Care under heading Health Care.

The names of Institutions, Programmes, Schemes are put under the heeding of the
name of such Institution, Scheme, Programmes.

The matter pertaining to Committees are put under the heading Committee(s), Port
under Ports, Airport under Airports, Airline under Airlines, River under Rivers.
The Commiittee report stages are reflected at the end of title by the word Presented/Laid.

The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under Rule
193 as (DUR 193).

Ipformation pertaining to Railways has been indexed under the various main headings
com'nencing with the word Railways ¢.g. “Railway Lines”, “Railway Trains” etc.

Information regarding various States in India and the various foreign countries has
been indéxed under their respective names.

A list of abbrevistions used in the Index is given below:

AM. Adjourmnment Motion
CA. Calling Attention to Matter of Urgent
Public Importancs
. Int. Introduction Stage of Bill
" Consid. & Pass Consideration & Adoption Stage of a Bill
% % DUR 193 Discussion Under Rule 193
£ MUR3IT Matters Under Rule 377
PLT Papers Laid on the Table
Res. Resolution
Sub. Submission by Member

8t. Statement

(iii)
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TO
LOK SABHA DEBATES
(TWELFTH SERIES)

VOLUME VI TO VlI
November 30, 1998 to December 23, 1998

Agrahayana 9, 1920 (Saka) to Pausa 2, 1920 (Saka)

THIRD SESSION OF THE TWELFTH LOK SABHA

PART -1
SUBJECT INDEX

Accident(s)

Accident in Mahanadi Coalfield Limited
(Deb. S5, Vol. VI, 04-12-1998)
Col. 300-301

Accidents in Coal Mines
(Deb. 15, Vol. VII, 18-12-1998)

Col. 24

Clearance of Claim by Motor Accident
Claims Tribunal

(Deb. 1, Vol. VI, 30-11-1998)
Col. 204

Compensation in the Cases of Road
Accidents
(Deb. 1, Vol. VI, 30-11-1998)
Col. 139

Mukherjee Committee on Mine Accidents
(Deb. 11, Vol. VII, 14-12-1998)
Col. 417-18

Act(s)
AmendmentinCr.P.C.

(Deb. 12, Vol. VII, 15-12-1998)
Col. 307

Amendment in Mines and Minerals
(Regulation and Development) Act,
1957
(Deb. 14, Vol. VII, 17-12-1998)
Col. 89-90

r

Amendment in Patent Act
(Deb. 15, Vol. VII, 18-12-1998)
Col. 186, 235

Amendment in Trade Union Act
(Deb. 12, Vol. VII, 15-12-1998)
Col. 159-60

Amendment of Companies Act, 1956
(Deb. 11, Vol. VII, 14-12-1998)
Col. 176-77

Amendment of Multimodel Transport
Goods Act, 1993
(Deb. 1, Vol. VI, 30-11-1998)
Col. 200-201

Amendment of Pollution Control Acts
(Deb. 1, Vol. VI, 30-11-1998)
Col. 253

Amendment of Seed Act
(Deb. 13, Vol. VII, 16-$2-1998)
Col. 80-81

. Amendment of Various Acts

(Deb. 16, Vol. VII, 21-12-1998)
Col. 86-87

Amendment to Company Act
(Deb. 6, Vol. VI, 07-12-1998)
Col. 73-75
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Amendment to Representation of Peoples
Act
(Deb. 6, Vol. VI, 07-12-1998)
Col. 230

Amendment to Stamp Act
(Deb. 6, Vol. VI, 07-12-1998)
Col. 70-71

Amendment to UGC Act
(Deb. 16, Vol. VII, 21-12-1998)
Col. 96

Amendments in Coal Mines (Nationalised)
Act
(Deb. S, Vol. VI, 04-12-1998)
Col. 199

Amendments to Motor Vehicles Act
(Deb. 11, Vol. VII, 14-12-1998)
Col. 133

Arrests Under FERA
(Deb. 5, Vol. VI, 04-12-1998)
Col. 264

Authorities under
(Protection) Act, 1986

(Deb. 16, Vol. VII, 21-12-1998)
Col. 225-27

Bringing Government Departments under
MRTPACct
(Deb. 1, Vel. VI, 30-11-1998)
Col. 62

Cases Filed Under MRTP Act
(Deb. 16, Vol. VII, 21-12-1998)
Col. 92

Cases Registered for Violation of
Companies Act
(Deb. 1, Vol. VI, 30-11-1998)
Col. 248

Committee on Disabilities Act, 1955
(Deb. 2, Vol. VI, 0i-12-1998)
Col. 301

Consumer Movement
(Deb. 12, Vol. VII, 15-12-1998)
Col. 97-98

-~
-

Environment

Delhi Special Police Establishment Act,
1956
(Deb. 7, Vol. V1, 08-12-1998)
Col. 381

Devslopment Projects under CRZ Act
(Deb. 1, Vol. VI, 30-11-1998)
Col. 54

Drugs and Cosmetics Act, 1940
(Deb. 12, Vol. VII, 15-12-1998)
Col. 72-73

Essgntial Commodities Act, 1981
(Deb. 7, Vol. VI, 08-12-1998)
Col. 527

Expert Group on Consumer Protection
Act, 198€
(Deb. 17, Vol. VII, 22-12-1998)
Col. 136-37

FEMA.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 402

Hindu Marriage Act
(Deb. 11, Vol. VII, 14-12-1998)
Col. 195

Implementation of Cable Television
Network (Regulation) Act, 1995
(Deb. 18, Vol. VII, 23-12-1998)
Col. 103-04

Implementation of Official Language Act
(Deb. 12, Vol. VII, 15-12-1998)
Col. 317-18

Imposition of Armed Forces Special Power
Act in Manipur
(Deb. 7, Vol. VI,
Col. 396-97

Industrial Disputes Act
(Deb. 2, Vol. VI,
Col. 406

Land Acquisition Act -
(Deb. 4, Vol. VI, 03-12-1998)
Col. 34344

Minimum Wages Act
(Deb. 7, Vol. VI,
Col. 234-35

08-12-1998)

01-12-1998)

08-12-1998)
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Motor Vehicles Act
(Deb. 1, Vol. VI, 30-11-1998)
Col. 294-95

Non Implementation of Consumer
Protection Act
(Deb. 12, Vol. VII, 15-12-1998)
Col. 221-22

Official SecretAct, 1923
(Deb. 12, Vol. VII, 15-12-1998)
Col. 222-23
(Deb. 17, Vol. VII, 22-12-1998)
Col. 134

People involved in COFEPOSA
(Deb. 5, Vol. VI, 04-12-1998)
Col. 227

Persons with Disability (Equal
Opportunities Protection of Rights and
Full Participation) Act, 1995
(Deb. 7, Vol. VI, 08-12-1998)
Col. 183-85

Revival of Essential Commodities Act, 1981
(Deb. 7, Vol. VI, 08-12-1998)
Col. 384-85

SFCAct, 1951
(Deb. 11, Vol. VII, 14-12-1998)
Col. 283

Suggestion for Amending Acts
(Deb. 2, Vol. VI, 01-12-1998)
Col. 45

Violation of Companies Act
(Deb. 1, Vol. VI, 30-11-1998)
Col. 157-58

Administrative Laws

Administrative Laws
(Deb. 8, Vol. VI, 09-12-1998)
Col. 84-86

Administrative Reforms

Cadre Review
(Deb. 13, Vol. VII, 16-12-1998)
Col. 258

Retirement Age
(Deb. 15, Vol. VII, 18-12-1998)
Col. 61-63

Retirement Age in Armed Forces
(Deb. 4, Vol. VI, 03-12-1998)
Col. 361

Scheme of Combatisation
(Deb. 17, Vol. VII, 22-12-1998)
Col. 49

Adoption

Central Adoption Agency
(Deb. 7, Vol. VI, 08-12-1998)
Col. 115-18

Advocates

Behaviour of Advocates
(Deb. 1, Vol. VI, 30-11-1998)
Col. 191

Afforestation

Afforestation Programmes in Uttar
Pradesh
(Deb. 16, Vol. VII, 21-12-1998)
Col. 25-26

Afforestation and Beautification of Patora
Lake
(Deb. 11, Vol. VII, 14-12-1998)
Col. 64

Afforestation Programme of S.E.C.L.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 249

Afforestation Scheme
(Deb. 1, Vol. VI, 30-11-1998)
Col. 192

Compensatory Afforestation
Developmental Work
(Deb. 11, Vol. VII, 14-12-1998)
Col. 22-23

Forest Wasteland for Captive Plantation
(Deb. 6, Vol. VI, 07-12-1998)
Col. 242

Social Afforestation Projects in Bihar
(Deb. 1, Vol. VI, 30-11-1998)
Col 219

for
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Afghanistan

Threat From Taliban Movement
(Deb. 18, Vol. VII, 23-12-1998)
Col. 87

Training Camps in Afghanistan
(Deb. 18, Vol. VII, 23-12-1998)
Col. 14748

Agriculture

S-Point Plan on Agriculture
(Deb. 8, Vol. VI, 09-12-1998)
Col. 183-84

Abolition of Compound Interest on
Agriculture Loans
(Deb. 11, Vol. VII, 14-12-1998)
Col. 37-38

Agricultural Development Schemes
(Deb. 8, Vol. VI, 09-12-1998)
Col. 287-88

Agricultural Labour
(Deb. 2, Vol. VI, 01-12-1998)
Col. 34748

Agricultural Labourers
(Deb. 7, Vol. VI, 08-12-1998)
Col. 127-29

Agricultural Production
(Deb. 13, Vol. VII, 16-12-1998)
Col. 74-75, 363

Agricultural Projects
(Deb. 3, Vol. VI, 02-12-1998)
Col. 75-76

Agricultural Research Projects
(Deb. 18, Vol. VII, 23-12-1998)
Col. 14647

Agricultural Rural Debt Relief Scheme
(Deb. 18, Vol. VII, 23-12-1998)
Col. 149-50

Agriculture Education
(Deb. 11, Vol. VII, 14-12-1998)
Col. 74

Agriculture in the Concurrent List

(Deb. 18, Vol. VII, 23-12-1998)
Col. 3940

Agriculture Land
(Deb. 13, Vol. VII, 16-12-1998)
Col. 207

Allocation of Funds for Development of
Agriculture
(Deb. 8, Vol. VI, 09-12-1998)
Col. 125-28

Assistance to J&K
(Deb. 8, Vol. VI, 09-12-1998)
Col. 207

Black Head Worm
(Deb. 13, Vol. VII, 16-12-1998)
Col. 4346

Cash Crops
(Deb. 11, Vol. VII, 14-12-1998)
Col. 24243

Central Assistance Scheme _
(Deb. 18, Vol. VII, 23-12-1998)
Col. 88-89

Central University for Agriculture
(Deb. 16, Vol. VII, 21-12-1998)
Cai. 132

Centrally Sponsored Scheme
(Deb. 8, Vol. VI, 09-12-1998)
Col. 3940

Centrally Sponsored Schemes for Rainfed
Farming
(Deb. 13, Vol. VIl, 16-12-1998)
Col. 384

Chemical Pesticides in Crops
(Deb. 18, Vol. VII, 23-12-1998)
Col. 182-83

Cocoa Production
(Deb. 13, Vol. VII, 16-12-1998)
Col. 150-51

Coconut Farming
(Deb. 3, Vol. VI, 02-12-1998)
Col. 125-126

Commercial use of Agriculture Land
(Deb. 14, Vol. VII, 17-12-1998)
Col. 135-36
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Commission for Agriculture Costs and
Prices
(Deb. 8, Vol. VI, 09-12-1998)
Col. 241

Compensstion to Agricultural Labour
(Deb. 7, Vol. VI, 08-12-1998)
Col. 186-87

Converted Agriculture Land
(Deb. 14, Vol. VII, 17-12-1998)
Col. 63

Crop Failure
(Deb. 13, Vol. VII, 16-12-1998)
Col. 330

Crop Insurance
(Deb. 3, Vol. VI, 02-12-1998)
Col. 40-41

Crop Insurance Scheme
(Deb. 3, Vol. VI, 02-12-1998)
Col. 76,157
(Deb. 18, Vol. VII, 23-12-1998)
Col. 199-200

Cultivation of Cocoa
(Deb. 3, Vol. VI, 02-12-1998)
Col. 252

Cultivation of Rice
(Deb. 3, Vol. VI, 02-12-1998)
Col. 9495

Damage to Crops due to Natural Calamities
such as Floods, Cyclones, etc.(DUR
193)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 384-39

Dave Committee
(Deb. 13, Vol. VII, 16-12-1998)
Col. 2

Development of Rice
(Deb. 13, Vol. VII, 16-12-1998)
Col. 325-26

Disease in Arecanuts
(Deb. 13, Vol. VII, 16-12-1998)
Col. 175-76

Disease in Mango Lemon, Myrobalan
(Deb. 8, Vol. VI, 09-12-1998)
Col. 201-02

Expert Committee
(Deb. 18, Vol. VII, 23-12-1998)
Col. 193-94

Farming Methods
(Deb. 3, Vol. VI, 02-12-1998)
Col. 1-11

Finance Assistance to Bihar
(Deb. 8, Vol. VI, 09-12-1998)
Col. 2-7

Financial Assistance for Agriculture
Projects
(Deb. 18, Vol. VII, 23-12-1998)
Col. 213

Foreign Investment in Agriculture
(Deb. 3, Vol. VI, 02-12-1998)
Col. 171-72

Fund for Agriculture and Allied Activities
(Deb. 13, Vol. VII, 16-12-1998)
Col. 35960

Green Revolution
(Deb. 13, Vol. VII, 16-12-1998)
Col. 177

Harmful Substances in Dairy and
Agricultural Products
(Deb. 2, Vol. VI, 01-12-1998)
Col. 459

Hike in Price of Insecticides/Pesticides
(Deb. 8, Vol. VI, 09-12-1998)
Col. 69-70

Import-Export
Commodities
(Deb. 13, Vol. VII, 16-12-1998)
Col. 227

Increasing the Limit of Loan for
Agricultural Sector
(Deb. 5, Vol. VI, 04-12-1998)
Col. 259-60

Intérnational Loans to Agricultural Sector
(Deb. 13, Vol. VII, 16-12-1998)
Col. 83

of Agricultural
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Investment in Agriculture Sector
(Deb. 13, Vol. VII, 16-12-1998)
Col. 95

Laghu Krishi Vyavasaya Sangh
(Deb. 3, Vol. VI, 02-12-1998)
Col. 4445

Latest Technology

(Deb. 13, Vol. VII, 16-12-1998)
Col. 256-57

Loss of Kharif Crop
(Deb. 8, Vol. VI, 09-12-1998)
Col. 311

Marketing for Agricultural Products
(Deb. 9, Vol. VI, 10-12-1998)
Col. 153-54

National Agricultural Commission
(Deb. 18, Vol. VII, 23-12-1998)
Col. 174-75

New Agricultural Technology
(Deb. 8, Vol. VI, 09-12-1998)
€ 53 '
New Agriculture Technology
(Deb. 3, Vol. VI, 02-12-1998)
Col. 172-73
(Deb. 8, Vol. VI, 09-12-1998)
Col. 226-27

Paddy Cultivation
(Deb. 13, Vol. VII, 16-12-1998)
Col. 14344

Paddy Procurement Centres
(Deb. 7, Vol. VI, 08-12-1998)
Col. 414—16

Pending Schemes Relating to Water
Management and Agriculture
(Deb. 3, Vol. VI, 02-12-1998)
Col. 4243

Perishes of Agricultura: rroducts
(Deb. 3, Vol. VI, 02-12-1998)
Col. 84

Policy on Crop Patterns
(Deb. 3, Vol. VI, 02-12-1998)
Col. 125

Prawn Culture
(Deb. 18, Vol. VII, 23-12-1998)
Col. 230

Production of Major Crops
(Deb. 3, Vol. VI, 02-12-1998)
Col. 222-23

Production of Paddy
(Deb. 3, Vol. VI, 02-12-1998)
Col. 134-35

Proportionate Profits
(Deb. 18, Vol. VII, 23-12-1998)
Col. 200-20i

Purchase of Paddy from Punjab
(Deb. 7, Vol. VI, 08-12-1998)
Col. 238-39

Rabi Crops
(Deb. 8, Vol. VI, 09-12-1998)
Col. 272

Research Centres
(Deb. 8, Vol. VI, 09-12-1998)
Col. 167-79

Scheme for Agricultural Development
(Deb. 3, Vol. VI, 02-12-1998)
Col. 160

Scheme for Micro Elements
(Deb. 3, Vol. VI, 02-12-1998)
Col. 84-85

Scheme for Small Holdings
(Deb. 13, Vol. VII, 16-12-1998)
Col. 291

Separate Agro Channel for Karnataka
(Deb. 8, Vol. VI, 09-12-1998)
Col. 114

Setting up of Agriculture Information

Centre
(Deb. 11, Vol. VII, 14-12-1998)

Col. 128



SUBJECT INDEX 7

Soil Conservation
(Deb. 8, Vol. VI, 09-12-1998)
Col. 122—24

Status of Industry to Agriculture
(Deb. 18, Vol. VII, 23-12-1998)
Col. 78

Sugarcane Research Centres
(Deb. 18, Vol. VII, 23-12-1998)
Col. 156-57

Technology University
(Deb. 13, Vol. VII, 16-12-1998)
Col. 188—-9i

Tissue Culture
(Deb. 18, Vol. VII, 23-12-1998)
Col. 37-38

Uneconomical Venture
(Deb. 18, Vol. VII, 23-12-1998)
Col. 129

Unfungi
(Deb. 8, Vol. VI, 09-12-1998)
Col. 52-53

Varieties of Rice
(Deb. 13, Vol. VII, 16-12-1998)
Col. 21822

Waste Land
(Deb. 9, Vol. VI, 10-12-1998)
Col. 8190

Agro and Rural Industry(s)

Agro-based Industries
(Deb. 8, Vol. VI, 09-12-1998)
Col. 49—51

Domestic Agro-Industry
(Deb. 3, Vol. VI, 02-12-1998)
Col. 35—37

Air Accident(s)

Air Accidents by Bird Hits
(Deb. 9, Vol. VI, 10-12-1998)
Col. 69-70

Air Crashes
(Deb. 9, Vol. VI, 10-12-1998)
Col. 2—8

Crash of Army Helicopter near Simla
(Deb. 4, Vol. VI, 03-12-1998)
Co!. 363

Crash of IAF Plane near Calcutta
{Deb. 4, Vol. VI, 03-12-1998)
Col. 258-59

Enquiry into Aircraft Crash
(Deb. 4, Vol. VI, 03-12-1998)
Col. 362-63

AirForce

Dubious Deals in 1.A.F.
(Deb. 17, Voi. VII, 22-12-1998)
Col. 325

Grounding of Combat Aircraft
(Deb. 4, Vol. VI, 03-12-1998)
Col. 45-46

Loss of Airforce Planes
(Deb. 4, Vol. VI, 03-12-1998)
Col. 157-58

Probe into IAF Golf Course Plan
(Deb. 4, Vol. VI, 03-12-1998)
Col. 231

Striking Power of IAF
(Deb. 9, Vol. VI,
Col. 155-56

Air India

Additions to Fleet
(Deb. 14, Vol. VI, 17-12-1998)
Col. 176

Advertisement Support by Air India
(Deb. 9, Vol. VI, 10-12-1998)
Col. 101—03

Air India Fare on Gulf-Trivandrum-
Bombay Sector
(Deb. 9, Vol. VI, 10-12-1998)
Col. 189-90

Air India Staff at Foreign Stations
(Deb. 4, Vol. VI, 03-12-1998)
Col. 89—93

Augmentation of Fleet of L A.

(Deb. 14, Vol. VII, 17-12-1998)
Col. 208

10-12-1998)



LOK SABHA

Ban on Smoking in Air India Flights
(Deb. 4, Vol. VI, 03-12-1998)
Col. 17

Bookings by Air India Agents
(Deb. 9, Vol. VI, 10-12-1998)
Col. 104

Decline in Air Traffic Carried and Cargo
Handled by Airlines
(Deb. 4, Vol. VI, 03-12-1998)
Col. 372-73

Excess Staff in Air India and Indian
Airlines
(Deb. 9, Vol. VI, 10-12-1998)
Col. 208-09

Losses by Air India
(Deb. 9, Vol. VI, 10-12-1998)
Col. 27

Losses incurred by Air India
(Deb. 4, Vol. VI, 03-12-1998)
Col. 270—T72

Losses incurred by Indian Airlines and
Air India
(Deb. 9, Vol. VI, 10-12-1998)
Col. 259-60

Privatisation of Air India
(Deb. 4, Vol. VI, 03-12-1998)
Col. 55-56

Productivity Linked Bonus to Air India
Agents/Employees
(Deb. 14, Vol. VII, 17-12-1998)
Col. 109

Promotion of SCs/STs of A.l.
(Deb. 9, Vol. VI, 10-12-1998)
Col. 146

Provident Fund Scheme in Air India
(Deb. 9, Vol. VI, 10-12-1998)
Col. 65

Routes of Air India
(Deb. 14, Vol. VII, 17-12-1998)
Col. 211-12

Salary of Pilots of Air India
(Deb. 14, Vol. VII, 17-12-1998)
Col. 60-61

SC/ST Employees in Air India
(Deb. 4, Vol. VI, 03-12-1998)
Col. 87-88

Services grovided to Passengers by Al &
IA 7
(Deb. 4, Vol. VI, 03-12-1998)
Col. 174-75

Staff Strength of Al
(Deb. 4, Vol. VI, 03-12-1998)
Col. 367-70

Air Services

Air Fares
(Deb. 4, Vol. VI, 03-12-1998)
Col. 174

Air Flight from Ahmedabad to
Johanesburg
(Deb. 4, Vol. VI, 03-12-1998)
Col. 187-88

Air Service from Pondicherry, Tuticorin in
Salem
(Deb. 14, Vol. VII, 17-12-1998)
Col. 113-14

Connecting of Shirdi Pilgrimage Centre by
Air Services
(Deb. 9, Vol. VI, 10-12-1998)
Col. 151

Discontinuation of Direct Flight on
Trivandrum-Delhi Sector
(Deb. 4, Vol. VI. 03-12-1998)
Col. 374

Flight on Hyderabad-Los Angeles Sector
(Deb. 14, Vol. VII, 17-12-1998)
Col. 224-25

Flights from North Eastern States
(Deb. 14, Vol. VII, 17-12-1998)
Col. 77—80

Internations! Flight from Trivandrum
(Deb. 9, Vol. VI, 10-12-1998)
Col. 136-37

Mini Air Services for Tourist Places
(Deb. 14, Vol. VII, 17-12-199")
Col. 213-14
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Need to introduce air service on Delhi-
Kota-Mumbai and Delhi-Kota-Indore
route (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 330

Need to start air service between Nasik
and Delhi via Aurangabad or Poona
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 330

Policy for Foreign Companies for Domestic
Operator
(Deb. 4, Vol. VI, 03-12-1998)
Col. 88-89

Aircraft

Criteria for Hiring Aeroplanes
(Deb. 14, Vol. VI, 17-12-1998)
Col. 83-84

Installation of ACAS in Aircrafts
(Deb. 14, Vol. VII, 17-12-1998)
Col. 91

Reduction in Budget for Maintenance of
Aircraft
(Deb. 14, Vol. VII, 17-12-1998)
Col. 128

Aircraft Carrier

Construction of Aircraft Carrier

(Deb. 14, Vol. VII, 17-12-1998)
Col. 35

Airlines

Dues from Private Airlines
(Deb. 14, Vol. VII, 17-12-1998)
Col. 22527

Private Airlines
(Deb. 9, Vol. VI, 10-12-1998)
Col. 198—204

(Deb. 14, Vol. VII, 17-12-1998)
Col. 197—200

Tata Project
(Deb. 4, Vol. VI, 03-12-1998)
Col. 55—55

Tata's Airlines Project
(Deb. 9, Vol. VI, 10-12-1998)
Col. 144-45

Violation of Guidelines by Jet Airways
(Deb. 14, Vol. VII, 17-12-1998)
Col. 52

Airport(s)

Aircraft Security
(Deb. 14, Vol. VII, 17-12-1998)
Col. 196

Airport at Ajmer
(Deb. 4, Vol. VI, 03-12-1998)
Col. 117

Airport Projects by Private Airlines
(Deb. 9, Vol. VI, 10-12-1998)
Col. 127

Cargo Complex at Calicut
(Deb. 9, Vol. VI, 10-12-1998)
Col. 161

Construction of Air Strip at Phaltan
(Maharashtra)
(Deb. 14, Vol. VII, 17-12-1998)
Col. 166

Development of International Airport at
Trivandrum
(Deb. 4, Vol. VI, 03-12-1998)
Col. 285

Development of Jharsuguda Air Strips
(Deb. 9, Vol. VI, 10-12-1998)
Col. 14748

Development of Mangalore Airport
(Deb. 4, Vol. VI, 03-12-1998)
Col. 165-66

Draft Legislation on Security of Airports
(Deb. 4, Vol. VI, 03-12-1998)
Col. 2127

Earnings from Airports in Gujarat
(Deb. 4, Vol. VI, 03-12-1998)
Col. 12123

Expansion of Airports in Himachal Pradesh
(Deb. 9, Vol. VI, 10-12-1998)
Col. 14344
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Expansion of Indore Airport
(Deb. 14, Vol. VII, 17-12-1998)
Col. 89

Expenditure on Expansion of Airports
(Deb. 9, Vol. VI, 10-12-1998)
Col. 4—56 -

Flights from Nedumbassery Airport
(Kerala) '
(Deb. 4, Vol.
Col. 162-63

Foreign Direct Investment
(Deb. 9, Vol. VI, 10-12-1998)
Col. 213

Gaya Airport
(Deb. 14, Vol. VII, 17-12-1998)
Col. 220-21

Installation of Radars
(Deb. 14, Vol. VII, 17-12-1998)
Col. 203£4

International Airport
(Deb. 9, Vol.
Col. 14142

International Cargo Hubs at New Delhi
(Deb. 9, Vol. VI, 10-12-1998)
Col. 57-58

Land for Indore Airport
(Deb. 14, Vol. VII, 17-12- l99l)
Col. 6263

Modernisation of Jalgaon Airport
(Deb. 4, Vol. VI, 03-12-1998)
Col. 279

Mysore Airport
(Deb. 9, Vol.
Col. 92

Need to provide more air facilities at
Kanpur Airport, U.P.(MUR 377)
(Deb. 17, Vol. VI, 22-12-1998)
Col. 388

Need to take concrete steps for early
upgradation of Ahmedabad Airport in
Gujarat (MUR 377)

(Deb. 7, Vol. VI, 08-12-1998)
Col. 677-78

VI, 03-12-1998)

Vi,

10-12-1998)

VI, 10-12-1998)

New Airport at Navi Mumbai
(Deb. 14, Vol. VII, 17-12-1998)
Col. 217-18

New Airports in M.P., U.P. & Bihar
(Deb. 9, Vol. VI, 10-12-1998)
Col. 215

Nigha Aerodrome
(Deb. 4, Vol.
Col. 197

Night Landing Facility at Trivandrum
Airport
(Deb. 9, Vol.
Col. 120

Passengers Hold up at Mumbai Airport
(Deb. 14, Vol. VII, 17-12-1998)
Col. 70

Proposal for New Airports
(Deb. 9, Vol. VI,
Col. 216-17

Public Utility Services at Ahmedabad
Airport
(Deb. 14, Vol. VII, 17-12-1998)
Col. 167

Revival of Tata International Airport
Project
(Deb. 4, Vol.
Col. 169
Srinagar Airport
(Deb. 14, Vol. VII,
Col. 166

Tourism Counter at IGIA
(Deb. 9, Vol. VI,
Col. 144

Tunnel Across Calicut
(Deb. 4, Vol. VI,
Col. 221

Unused Airports
(Deb. 9, Vol.
Col. 164-65

Upgradation of Baroda Airport
(Deb. 4, Vol. VI, 03-12-1998)

Col. 120

VI, 03-12-1998)

VI, 10-12-1998)

10-12-1998)

VI, 03-12-1998)

17-12-1998)

10-12-1998)

03-12-1998)

VI, 10-12-1998)
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Upgradation of Guwahati Airport
(Deb. 4, Vol. VI, 03-12-1998)
Col. 73

Upgradation of Jammu Airport
(Deb. 4, Vol. VI, 03-12-1998)

Col. 236

» Upgradation of Patna and Gaya Airports
(Deb. 9, Vol. VI, 10-12-1998)
Col. 176

Upgradation of Thiruvananthapuram
Airport
(Deb. 14, Vol. VII, 17-12-1998)
Col. 184

Use of Aerodrome at Pondicherry
(Deb. 14, Vol. VII, 17-12-1998)
Col. 66

Use of Civil Airport for Defence purpose
(Deb. 4, Vol. VI, 03-12-1998)
Col. 371

Use of Correct Names of Airport(s)
{Deb. 9, Vol. VI, 10-12-1998)
Col. 137-38

\(.l .P. Launge at Calicut Airport
(Deb. 14, Vol. VII, 17-12-1998)
Col. 147

Airports Authority of India

Regularisation of Contract Labourers of
AAlL
(Deb. 9, Vol. VI,
Col. 196

Akashwani

AIR and DD in West Bengal
(Deb. 3, Vol. VI, 02-12-1998)
Col. 137

AIR Relay Stations at Koppal and Salem
in Karnataka and Tamil Nadu
(Deb. 8, Vol. VI, 09-12-1998)
Col. 249

AIR Station at Parbhani in Maharashtra
(Deb. 18, Vol. VII, 23-12-1998)
Col. 38-39

10-12-1998)

Air Station at Sitamarhi in Bihar
(Deb. 18, Vol. VII, 23:12-1998)
Col. 44

Construction of AIR Station in Orissa
(Deb. 3, Vol. VI, 02-12-1998)
Col. 69

Cultural Centre/Radio Station at
Kaushambi in Uttar Pradesh )
(Deb. 18, Vol. VII, 23-12-1998)
Col. 137

Establishment of AIR/Doordarshan
Kendras
(Deb. 8, Vbl. VI, 09-12-1998)
Col. 281—309

Expenditure on Doordarshan/AIR Projects
in Kerala
(Deb. 18, Vol. VII, 23-12-1998)
Col. 165-66

Need to commission the All India Radio
Station at Tezpur in Assam (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 389-90

New Advertising Policy for AIR and DD
(Deb. 3, Vol. VI, 02-12-1998)
Col. 11921 )

Recruitment of Staff for DD/AIR
(Deb. 8, Vol. VI, 09-12-1998)
Col. 166-67

Revenue Earned by Doordarshan/AIR
Station
(Deb. 8, Vol. VI, 09-12-1998)
Col. 256-57 .

Setting up of Air News Unit in Bihar
(Deb. 13, Vol. VII, 16-12-1998)
Col. 146

Setting up of AIR Stations in Bihar
(Deb. 13, Vol. VII, 16-12-1998)
Col. 80

Silchar T.V. and Radio Station
(Deb. 18, Vol. VII, 23-12-1998)
Col. 159-60
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Social Communication on DD and AIR
(Deb. 13, Vol. VII, 16-12-1998)
Col. 253

Status to A.L.LR. Station at Vadodara
(Deb. 18, Vol. VII, 23-12-1998)
Col. 208-09

Study on the Working of AIR/
Doordarshan
(Deb. 3, Vol. VI, 02-12-1998)
Col. 250

Upgradation of AIR/DD Kendras in
Andhra Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 150-51

Vacant Posts of Directors at AIR/FM
Station
(Deb. 8, Vol. VI, 09-12-1998)
Col. 209-10

Akhil Bhartiya Swasthya Rakhshak
Sangthan

Akhil Bhartiya Swasthya Rakhshak
Sangthan
(Deb. 17, Vol. VII, 22-12-1998)
Col. 86—88 '

Alcohol

Ban on Molasses
(Deb. 7, Vol. VI, 08-12-1998)
Col. 572

Delicencing of Alcohol/Tobacco/
Petroleum Products
(Deb. 15, Vol. VII, 18-12-1998)
Col. 331

All India Institute of Medical Sciences

Cadre Review in AIIMS
(Deb. 12, Vol. VII, 15-12-1998)
Col. 206

CBI Inquiry against M. S. of AIIMS
(Deb 17, Vol. VII, 22-12-1998)
Col. 52

Increase in Facilities for Patients in AIIMS
(Deb. 2, Vol. VI, 01-12-1998)
Col. 478-79

Treatment in AIIMS
(Deb. 2, Vol. VI, 01-12-1998)
Col. 381-82

Treatment in AIIMS of Employees of
Mahanadi Coalfields Ltd.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 371

Amarnath Yatra

Amamath Pilgrims
(Deb. 2, Vol. VI, 01-12-1998)
Col. 66-67

Ambedkar Foundation

- Fellowship by Ambedkar Foundation

(Deb. 7, Vol. VI, 08-12-1998)
Col. 624—26

Andaman and Nicobar

Security in Andaman and Nicobar Islands
(Deb. 12, Vol. VII, 15-12-1998)
Col. 99

Andhra Pradesh

Additional Plan Funds .
(Deb. 3, Vol. VI, 02-12-1998)
Col. 118 '

Agro Export from Andhra Pradesh
(Deb. 5, Vol. VI, 04-12-1998)
Col. 199-200

Allocation for NH Works in Anghra
Pradesh/Orissa
(Deb. 1, Vol. VI, 30-11-1998)
Col. 298—315

Assistance from Japan to AP Thermal
Plants
(Deb. 1, Vol. VI, 30-11-1998)
Col. 161-62

Bomb Blast by People’s War Group
(Deb. 12, Vol. VII, 15-12-1998)
Col. 103-04

Buddhist Sites
(Deb. 11, Vol. VII, 14-12-1998)
Col. 90
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Child Labour in Andhra Pradesh
(Deb. 2, Vol. VI, 01-12-1998)
Col. 353

Construction of Over Bridges in Andhra
Pradesh
(Deb. 9, Vol. VI, 10-12-1998)
Col. 74

Development of Kakinada Port
(Deb. 16, Vol. VII, 21-12-1998)
Col. 55

Development of Port at Gangavaram
(Deb. 1, Vol. VI, 30-11-1998)
Col. 220

Development of Tourism in A. P.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 218-19

Employment Assurance Scheme

(Deb. 9, Vol. VI, 10-12-1998)

Col. 146

Funds for Singareni Collieries
(Deb. 11, Vol. VII, 14-12-1998)
Col. 442

Gastro-Enteritis Cases
(Deb. 17, Vol. VII;, 22-12-1998)
y Col. 163-64

HPT at Warangal in Andhra Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 116-17

HUDCO Projects for Andhra Pradesh
(Deb. 4, Vol. VI, 03-12-1998)
Col. 102—08

Industrial Estate for Food Processing in
AP
(Deb. 18, Vol. VII, 23-12-1998)
Col. 136

Land for Construction of Warehouses/
Stake Yards
(Deb. 16, Vol. VII, 21-12-1998)
Col. 279

Light Rail Transit System in Andhra
Pradesh
(Deb. 14, Vol. VII, 17-12-1998)
Col. 111

Loan of APSEB
(Deb. 6, Vol. VI, 07-12-1998)
Col. 227-28

Need for construction of a fly over-bridge
on Railway level crossing between
Peddapalli and Manthani, Andhra
Pradesh (MUR 377)

(Deb. 17, Vol. VII, 22-12-1998)
Col. 391

Need to Direct Food Corporation of India
to purchase Paddy from Farmers of
Andhra Pradesh (MUR 377)

(Deb. 3, Vol. VI, 02-12-1998)
Col. 314-15

Need to look into the grievances of land
oustees of Ramagundam Super
Thermal Power Station of NTPC in
Andhra Pradesh (MUR 377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 288

Need to provide Adequate Funds to
Government of Andhra Pradesh to
assist the People affected by Recent
Cyclone (MUR 377)

(Deb. 3, Vol. VI, 02-12-1998)
Col. 316

Need to set up an LNG Terminal in Andhra
Pradesh(MUR 377)
(Deb. 6, Vol. VI, 07-12-1998)
Col. 385

Need to treat the calls between Hyderabad
and sub-urban areas within a radius of
100 kilometres of Hyderabad city,
Andhra Pradesh as local calls
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 334

Power Projects in Andhra Pradesh
(Deb. 6, Vol. VI, 07-12-1998)
Col. 29798

Privatisation of Kakinanda Deep Water
Port
(Deb. 1, Vol. VI,

30-11-1998)
Col. 56 )
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Procurement of Cotton
(Deb. 11, Vol. VII, 14-12-1998)
Col. 426-27

Promotion of Air Travel in Andhra
Pradesh
(Deb. 14, Vol. VII, 17-12-1998)
Col. 210

Rail Bus Accident at Level Crossings
(Deb. 4, Vol. VI, 03-12-1998)
Col. 83-84

Ravva Oil Fields
(Deb. 12, Vol. VII, 15-12-1998)
Col. 158

Sale of Dimethyl Fuel
(Deb. 12, Vol. VII, 15-12-1998)
Col. 123-24

Sanction of Battalions
(Deb. 17, Vol. VII, 22-12-1998)
Col. 243

Setting up of IBM Institute
(Deb. 3, Vol. VI, 02-12-1998)
Col. 244

Shortage of Storage for Paddy
(Deb. 12, Vol. VII, 15-12-1998)
Col. 223

Sriram Sagar and Ichampali Irrigation
Projects
(Deb. 3, Vol. VI, 02-12-1998)
Col. 119

Srisailam Hydro-Electric Power Station
(Deb. 16, Vol. VII, 21-12-1998)
Col. 162

STD/ISD/PCO Booths in A.P.
(Deb. 18, Vol. VII, 23-12-1998)
Col. 23941

Support Price For Milk
(Deb. 13, Vol. VII, 16-12-1998)
Col. 256

Training for Anti-Sabotage Operations
(Deb. 17, Vol. VII, 22-12-1998)
Col. 6162

Transmission Lines from Visakhapatnam
to Hyderabad
(Deb. 6, Vol. VI, 07-12-1998)
Col. 64-65

Transmission Project in A.P.
(Deb. 6, Vol. VI, 07-12-1998)

Col. 265

U.N. Aid for Poverty Alleviation
(Deb. 9, Vol. VI, 10-12-1998)
Col. 152

Upgradation of Air/DD Kendras in Andhra
Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 150-51

Vijjeswaram State-11 Project in A.P.
(Deb. 6, Vol. VI, 07-12-1998)
Col. 205-06

Waiting List for Telephone Connections
(Deb. 13, Vol. VII, 16-12-1998)
Col. 210-12

Water Supply in Andhra Pradesh
(Deb. 9, Vol. VI, 10-12-1998)
Col. 76-77

Widening of N. H. inA. P.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 107

World Bank Assistance _
(Deb. 13, Vol. VII, 16-12-1998)
Col. 251-53

World Bank Assistance to APSEB
(Deb. 1, Vol. VI, 30-11-1998)
Col. 293-94

World Bank Loan to Andhra Pradesh for

Development
(Deb. 11, Vol. VII, 14-12-1998)

Col. 246

World Bank to Study Poverty Alleviation
ProgrammesinA.P. ~
(Deb. 2, Vol. VI, 01-12-1998)

Col. 399

{



SUBJECT INDEX 15

Anganwadi

Anganwadi Centres in Haryana
(Deb. 1, Vol. VI, 30-11-1998)
Col. 93

Animal Husbandry

Approval of Projects
(Deb. 13, Vol. VII, 16-12-1998)
Col. 161-62

Central Cattle Breeding Farm
(Deb. 13, Vol. VII, 16-12-1998)
Col. 88

Development of Animal Husbandry and
Dairy Industry
(Deb. 3, Vol. VI, 02-12-1998)
Col. 145

Draught Animal Centers
(Deb. 13, Vol. VII, 16-12-1998)
Col. 85

Dry and Green Fodder
(Deb. 13, Vol. VII, 16-12-1998)
Col. 78-79

Extinction of Cow Species
(Deb. 13, Vol. VII, 16-12-1998)
Col. 186

Mobile Veterinary Dispensaries
(Deb. 3, Vol. VI, 02-12-1998)
Col. 205

Privatisation of Veterinary Practice
(Deb. 8, Vol. VI, 09-12-1998)
Col. 59

Projects for Approval
(Deb. 3, Vol. VI,
Col. 224

Survey of Livestock
(Deb. 3, Vol. VI, 02-12-1998)
Col. 248

Antiques

Thefts of Antiques
(Deb. 6, Vol. VI,
Col. 263

02-12-1998)

07-12-1998)

Appointment on Compassionate Grounds

Appointment on Compassionate Grounds
in New India Ass. Co. Ltd.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 226-27

Appointment on compassionate grounds
(Deb. 8, Vol. VI, 09-12-1998)
Col. 272-74
(Deb. 9, Vol. VI,
Col. 168

(Deb. 14, Vol. VII, 17-12-1998)
Col. 221

Aquaculture
Aquaculture Industry

(Deb. 18, Vol. VII, 23-12-1998)
Col. 98

Ban on Acquaculture in CRZ Area
(Deb. 1, Vol. VI, 30-11-1998)
Col. 11-13

Brackishwater Aquaculture
(Deb. 18, Vol. VII, 23-12-1998)
Col. 23-24

Pear] Culture
(Deb. 18, Vol. VII, 23-12-1998)
Col. 78-80

Remote Sensing Technology for Shrimp
Culture
(Deb. 5, Vol. VI, 04-12-1998)
Col. 301

Archaeological Survey of India

Hike in Fee for Film Shootings at AS]
(Deb. 1, Vol. VI, 30-11-1998)
Col. 267-68

Archaeolegy

Excavation Work by Allahabad University
(Deb. 6, Vol. VI, 07-12-1998)
Col. 165

Armed Forces

10-12-1998)

- Administrative Tribunal for Armed Forces

(Deb. 14, Vol. VII, 17-12-1998)
Col. 206
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Collection of Money on Armed Forces
Flag Day
(Deb. 4, Vol. VI, 03-12-1998)
Col. 287

Disparity in Pay Scales of Armed Forces
(Deb. 9, Vol. VI, 10-12-1998)
Col. 18-19

Inter-Action of Armed Forces with other
Countries
(Deb. 14, Vol. VII, 17-12-1998)
Coi. 58

Militarymen. Missing from the Line of
Control
(Deb. 9, Vol. VI, 10-12-1998)
Col. 89

One Rank One Pension for Armed Forces
(Deb. 9, Vol. VI, 10-12-1998)
Col. 19293

Pay Dis;ﬁarity amongst Armed Forces
(Deb. 4, Vol. VI, 03-12-1998)
Col. 284-85

Proxy Voting by Armed Forces
(Deb. 11, Vol. VI1I, 14-12-1998)
Col. 206-07

Purchase of Goods from Cottage
Industries -
(Deb. 14, Vol. VII, 17-12-1998)
Col. 117

Retirement Age in Armed Forces
(Deb. 4, Vol. VI, 03-12-1998)
Col. 361

Santushti Complex
(Deb. 14, Vol. VII, 17-12-1998)
Col. 81-83

Social Problems of Armed Forces
(Deb. 4, Vol. VI, 03-12-1998)
Col. 337-38

Voluntary Retirement by Commissioned
Officers
(Deb. 14, Vol. VII, 17-12-1998)
Col. 126

Arms and Ammunition

Bofors Deal
(Deb. 8, Vol. VI, 09-12-1998)
Col. 88

Licence of Revolvers
(Deb. 12, Vol. VII, 15-12-1998)
Col. 239

Manufacturing of Revolvers
(Deb. 7, Vol. VI, 08-12-1998)
Col. 412-13

Army
Army Cantonments in Bihar

(Deb. 9, Vol. VI, 10-12-1998)
Col. 219

Cut in Strength of Army
(Deb. 9, Vol. VI, 10-12-1998)
Col. 105-06

Expenditure on Army
(Deb. 12, Vol. VII, 15-12-1998)
Col. 217

MBA Course for Army Officers
(Deb. 4, Vol. VI, 03-12-1998)
Col. 208

Media Briefing By Army
(Deb. 4, Vol. VI, 03-12-1998)
Col. 273-74

Recruitment of Youths in Army from H.P.
(Deb. 9, Vol. VI, 10-12-1998)
Col. 177-79

Artand Culture

Assistance to Dance, Drama and Music
Groups
(Deb. 13, Vol. VII, 16-12-1998)
Col. 107

Cultural Policy
(Deb. 1, Vol. VI, 30-11-1998)
Col. 29

Artifacts

Theft of Artifacts
(Deb. 16, Vol. VII, 21-12-1998)
Col. 182-83
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Arun Singh Committee

Arun Singh Committee Report
(Deb. 4, Vol. VI, 03-12-1998)
Col. 184

Arunachal Pradesh
Activities of NSCN(K)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 218

Monitoring Mechanism
(Deb. 8, Vol. VI, 09-12-1998)
Col. 207-08

Ashraya Scheme

Ashraya Scheme
(Deb. 14, Vol. VII, 17-12-1998)
Col. 14748

Asia

Japan-South Asia Youth Friendship
Programme

A )

(Deb. 16, Vol. VII, 21-12-1998) |

Col. 109-12

Relation with Central Asian Republics
(Deb. 13, Vol. VII, 16-12-1998)
Col. 198

Asian Development Bank

A.D.B. Loan for National Highways
Project
(Deb. 11, Vol. VII, 14-12-1998)
Col. 182

ADB Loan for Road and Port Projects
(Deb. 6, Vol. VI, 07-12-1998)
Col. 294-95

Highway Projects
Collaboration
(Deb. 11, Vol. VII, 14-12-1998)
Col. 115-16

Setting up of Shipyard at Haldia by A.D.B.
(Deb. 1, Vol. VI, 30-11-1998)
Col. 328

World Bank/ADB Funds to PFC
(Deb. 6, Vol. VI, 07-12-1998)
Col. 291-92

with A.D.B.

Asian Games

Threat to Stay away from Asian Games
(Deb. 1, Vol. VI, 30-11-1998)
Col. 52-53

Assam

Action Plan for Orphaned
(Deb. 7, Vol. VI, 08-12-1998)
Col. 406

Assistance to Assam under NLM
(Deb. 6, Vol. VI, 07-12-1998)
Col. 270-71

Bomb Blasts in Assam (St.)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 360-66

Bore Wells
(Deb. 18, Vol. VII, 23-12-1998)
Col. 122-23

Deteriorating Law and Order in Assam
(Deb. 2, Vol. VI, 01-12-1998)
Col. 359

Drilling Work at Madhupur
(Deb. 7, Vol. VI, 08-12-1998)
Col. 452-53

Externally Funded Schemes
(Deb. 3, Vol. VI, 02-12-1998)
Col. 51-53

Fire in IOC Depot in Assam
(Deb. 12, Vol. VII, 15-12-1998)
Col. 264-65

Flood Control in Assam
(Deb. 8, Vol. VI, 09-12-1998)
Col. 257

Housing Construction Schemes for Assam
(Deb. 14, Vol. VII, 17-12-1998)
Col. 202-03

HUDCO Package for Assam
(Deb. 9, Vol. VI, 10-12-1998)
Col. 145

Insurgent Groups in Assam
(Deb. 2, Vol. VI, 01-12-1998)
Col. 423
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Kaziranga National Park
(Deb. 1, Vol. VI, 30-11-1998)
Col. 260-61

M.A.R.R. System in Assam
(Deb. 18, Vol. VII, 23-12-1998)
Col. 14849

Malnutrition in Children in Assam
(Deb. €, Vol. VI, 07-12-1998)
Col. 164

Need for regular payment of salary to
municipality employees in Assam
(MUR377)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 361

Need to commission the All India Radio
station at Tezpur in Assam (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 389-90

Outfits in Assam
(Deb. 7, Vol. VI, 08-12-1998)
Col. 156-57

Scheme for Scheduled Areas of Assam
(Deb. 7, Vol. Vi, 08-12-1998)
Col. 450-51

Setting up of Cotton Yarn Bank in Assam
(Deb. 5, Vol. VI, 04-12-1998)
Col. 308-09

Stagnation in Coal Survey Laboratory,

Jorhat
(Deb. 15, Vol. VII, 18-12-1998)
Col. 110

Terrorist Activities of ULFA
(Deb. 17, Vol. VII, 22-12-1998)
Col. 135-36

Transfer of Assets of ATDC to ITDC
(Deb. 5, Vol. VI, 04-12-1998)
Col. 87

Transmission Relay Station/Centre in

Assam
(Deb. 3, Vol. VI, 02-12-1998)

Col. 9597

Upgradation of Guwahati Airport
(Deb. 4, Vol. VI, 03-12-1998)
Col. 73

Yatri Niwas in Assam
(Deb. 5, Vol. VI, 04-12-1998)
Col. 244

Austerity Measures

Austerity Measures
(Deb. 15, Vol. VII, 18-12-1998)
Col. 202-03

Australia

Exotic Weed Seeds
(Deb. 7, Vol. VI, 08-12-1998)
Col. 626-27

Import of Wheat from Australia
(Deb. 2, Vol. VI, 01-12-1998)
Col. 475

Automated Teller Machine

ATM Centres of Canara Bank in Banglore
(Deb. 11, Vol. VII, 14-12-1998)
Col. 305-06

Automobile (s)

Auto Industry
(Deb. 15, Vol. VII, 18-12-1998)

Col. 311

Bilateral Negotiation on Automobile
Policy
(Deb. 15, Vol. VII, 18-12-1998)
Col. 378-79

Diesel Car
(Deb. 11, Vol. VII, 14-12-1998)

Col. 367-68

Performance of Automobile Units
(Deb. 5, Vol. VI, 04-12-1998)
Col. 268-69

Pollution by Two and Three Wheelers
(Deb. 11, Vol. VII, 14-12-1998)
Col. 323

Small Car Projects
(Deb. 11, Vol. VII, 14-12-1998)
Col. 321
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Aviation Turbine Fuel

Sales Tax on Aviation Turbine Fuel
(Deb. 4, Vol. VI, 03-12-1998)
Col. 62

Backward Area(s)

Scheme for Development of Backward
Districts
(Deb. 13, Vol. VII, 16-12-1998)
Col. 109-10

Balika Samridhi Yojana

Balika Samridhi Yojana
(Deb. 6, Vol. VI, 07-12-1998)
Col. 292-93

Girls benefited from B.S.Y.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 80

Bangladesh

Area of Border with Bangladesh
(Deb. 2, Vol. VI, 01-12-1998)
Col. 408-09

Deportation of Refugees
(Deb. 7, Vol. VI, 08-12-1998)
Col. 22940

Farakka Barrage
(Deb. 18, Vol. VII, 23-12-1998)
Col. 151-52

Hiding of Militants in Bangladesh
(Deb. 17, Vol. VII, 22-12-1998)
Col. 218-19

Indian Enclaves in Bangladesh
(Deb. 8, Vol. VI, 09-12-1998)
Col. 89

Indo-Bangla Talks
(Deb. 18, Vol. VII, 23-12-1998)
Col. 16-17

Indo-Bangladesh Joint Working Group
(Deb. 8, Vol. VI, 09-12-1998)
Col. 261-62

Infiltration by Bangladeshis
(Deb. 2, Vol. VI, 01-12-1998)
Col. 373-74

Inland Water Transit and Trade between
India and Bangladesh
(D2b. 6, Vol. VI, 07-12-1998)
Col. 223-24

Opening of New Route for Export to
Bangladesh
(Deb. 11, Vol. VII, 14-12-1998)
Col. 230

Passenger Train to Bangladesh
(Deb. 9, Vol. VI, 10-12-1998)
Col. 161

Persons Migrated from Bangladesh
(Deb. 17, Vol. VII, 22-12-1998)
Col. 106-07

Pillars installed at Border
(Deb. 12, Vol. VII, 15-12-1998)

Col. 65

Relation with Neighbouring Countries
(Deb. 13, Vol. VII, 16-12-1998)
Col. 132-33

Repatriation of Bangladeshi Infiltrators
(Deb. 12, Vol. VII, 15-12-1998)
Col. 20-22

Setting up of Power Project in Bangladesh
(Deb. 6, Vol. VI, 07-12-1998)
Col. 179

Smuggling of Cattle to Bangladesh
(Deb. 12, Vol. VII, 15-12-1998)
Col. 217

Trade with Bangladesh
(Deb. 13, Vol. VII, 16-12-1998)
Col. 118-19

Visit of Naval Chief to Bangladesh
(Deb. 14, Vol. VII, 17-12-1998)
Col. 5960

Bank (s)
Accounts of Bogus Firms in Banks

(Deb. 5, Vol. VI, 04-12-1998)
Col. 302

Amount of Banks Locked in Litigation
(Deb. 11, Vol. VII, 14-12-1998)
Col. 357-58
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ATM Centres of Canara Bank in Banglore
(Deb. 11, Vol. VII, 14-12-1998)
Col. 305-06

Bank Loan to Farmers
(Deb. 18, Vol. VIiI, 23-12-1998)
Col. 104-06

Banking Licence to Co-operative Bank of
India
(Deb. 11, Vol. VII, 14-12-1998)
Col. 247

Board of Nationalised Banks
(Deb. 11, Vol. VII, 14-12-1998)
Col. 365

Border-Trade Mechanism by Nationalised
Banks
(Deb. 11, Vol. VII, 14-12-1998)
Col. 34041

Cases pending before Debts Recovery
Tribunal
(Deb. 15, Vol. VII, 18-12-1998)
Col. 187

Clerical Grade Examinations in Local
Language
(Deb. 11, Vol. VII, 14-12-1998)
Col. 357

Computerisation of Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 150-51

Corruption in Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 290

Credit to S.S.Is by Scheduled/Non-

Scheduled Banks
(Deb. 11, Vol. VII, 14-12-1998)
Col. 342

Decrease in Bank Credit
(Deb. 5, Vol. VI, 04-12-1998)
Col. 297-300

Directive to Central Bank of India
(Deb. 15, Vol. VII, 18-12-1998)
Col. 16
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Disbursement of Loan by Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 166-67

Drawbacks of Banking Service
Recruitment Boards
(Deb. 11, Vol. VII, 14-12-1998)
Col. 398-99

Electronic Clearance Scheme
(Deb. 18, Vol. VII, 23-12-1998)
Col. 92

Entry of Private Sector Bank in Capital
Market
(Deb. 11, Vol. VII, 14-12-1998)
Col. 279

Filling up Reserved Posts of OBCs in
Nationalised Banks
(Deb. 11, Vol. VII, 14-12-1998)
Col. 372-713

Financial Assistance from Banks to Textile

Industry
(Deb. 5, Vol. VI, 04-12-1998)
Col. 276

Financial Crisis in Public Sector Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 291

Foreign Banks
(Deb. 11, Vol. VII, 14-12-1998)
Col. 271-73

Fraud in Allahabad Bank
(Deb. 15, Vol. VII, 18-12-1998)
Col. 354

Fraud in Banks
(Deb. 15, Vol. VII, 18-12-1998)
Col. 268-69

Fraud in PNB
(Deb. 15, Vol. VII, 18-12-1998)
Col. 64

Fraud in Vijaya Bank
(Deb. 15, Vol. VII, 18-12-1998)
Col. 323-24

Frauds in Banks in Rajasthan
(Deb. 5, Vol. VI, 04-12-1998)
Col. 238-39



SUBJECT INDEX

Gold Deposits in Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 220-22

!mplementation of Fifth Pay Commission
Report in Regional Rural Banks
(Deb. 15, Vol. VII, 18-12-1998)
Col. 63-64 '

Increase in Losses of Banks

(Deb. 5, Vol. VI, 04-12-1998)

Col. 24445

Indian Banks Abroad
(Deb. 15, Vol. VII, 18-12-1998)
Col. 296-97

Indian Overseas Bank
(Deb. 11, Vol. VII, 14-12-1998)
Col. 395-96

Inspection of Private Sector and Good
Rated Bank by RBI
(Deb. 11, Vol. VII, 14-12-1998)
Col. 318-19

L.C. Fraud
(Deb. 11, Vol. VII, 14-12-1998)
Col. 249-50

Letters from MPs on Bank Affairs
(Deb. 5, Vol. VI, 04-12-1998)
Col. 98

Loans to Farmers by Nationalised Banks
in Kerala
(Deb. 11, Vol. VII, 14-12-1998)
Col. 343

Merger of Nationalised Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 80-81

National Co-operative Bank
(Deb. 11, Vol. VII, 14-12-1998)
Col. 369-70

Nationalised Banks

(Deb. 15, Vol. VII, 18-12-1998)
Col. 331-343

Net Banking of ICICI
(Deb. 15, Vol. VII, 18-12-1998)

Col. 261-63
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Opening of Bank Accounts of Pensioners
(Deb. 5, Vol. VI, 04-12-1998)
Col. 174-75

Pension Scheme in State Bank of
Hyderabad
(Deb. 15, Vol. VII, 18-12-1998)
Col. 89-90

1 Profit/Loss of Regional Banks

(Deb. 11, Vol. VII, 14-12-1998)
Col. 257-70

Punjab National Bank
(Deb. 15. Vol. VII, 18-12-1998)
Col. 315

Resurgent India Bonds
(Deb. 15, Vol. VII, 18-12-1998)
Col. 271

Sanctioning of Loans by State Bank of

India
(Deb. 15, Vol. VII, 18-12-1998)
Col. 72

Scam in Indian Bank
(Deb. 5, Vol. VI, 04-12-1998)
Col. 223-24

Security of Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 220

Service Charges for Cancellation of
Demand Drafts
(Deb. 11, Vol. VII, 14-12-1998)
Col. 231-32

Shortage of Staff in Banks
(Deb. 15, Vol. VII, 18-12-1998)
Col. 81-82

Target for Recovery/ Reduction of NPA
(Deb. 5, Vol. VI, 04-12-1998)
Col. 23943

Technical Committees
{Deb. 5, Vol. VI, 04-12-1998)
Col. 230-31

Termination of SC/ST Officials of State

Bank of Mysore
(Deb. 11, Vol. VII, 14-12-1998)

Col. 229
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Use of Bank Loans
(Deb. 11, Vol. VII, 14-12-1998)
Col. 391-92

Use of Hindi in Bank Examination
(Deb. 5, Vol. VI, 04-12-1998)
Col. 270-71

Withdrawal of SLR to PSU Bonds
(Deb. 11, Vol. VII, 14-12-1998)
Col. 370-71

Writing off the Loan by Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 203-04

Basic Minimum Services Programme

Fund for Basic Needs
(Deb. 18, Vol. VII, 23-12-1998)
Col. 194-95

Beedi
Beedi Industry

(Deb. 17, Vol. VII, 22-12-1998)
Col. 75-77

Beedi Workers
Hospital for Beedi Workers

(Deb. 17, Vol. VII, 22-12-1998)
Col. 84-85

Need to clear the proposal of Government
of Maharashtra for construction of
dwelling units for Beedi workers in
Solapur (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 279

Weﬁfare of Beedi Workers
(Deb. 2, Vol. VI, 01-12-1998)
Col. 372-74

Belgium

Agreement with Belgium
(Deb. 18, Vol. VII, 23-12-1998)
Col. 201-02

Bhakra Beas Management Board

Share of Chandigarh from BBMB
(Deb. 16, Vol. VII, 21-12-1998)
Col. 84-85

Bharat Aluminium Company Limited

Shares of BALCO
(Deb. 14, Vol. VII, 17-12-1998)
Col. 87

Bharat Coking Coal Limited

Appointment in NCL/BCCL
(Deb. 11, Vol. VII, 14-12-1998)
Col. 44243

Community Development
(Deb. 15, Vol. VII, 18-12-1998)
Col. 193-95

Gastlitand Enquiry
(Deb. 12, Vol. VII, 15-12-1998)
Col. 231-32

Land occupied by Shalimar Tar Plant
(Deb. 15, Vol. VII, 18-12-1998)
Col. 299-300

Posting in BCCL

(Deb. 11, Vol. VII, 14-12-1998)
Col. 334-36

Railway Siding and Despatch Posts in
BOCL
(Deb. 11, Vol. VII, 14-12-1998)
Col. 374-75

Removal of Workers in BCCL
(Deb. 5, Vol. VI, 04-12-1998)
Col. 93-94

Shortage of Coal in BCCL and CCL
(Deb. 15, Vol. VII, 18-12-1998)
Col. 357-59

Bharat Gold Mines Limited

Manufacturing of Railway Coach by
BGML
(Deb. 4, Vol. VI, 03-12-1998)
Col. 281-82
Utilisation of Area in BGML
(Deb. 14, Vol. VII, 17-12-1998)
Col. 173-74

Bharat Heavy Electricals Limited

Award of Contract to BHEL by Railways
(Deb. 9, Vol. Vi, 10-12-1998)

Col. 99
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Gratuity to BHEL Employees
(Deb. 11, Vol. VII, 14-12-1998)
Col. 229-30

Need to ensure facilities to the workers
by Contractors in Bharat Heavy
Electricals Limited at par with
permanent workers of the company
(MUR377)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 359

Bharat Petroleum Corporation Limited
Supply of M.T.O. and Solvent
(Deb. 17, Vol. VII, 22-12-1998)
Col. 202-03

Bhopal Gas Tragedy

Bhopal Gas Tragedy _
(Deb. 17, Vol. VII, 22-12-1998)
Col. 235-36

Homes Constructed for Bhopal Gas
Victi
(Deb. 12, Vol. VII, 15-12-1998)
Col. 65-66

Bhurelal Committee

Bhurelal Committee on Pollution
(Deb. 11, Vol. VII, 14-12-1998)
Col. 121-22

Bhutan

Circulation of Bhutanese Currency in
North Bengal
(Deb. 5, Vol. VI, 04-12-1998)
Col. 122-23

India’s Investment in Joint Venture
Abroad
(Deb. 11, Vol. VII, 14-12-1998)
Col. 379

Relation with Neighbouring Countries
(Deb. 13, Vol. VII, 16-12-1998)
Col. 132-33

Trade with Bhutan
(Deb. 18, Vol. VII, 23-12-1998)
Col. 176

Bihar

15-Points Programmes
(Deb. 2, Vol. VI, 01-12-1998)
Col. 67

According Status of Central University
(Deb. 11, Vol. VII, 14-12-1998)
Col. 9

Achievements of Bihar Shiksha
Pariyojana
(Deb. 16, Vol. VII, 21-12-1998)
Col. 70-72

Afforestation and Beautification of Patora
Lake
(Deb. 11, Vol. VII, 14-12-1998)
Col. 64

Afforestation Programme of S.E.C.L.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 249

Air Station at Sitamarhi in Bihar
(Deb. 18, Vol. VII, 23-12-1998)
Col. 44

Army Cantonments in Bihar
(Deb. 9, Vol. VI, 10-12-1998)
Col. 219

Assistance to Bihar by NABARD
(Deb. 5, Vol. VI, 04-12-1998)
Col. 267-68

Bank Loans to Farmers in Bihar
(Deb. 15, Vol. VII, 18-12-1998)
Col. 300-02

Bateshwar and Sultanganj Pump Canal
(Deb. 3, Vol. VI, 02-12-1998)
Col. 141

Below Poverty Line
(Deb. 18, Vol. VII, 23-12-1998)
Col. 52-53

Capacity of Patna Doordarshan Kendra
(Deb. 13, Vol. VII, 16-12-1998)
Col. 257-58

Cargo Facility at Patna
(Deb. 14, Vol. VII, 17-12-1998)
Col. 165
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Construction of Bridge ayer River Ganga
at Mungher
(Deb. 4, Vol. VI, 03-12-1998)
Col. 178-79

Construction of Luxury Hotels in South
Bihar
(Deb. 15, Vol. VII, 18-12-1998)
Col. 200-01

Construction of Over Bridges at Railway
Stations in Bihar
(Deb. 9, Vol. VI, 10-12-1998)
Col. 111-13

Construction of Railway Bridge and NH-2
in Bihar
(Deb. 16, Vol. VII, 21-12-1998)
Col. 106

Construction of Terminal Facility at Gaya
(Deb. 14, Vol. VII, 17-12-1998)
Col. 102

Construction of Yatri Niwas in Bihar
(Deb. 5, Vol. VI, 04-12-1998)
Col. 224-25

Construction Work of School Building
(Deb. 9, Vol. VI, 10-12-1998)
Col. 99

Dakra Nala Pump Project’
(Deb. 18, Vol. VII, 23-12-1998)
Col. 160

Deputation of PMF in Bihar
(Deb. 2, Vol. VI, 01-12-1998)
Col. 324-25

Development of Civil Aviation in Bihar
(Deb. 9, Vol. VI, 10-12-1998)
Col. 6667

Development of Forests in Bihar
(Deb. 6, Vol. VI, 07-12-1998)
Col. 70

Development of Forests in U.P., Gujarat
and Bihar
(Deb. 11, Vol. VII, 14-12-1998)
Col. 118-20
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Development of Handloom Industries in
Bihar
(Deb. 11, Vol. VII, 14-12-1998)
Col. 223-25

Dilapidated Condition of Roads in Bihar
(Deb. 1, Vol. VI, 30-11-1998)
Col. 65-66

Doordarshan Centre at Chhapra in Bihar
(Deb. 18, Vol. VII, 23-12-1998)
Col. 101

Doordarshan Kendras in Bihar
(Deb. 13, Vol. VII, 16-12-1998)
Col. 320-21

Drought in Bihar
(Deb. 8, Vol. VI, 09-12-1998)
Col. 129-30

Employment to Affected People of
Bhagalpur
(Deb. 1, Vol. VI, 30-11-1998)
Col. 253-54

Engagement of Labour in Stone Quarries
(Deb. 17, Vol. VII, 22-12-1998)
Col. 267-68

Fair of Bhagalpur, Bihar
(Deb. 15, Vol. VII, 18-12-1998)
Col. 326

Family Welfare Programme
(Deb. 12, Vol. VII, 15-12-1998)
Col. 225-31

Female Literacy in Bihar
(Deb. 6, Vol. VI, 07-12-1998)
Col. 195-96

Finance Assistance to Bihar
(Deb. 8, Vol. VI, 09-12-1998)
Col. 2-7

Financial Assistance for Curbing Extremist
Activities
(Deb. 17, Vol. VII, 22-12-1998)
Col. 126-27

Foreign Assistance to Bihar
(Deb. 15, Vol. VII, 18-12-1998)
Col. 71-72
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Fruit Processing Industries in Bihar
(Deb. 8, Vol. VI, 09-12-1998)
Col. 54-55

Fund to Bihar under MPLADS
(Deb. 13, Vol. VII. 16-12-1998)
Col. 82-83

GPO. inBihar
(Deb. 8. Vol. VI. 09-12-19:8)
Col. 68

GayaAirport

(Deb. 14, Vol. VII. 17-12-1998) -

Col. 220-21

Godowns in Bihar
(Deb. 2, Vol. VI, 01-12-1998)
Col. 55-56

Gold Deposits
(Deb. 4, Vol. VI, 03-12-1998)
Col. 118

IDSMT Proposals received from Bihar
(Deb. 4, Vol. VI, 03-12-1998)
Col. 350-51

Irrigation Scheme of Bihar
(Deb. 18, Vol. VII, 23-12-1998)
Col. 120

Jawahar Rojgar Yojana
(Deb. 4, Vol. VI, 03-12-1998)
Col. 207-08

Kesho and Panchkhero Reservoirs
(Deb. 13, Vol. VII, 16-12-1998)
Col. 122-23

Konar Irrigation Project in Bihar
(Deb. 3, Vol. VI, 02-12-1998)
Col. 236

Land occupied by Shalimar Tar Plant
(Deb. 15, Vol. VII, 18-12-1998)
Col. 299-300

Light and Sound Programme of Bodh Gaya
(Deb. 15, Vol. VII, 18-12-1998)
Col. 281-82

Linking of Goods Train Stations with
Passenger Railway Stations
(Deb. 14, Vol. VII, 17-12-1998)
Col. 89
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Loans by NABARD in Bihar for Roads
" and Bridges
¢ (Deb. 11,
| Col. 298

| LPG Distributorship
. (Deb. 12, Vol. VII, 15-12-1998)
Col. 62

" LPTsin Bihar
(Deb. 18, Vol. VII, 23-12-199§)

Col.250-51

. M.A.RRR. System
: (Deb. 3, Vol. VI, 02-12-1998)
Col. 113-14

National Highways in Bihar _
(Deb. 11, Vol. VII, 14-12-1998)

Col. 105

National Human Rights Commission
(Deb. 17, Vol. VII, 22-12-1998)
Col. 151

Need for completion of Nabinagar Syper
Thermal Power Project in Aurangabad,
Bihar during Ninth Year Plan (MUR
3
(Deb. 17, Vol. VII, 22-12-1998)
Col. 391

Need for speedy implementation of rural
electrification programme in Bégusarai
Parliamentary constituency in Bihar
(MUR377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 462

Need to approve the amendments made
by Bihar Government to- Boddh-Gaya
Temple Act, 1949 (MUR 377)

(Deb. 4, Vol. VI, 03-12-1998)
Col. 428

Need to change the name of Vidyapati
Nagar Railway Station in Samastipur
district of Bihar as Vidyapati Dham
railway station (MUR 377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 461

Vol. VII, 14-12-1998)

|
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Need to direct Stat¢ Government of Bihar |
for early election to Panchayats in the
Swre(MUR3T)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 360

Need to provide Central Assistance for
Modernisation of Sugar Mills in
North Bihar (MUR 377)

(Deb. 8, Vol. VI, 09-12-1998)
Col. 352

Need to provide sufficient staff to the
office of General Manager,
Telecommunication in Darbhanga
Parliamentary Constituency, Bihar
(MUR 37T
(Deb. 16, Vol. VII, 21-12-1998)
Col. 310-11

Need to provide Technical know-how and
adequate Funds to Government of
Bihar to check severe erosion caused
by the Ganges in Samastipur and
Vaishali districts of Bihar (MUR 377)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 350

Need to Send a Central Team to Khagaria
Parlismentary Constituency in Bihar to
chalk out a plan to check recurring
Floods (MUR 377)

(Deb. 3, Vol. VI, 02-12-1998)
Col. 315-16

New Airports in M.P,, U.P. & Bihar
(Ded. 9, Vol. VI, 10-12-1998)
Col. 218

OECF Assistance to Bihar and M.P.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 356

Opening of New Post Offices and
Tele-Density
(Deb. 3, Vol. VI, 02-12-1998)
Col. $0-51

Paachaymi Elections in Bihar
(Deb. 14, Vol. VII, 17-12-1998)
-Col. $7-88
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Pending Central Assistance to Bihar
(Deb. 5, Vol. VI, 04-12-1998)
Col. 163

Pending Irrigation Projects of Bihar
(Deb. 3, Vol. VI, 02-12-1998)
Col. 98

Pension Disbursement Office in Bihar
(Deb. 14, Vol. VII, 17-12-1998)
Col. 125

Petrol Pumps on Highways in Bihar .
(Deb. 17, Vol. VII, 22-12-1998)
Col. 159-60

Plan Allocation for Bihar
(Deb. 16, Vol. VII, 21-12-1998)
Col. 202

Power Generation of Power Station in
Biher
(Deb. 11, Vol. VII, 14-12-1998)
Col. 124-25

Power Projects in Bihar
(Deb. 16, Vol. VII, 21-12-1998)
Cel. 214-15

R.C.C. Terminal at Patna
(Deb. 6, Vol. VI, 07-12-1998)
Col. 178

Railway Projects received from Bihar
(Deb. 9, Vol. VI, 10-12-1998)
Col. 114-15

Recovery of Loan from SSIs in Bihar
(Deb. 11, Vol. VII, 14-12-1998)
Col. 299

Regularisation of Casual Staff in Patna
Doordarshan Kendra
(Deb. 18, Vol. VII, 23-12-1998)
Col. 124-25

Reported burning of some Tribal Women
and Children in Pumia Districtof Bihar
(CA)

(Deb. 16, Vol. ¥II. 24-12-1998)
Col. 297-304

Research Centre for Fossils
(Deb. 16, Vol. VII, 21-12-1998)
Col. 102 :
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Ruinous Growth in Nalanda
(Deb. 16, Vol. VII, 21-12-1998)
Col. 117-18

Rural Electrification in Bihar
(Deb. 6, Vol. VI, 07-12-1998)
Col. 273-76

Setting up of a Planetarium in Bihar
(Deb. 6, Vol. VI, 07-12-1998)
Col. 14142

Setting up of Air News Unit in Bihar
(Deb. 13, Vol. VII, 16-12-1998)
Col. 146

Setting up of AIR Stations in Bihar
(Deb. 13, Vol. VII, 16-12-1998)
Col. 80

Setting up of Arms and Ammunition Unit
in Bihar
(Deb. 4, Vol. VI, 03-12-1998)
Col. 280-81

Setting up of Branches of NABARD
(Deb. 11, Vol. VII, 14-12-1998)
Col. 233-35

Setting up of Doordarshan Production
Centre at Shekhpura

(Deb. 3, Vol. VI, 02-12-1998)
Col. 170

Setting up of Postal Divisions
(Deb. 18, Vol. VII, 23-12-1998)
Col. 147

Setting up of Radio Station in Bihar
(Deb. 13, Vol. VII, 16-12-1998)
Col. 34142

Shortage of Power in Bihar
(Deb. 11, Vol. VII, 14-12-1998)
Col. 72-73

Sick PSUs in Bihar
(Deb. 5, Vol. VI, 04-12-1998)
Col. 94-95

Social Afforestation Projects in Bihar
(Deb. 1, Vol. VI, 30-11-1998)
Col. 219

Special Economic Package
(Deb. 13, Vol. VII, 16-12-1998)
Col. 289-90

STD/ISD/PCOs in Bihar
(Deb. 13, Vol. VII, 16-12-1998)
Col. 75-77

Sugar Mills in Bihar
(Deb. 2, Vol. VI, 01-12-1998)
Col. 385-8¢

Sugar Mills in Bihar
(Deb. 7, Vol. VI, 08-12-1998)
Col. 189-90

Sugarcane Research Centres
(Deb. 18, Vol. VII, 23-12-1998)
Col. 156-57

Supply of Instruments
(Deb. 3, Vol. VI, 02-12-1998)
Col. 62-63

T.V. Transmitter at Jhanjharpur
(Deb. 13, Vol. VII, 16-12-1998)
Col. 86

Telephone Exchanges in Bihar
(Deb. 8, Vol. VI, 09-12-1998)
Col. 23540

Telephone Exchanges, Post Offices in
Bihar
(Deb. 18, Vol. VII, 23-12-1998)
Col. 153

Telephone Tower Service in Bihar
(Deb. 3, Vol. VI, 02-12-1998)
Col. 110

Tourist Spots of Munger, Bihar
(Deb. 15, Vol. VII, 18-12-1998)
Col. 325

Training and Employment Programme for
Women
(Deb. 1, Vol. VI, 30-11-1998)
Col. 62

Trees affected by Shukha Disease
(Deb. 1, Vol. VI, 30-11-1998)
Col. 327-28
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Un.rrigated |.and ir: Bihae
(Deh. 18, Vnl. VII, 23-12-1998)
Ccl. 27779

Upgiadation of Patna and Gaya Airports
(NDet.. 9, Vol. Vi, 10-12-1998)
Cel 176

Upiitment of SC/ST

fed. 7, Vol. VI, 08-12-1998) '

Col. 618-20

Utilisation of Funds under MPLADS
(Deb. 13, Vol. VII, 16-12-1998
Col. 217

Waiting List for Telephone Connections
in Bihar
(Deb. 8, Vol. VI, 09-12-1998)
Col. 98-98

Welfare Schemes
(Deb. 12, Vol. VII, 15-12-1998)
Col. 223-24

Working Girls Hostels in Bifar
(Deb. 11, Vob. VII, 14-12-1998)
Col. 132

World Bank Assistance for Power Projects
to Bihar
{Deb. 11, Vol. VII, 14-12-1998)
Col. 66

Bili(s)

Acaquisition of Mysore Paiace Bill, 1998
(Ded. 1, Vol. VI, 30-11-1998)
Col. 85-86 .

Alternative Fuel Resources Board Bill by
Shri Annasaheb M. K.Patil—[nt.
(Dsb, 5, Vol. VI, 04-12-1998)
Col. 368

Appropriation (No. 4) Bill—Consid. &
Pass
(Deb. 16, Vol. VII, 21-12-1998)
Col. 377-84

Appropriation (Railways) No. 4
Bill-Int., Consid. snd Pass
(Det. 15, Vol. VI, 18-12-1998)
Col. 460862

|
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Backward Areas Development Board Bill
© by Shri Bachi Singh Rawat Bachda- - Int.
’ (Deb. S, Vol. VI, 04-12-1998)
| Col. 361-62

! Bihar Reorganisation Bill---Int.
(Deb. 18, Vol. VII, 23-12-1998)
Col. 318-23

Bill on Bio-Diversity
(Deb. 11, Vol. VII, 14-12-1998)

Col. 89-90

Broadcasting Bill .
(Deb. 18, Vol. VII, 23-12-1998)

Col. 213-14

Central Vigilance Commission Bill—-Int.
(Deb. 6, Vol. VI. 07-12-1998)
Col. 347-48

Code of Criminal Procedure (Amendment)
Bill (Amendment of section 167 etc.)
by Shrimati Jayanti Patnaik-Int,

(Deb. 8, Vol. VI, 04-12-1998)
Col. 367

Coffee (Amendment) Bill, 1998-Int.
(Deb. 6, Vol. VI, 07-12-1998)
Col. 34849

Coffee (Amendment) Bill—Consid.
(Deb. 11, Vol. VI, 14-12-199%)
Col. 464

Coffee (Amendment) Bill—Consid. and
Pass
(Deb. 13, Vol. VII, 16-12-1998)
Col. 462-85

Commodities Boards and Development
Autherities (Exemption from Income-
Tax) Bill—Int.

(Deb. 16, Vol. VII, 21-12-1998)
Col. 305

Communication Laws (Amendment) Bill
by Shri Vaiko—Int.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 369

Companies (Amendment) Bill—Int.
(Deb. 17, Vol. VII, 22-12-1998)

I

|

Col. 380-83
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Constitution (Amendment) Bill
(Amendment of Article 324) by Shri R.
Sambasiva Rao—Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 358-59

Constitution (Amendment) Bill (Insertion
4 ofnewarticle 51 B) by Shri Prabhunath
Singh—Int.
(Ded. 5, Yol. VI, 04-12-1998)
> Col. 377

Constitution (Amendment) Bill
(Amendment of article 15, etc.) by Shri
G. M. Banatwalla—Consid. and
Withdrawn
(Deb. S, Vol. VI, 04-12-1998)
Col. 370-73

Constitution (Amendment) Bill
(Amendment of article 84 and 173) by
Shri Chandrasckhar Sghu—Int.

(Deb. S, Vol. VI, 04-12-1998)
Col. 365 -

Constitution (Amendment) Bill (Insertion
of new article 330A etc.) by Shri Mohan
1Singh—Int,
(Deb. 5, Vol. VI, 04-12-1998)
Col. 364

Constitution (Amendment) Bill—Insertion
of New articles 151A to 151C by
Shrimati Lakshmi Panabaka—Int.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 465

Constitution (Amendment) Bill
\ (Substitution of new article for article
198) by Shri K.C. Kondaiah—Int.

(Deb. 15, Vol. VII, 18-12-1998)
¢ Col. 467 '

Constitution (Eighty-Fourth Amendment)
Bill (Amendment of Articles 239AA, 331
and 333 and Insertion of new Articles
338A,332A and 334A)—Int.

(Deb. 11, Vol. VII, 14-12-1998)
Col. 463

Constitution (Scheduled Castes) Order
(Amendment) Bill (Améndment of the
Schedule) by Shri Vaiko-—In.

(Deb. 5, Vol. VI, 04-12-1898)
Col. 363

Constitution (Scheduled Tribes) Order
(Amendment) Bill (Amendment of the
Schedule) - by Shri Madhabd
Rajbanshi—Int.

(Deb. S, Vol. VI, 04-12-1998)
Col. 364

Contract Labour (Regulatiom and
Abolition) (Amendment) Bill
(Amendment of section 1, etc.) by Shri
Basu Deb Acharia- --Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 361

Cotton Ginning and Pressing Factorics
(Repesl) Bill, 1998—consid.
(Deb. 4, Vol. VI, 03-12-i99%¢)
Col. 434-39

Cotton Ginning and Proccssing Factories
(Repeal) Bill—Cansid. and Pass
(Deb. 7, Vol. VI, 08-12-1998)
Col. 682-88

Council for Environment Protection Bill
by Shri Bachi Singh Rawat Bachda—
Int.

(Dedb. S, Vol. VI, 04-12-1998)
Col. 366

Customs (Amendment) Bill—Consid. &
Pass
(Deb. 17, Vol. VII, 22-12-1998)
Col. 393-9¢

Customs (Amendment) Bill—Int.
(Deb. 16, Vol. VII, 21-12-1998)
Col. 306

Delhi Development Authority (Validation
of Disciplinary Powers) Bill—Cemsid.
& Pass
(Deb. 17, Vol. VII, 22-12-1998)
Col. 483-84
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Disapproval of Companies (Amendment)
Ordinance, 1998 and Companies
(Amendment) Bill—Consid.

(Deb. 17, Vol. VII, 22-12-1998)
Col. 485-500

Disapproval of Qilfields (Regulation and
Development) Amendment Ordinance
and Oilfields (Regulation and
Development) Amendment Bill—
Consid. and Pass
(Deb. 3, Vol. VI, 02-12-1998)
Col. 31849

Education Bank of India Bill by Shri Bachi
Singh Rawat Bachda—Int.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 366-67

Election Laws (Amendment) Bill—Int.
(Deb. 17, Vol. VII, 22-12-1998)
Col. 378-80

Electricity (Priority Supply to Rural Areas
and Agriculture Sector) Bill by ShriR.
Sambasiva Rao—Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 358

Eradication of Unemployment Bill by Shri
GM. Banatwalla—Int.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 361

Explosive Substances (Amendment)
Bill—Consid. & Pass
(Deb. 14, Vol. VII, 17-12-1998)
Col. 31542

Explosive Substances (Amendment)
Bill—Int.
(Deb. 7, Vel. VI, 08-12-1998)
Col. 634

Export-Import Bank of India (Amendment)
Bill—Consid. and Pass
(Deb. 3, Vol. VI, 02-12-1998)
Col. 349-66

Farmers (Removal of Indebtedness) Bill
by Shri Vaiko—Int.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 369
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Foreign aid Fund of India Bill by Dr. T.
Subbarami Reddy—Int.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 359

Health Insurance Scheme Bill by Dr.
Ulhas Vasudeo Patil—Int.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 470

High Court and Supreme Court Judges
(Salaries and Conditions of Service)
(Amendment) Bill, 1998—Consid. &
Pass
(Deb. 14, Vol. VIJ, 17-12-1998)
Col. 286-315

High Court and Supreme Court Judges
(Salaries and Conditions of Service)
Amendment Bill—Consid.

(Deb. 13, Vol. VII, 16-12-1998)
Col. 486-91,513-22

High Court and Supreme Court Judges
(Salaries and Conditions of Service)
Amendment Bill—Int.

(Deb. 9, Vol. VI, 10-12-1998)
Col. 277

High Court at Allahabad (Establishment ,
of a Permanent Bench at Meerut) Bill
by Shri Virendra Verma—Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 363

High Denomination Bank Notes
(Demonetisation) Amendment Bill—
Consid. & Pass
(Deb. 8, Vol. VI, 09-12-1998)
Col. 352-75
(Deb. 9, Vol. VI,
Col. 294-306

High Denomination Bank Notes
(Demonetisation) Amendment Bill—Int.
(Deb. 3, Vol. VI, 02-12-1998)
Col. 291

Hoarding and Profiteering Prevention Bill
by Shri E. Ahamed—Int.

(Deb. 15, Vol. VII, 18-12-1998)
Col.471-72

10-12-1998)
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Income-Tax (Second Amendment) Bill—
Consid. & Pass
(Deb. 17, Vol. VII, 22-12-1998)
Col. 397401 ’

Income-Tax (Second Amendment) Bill—Int.
(Deb. 16, Vol. VII, 21-12-1998)
Col. 306

Indian Citizens Abroad (Voting Right at
Elections) Bill by Shri E. Ahamed—Int.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 471

Insurance Regulatory Authority Bill—Int.
(Deb. 12, Vol. VII, 15-12-1998)
Col. 331

Insurance Regulatory Authority Bill—Int.
(Deb. 14, Vol. VII, 17-12-1998)
Col. 284-86

Jamia Millia Islamia (Amendment) Bill
(Amendment of the Long Title etc.) by
Shri GM. Banatwalla—Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 360-61

Land Acquisition (Amendment) Bill by
Shri Bhagwan Shankar Rawat—
Consid.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 377406

Land Acquisition (Amendment) Bill
(Substitution of New Section for
Section 16, etc.) by Shri Bhagwan
Shankar Rawat—Consid. and
Withdrawal
(Deb. 15, Vol. VII, 18-12-1998)
Col. 472-88 ’

Leaders and Chief Whips of Recognised
Parties and Groups in Parliament
(Facilities) Bill, 1998—Consid. and Pass
(Deb. 15, Vol. VII, 18-12-1998)
Col. 455-64

Leaders and Chief Whips of Recognised
Parties and Groups in Parliament
(Facilities) Bill—Int.

(Deb. 14, Vol. VII, 17-12-1998)
Col. 283

Madhya Pradesh Reorganisation Bill—
Int.
(Deb. 17, Vol. VII, 22-12-1998)
Col. 414

Narcotics Drugs and Psychotropic
Substances (Amendment) Bill
(Amendment of section 2 etc.) by Dr.
Laxminarayan Pandey—Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 364-65

National Commission for Children Bill by
Shrimati Jayanti Patnaik—Ins.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 368 ’

National Parks Bill by Dr. Ulhas Vasudeo
Patil—Int.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 469

Nationalisation of Inter-State Rivers Bill
by Dr. Ulhas Vasudeo Patil—Int.
(Deb. 15, Vol. VII, 18-12-1698)
Col. 470

Pending Bills
(Deb. 17, Vol. VII, 22-12-1998)
Col. 81-82

Population Control (Special Provisions)
Bill by Shri Satya Pal Jaip—Int.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 511

Population Control Bill by Shrimati Sukhds
Misra—Int. ‘
(Deb. 15, Vol. VII, 18-12-1998)
Col. 469 .

Prevention of Bogus Advertiscmests and
Publicity Bill by Shri Mohan Singh—--
Int.

(Deb. 5, Vol. VI, 04-12-i993%)
Col. 367

Prevention of Insults to National Honour
(Amendment) Bill (Insertion of new
section 4) by Shri R Sambasiva Reo—int.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 359
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Price Control Bill by Shrimati Lakshmi f

Panabaka—Int.

(Deb. 15, Vol. VII, 18-12-1998)

Col. 465-66

Private Schools (Regulation) Bill by :
Shrimati Lakshmi Panabaka—Int. = |

(Deb. 15, Vol. VII, 18-12-1998) |
Col. 466 |

Prohibition of Extravagant Expenditure on |
Marriages Bill by Shri R. Sambasiva |
Rao—Int. :
(Deb. 5, Vol. VI, 04-12-1998) |

Col. 359 ;

Protection of Civil Rights (Amendment) |
Bill (Amendment of section 2 etc.) by
Shri Mohan Singh—Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 370

Protectionof Property Rights of Women
Bill by Shrimati Lakshmi Panabaka—Int.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 467

Railway Claims Tribunal (Amendment)
Bill, 1998—Consid. & Pass
(Deb. 6, Vol. VI, 07-12-1998)
Col. 388411

Railway Claims Tribunal (Amendment)
Bill—Int. '
(Deb. 3, Vol. VI, 02-12-1998)
Col. 291-92

Registration of Marriages Bill by Shri Bachi
Singh Rawat Bachda—Int.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 366 '

Slums and Jhuggi-Jhonpri Areas Clearance
2:ill by Dr. T. Subbarami Reddy—Int.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 360

Small Family (Motivation) Bill by Dr. T.
Subbarami Reddy—Int.

i
i
|

(Deb. 5, Vol. VI, 04-12-1998)
Col. 360
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Special Courts for Women Bill by Shirumati
Jayanti Patnaik—Int.
(Deb. 5. Vol. VI, 04-12-1998)
Col. 369

Special Educational Facilities (For Children
of Parents Living Below Poverty Line) -
Bill by Dr. T. Subbarami Reddy—Int.
(Deb. §, Vol. VI, 04-12-1998)
Col. 358

Special Protection Group (Amendment)
Bill (Amendment of the Long Title etc.)
by Shri Mohan Singh—Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 365

State of Vidarbha Bill by Shri Vilas
Muttemwar—Int.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 363-64

The Ban on Cows Slaughter Bill by Yogi
Aditya Nath—Int.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 466

The Beedi Workers Welfare Cess
(Amendment) Bill, 1998 assented
(Deb. 3, Vol. VI, 02-12-1998)
Col. 284

The Constitution (Amendment) Bill
(Amendment of Preamble etc.) by Shri
Harpal Singh Sathi—Int.

(Deb. 1S, Vol. VII, 18-12-1998)
Col. 468

The Constitution (Amendment) Bill
(Insertion of new Article 29A etc.) by
Shri Mohan Singh—Consid.

(Deb. 15, Vol. VII, 18-12-1998)
Col. 490-511

The Constitution Amendment Bill
(Amendment of Article 85) by Shri
Raghuvansh Prasad Singh—Int.-
(Deb. 15, Vol. VII, 18-12-1998)
Col. 489

The Election Law (Amendment) Bill by
Shri Krishan Lal Sharma—Int.

(Deb. 15, Vol. VII, 18-12-1998)
Col. 489
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1998 assented

The Electricity Laws (Amendment) Bill, |
|
|

(Deb. 3, Vol. VI, 02-12-1998) |

Col. 284

The Electricity Regulatory Commission |
Bill, 1998 assented
(Deb. 3, Vol. VI, 02-12-1998)
Col. 284

The Finance (No. 2) Bill, 1998 assented ‘
(Deb. 3, Vol. VI, 02-12-1998)
Col. 284

The Governors (Emoluments, Allowances
and Privileges) (Amendment) Bill, 1998
assented
(Deb. 3, Vol. VI, 02-12-1998)
Col. 284

The Interest of Delayed Payments of Small
Scale and Ancillary Industrial
Undertakings (Amendment) Bill, 1998
assented
(Deb. 3, Vol. VI, 02-12-1998)
Col. 284

The Lotteries (Regulation) Bill, 1998
assented
(Deb. 3, Vol. VI, 02-12-1998)
Col. 284

The Maintenance of National Register of
Citizen Bill by Shri Krishan Lal
Sharma—Int.

(Deb. 15, Vol. VII; 18-12-1998)
Col. 488

The National Institute of Pharmaceutical
Education and Research Bill, 1990

assented
(Deb. 3, Vol. VI, 02-12-1998)

Col. 284

The President's Emoluments and Pension
(Amendment) Bill, 1998
(Deb. 3, Vol. VI, 02-12-1998)
Col. 284

‘The Salaries and Allowances of Officers
of Parliament (Amendment) Bill, 1998

assented
(Debh. 3, Vol. VI, 02-12-1998)

Col. 284
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The Salary, Allowances and Pension of
Members of Parliament (Amendment)
Bill, 1998 assented
(Deb. 3, Vol. VI, 02-12-1998)
Col. 284

Tourism Promotion Bill by Dr. Ulhas
Vasudeo Patil—-Int.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 469

Unorganised Labour Welfare Fund Bill by
Shri E. Ahamed-—Int.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 471

Urban Land (Ceiling and Regulation)
Amendment Bill (Amendment of
section 10) by Shri Bhagwan Shankar
Rawat—Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 362

Use of Indian Languages in Commercial
Advertisements and on Packages of
Consumer Goods Bill by Dr.
Laxminarayan Pandey—Int.

(Deb. 5, Vol. VI, 04-12-1998)
Col. 36263 .

Uttar Pradesh Reorganisation Bill—Int.
(Deb. 17, Vol. VII, 22-12-1998)
Col. 401-14

Women Development Bank Bill by Shrimati
Jayanti Patnaik—Int. .
(Deb. S, Vol. VI, 04-12-1998)
Col. 368

Women Reservation Bill
(Deb. 1, Vol. VI, 30-1-1998)
Col. 329

Bio Villages Schemes

Bio Villages Schemes
(Deb. 16, Vol. VII, 21-12-1998)
Col. 1-§

Bio-Diversity

Bill on Bio-Diversity
(Deb. 11, Vol. VII, 14-12-1998)
Col. 89-90
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Project on Biological Diversity
(Deb.
Col. 73-74

Resources for Bio-Diversity Conservation
(Deb. 6, Vol. VI, 07-12-1998)
Col. 265-68 ’

Bio-Technology

Bio-Technology Projects
(Deb. 6, Vol. VI, 07-12-1998)
Col. 166-67

Development of Bio-Tech. Industry
(Deb. 16, Vol. VII, 21-12-1998)
Col. 91-92

Promotion of Bio-Technology Unlts
(Deb. 6, Vol. VI, 07-12-1998)
Col. 177

Setting up of Biotechnology Centre
(Deb. 11, Vol. VII, 14-12-1998)
Col. 180

Biosphere

Biosphere Conservation Programme
(Deb. 1, Vol. VI, 30-11-1998)
Col. 66-67

Black Money

Funds from VDIS
{(Deb. 5, Vol. VI, 04-12-1998)
Col. 304-05

Blackmarketing
Blackmarketing/Hoarding of Commodities

(Deb. 12, Vol. VII, 15-12-1998)
Col. 83-90

Blood Banks
Blood Banks

(Deb. 2, Vol. VI, 01-12-1998)
Col. 436-40

Shortage of Blood in Blood Banks
(Deb. 7, Vol. VI, 08-12-1998)
Col. 297-98

I, Vol. VI, 30-11-1998)
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Board for Industrial and Financial
Reconstruction

(Deb. 11, Vol. VII, 14-12-1998)
Col. 4748

Winding up of N.T.C. Mills by BIFR
(Deb. 11, Vol. VII, 14-12-1998)
Col. 33940

Book

Lifting of Ban from Book
(Deb. 12, Vol. VII, 15-12-1998)
Col. 100

Border Area(s)

Area of Border with Bangladesh
(Deb. 2, Vol. VI, 01-12-1998)
Col. 408-09

Border Area Development Programme
(Deb. 13, Vol. VII, 16-12-1998)
Col. 329-30

Firing on ln(iq-Pak Border
(Deb. 14, Vol. VII, 17-12-1998)
Col. 45

Length of India’s Borders
(Deb. 7, Vol. VI, 08-12-1998)
Col. 589

Migration from Border Areas

(Deb. 7, Vol. VI, 08-12-1998)
Col. 620-21

Brain-Drain

Brain-Drain
(Deb. 8, Vol. VI, 09-12-1998)
Col. 142

Bridge(s)

Approval for Fly-Overs in Chandigarh
(Deb. 1, Vol. VI, 30-11-1998)
Col. 24445

Bridge at River Ravi
(Deb. 17, Vol. VII, 22-12-1998)

Col. 274-75
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Construction of Bridge over River Ganga
at. Mungher ‘
(Deb. 4, Vol. VI, 03-12-1998)
Col. 178-79

Construction of Flyover at Faridabad
(Deb. 14, Vol. VII, 17-12-1998)
Col. 163

Construction of Foot Over Bridges in
Kerala
(Deb. 14, Vol. VIi, 17-12-1998)
Col. 148

Construction of Inter-State Roads/Bridges
(Deb. 16, Vol. VII; 21-12-1998)
Col. 176-77

Construction of New Over Bridge at
Ghatkopar Railway Station
(Deb. 9, Vol. VI, 10-12-1998)
Col. 115

Construction of Over Bridge Near
Ramanagaram
(Deb. 9, Vol. VI, 10-12-1998)
Col. 196

Construction of Over Bridges in Andhra
Pradesh
(Deb. 9, Vol. VI,
Col. 74

Construction of Over Bridges in
Maharashtra
(Deb. 4, Vol. VI, 03-12-1998)
Col. 357-59

Construction of Over Bridge at Basanti
Colony
(Deb. 9, Vol. VI,
Col. 71

Construction of Over Bridge Near
Nanjangud Railway Station
(Deb. 9, Vol. VI, 10-12-1998)
Col. 158

Construction of Over Bridges in U.P.
(Deb. 9, Vol. VI, 10-12-1998)
Col. 122-24

10-12-1998)

10-12-1998)

Construction of Railway Bridge and NH-2
in Bihar
(Deb. 16, Vol. VII, 21-12-1998)
Col. 106

Construction of Road Over Bridge at
LCs8
(Deb. 14, Vol. VII, 17-12-1998)
Col. 105

Construction of Under/Over Bridges in
Kerala
(Deb. 14, Vol. VII, 17-12-1998)
Col. 75

Damage to National Highways/Bridges by
Cyclone
.(Deb. 6, Vol. Vi, 07-12-1998)
Col. 271-72

Loans to Maharashtra for New National
Highways/Bridges
(Deb. 1, Vol. VI, 30-11-1998)
Col. 24849

Need for construction of a flyover Bridge
on Railway level crossing between
Peddapalli and Manthani, Andhra
Pradesh (MUR 377)

(Deb. 17, Vol. VII, 22-12-1998)
Col. 391

Need for Construction of a Railway Over
Bridge at Chandauli-Sakaldiha Station
Road, U.P.(MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 333

Need for construction of a railway over-
bridge near Ulundurpet in Tamil Nadu
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 331-32

Need for reconstruction of the railway
bridge at Kachhilaghat on Kasganj-
Badaun Road (MUR 377)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 308
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Need to construction of a bridge on River | Canada

Chambal at Udaighat in Morena
passing through Uttar Pradesh and
Madhya Pradesh (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 278

Need to provide financial assistance to
State Government of Himachal Pradesh
for construction of five over bridges
on lakes between Bhakhra Dam, Auhar,
Hatla and Mandura (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 387

Proposal for Over Bridge at Tindivanam
(Deb. 1, Vol. VI, 30-11-1998)
Col. 173

Replacement of Old Bridge on NH-47
(Deb. 16, Vol. VII, 21-12-1998)
Col. 228-29

Burma |

Military Hardwares to Burma
(Deb. 4, Vol. VI, 03-12-1998)
Col. 274-75

Burn Standard Company Ltd.

Burn Standard Company L.td.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 307-08

Calling Attention

Deteriorating condition of internal
security in the country especially the
recentkillings in North-East and Jammu
and Kashmir (CA)

(Deb. 17, Vol. VII, 22-12-1998)
Col. 348-77

Import of Sugar (CA)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 318

Reported Burning of some Tribal Women

and Children in Purnia District of Bihar

(CA)
(Deb. 16, Vol. VII, 21-12-1998)

Col. 297-304

Assistance from Canada
(Deb. 11, Vol. VII, 14-12-1998)
Col. 319-20

Cashewnut Board
Cashewnut Board in Maharashtra

(Deb. 15, Vol. VII, 18-12-1998)
Col. 203-04

Cattle
Milch Animals

(Deb. 13, Vol. VII, 16-12-1998)
Col. 34

Patent Rights cf Vechur Cow
(Deb. 5, Vol. VI, 04-12-1998)
Col. 125

Protection of Cows
(Deb. 2, Vol. VI, 01-12-1998)
Col. 71-72

Slaughter of Buffaloes Calves
(Deb. 18, Vol. VII, 23-12-1998)
Col. 174

Cement

Demand and Supply of Cement
(Deb. 5, Vol. VI, 04-12-1998)
Col. 217-18

Use of Jute Bags by Cement Manufacturers
(Deb. 11, Vol. VII, 14-12-1998)
Col. 275

Cement Corporation of India
Modernisation of CCl

(Deb. 15, Vol. VII, 18-12-1998)
Col. 74-75

Central Board of Film Certification
Constitution of CBFC

(Deb. 13, Vol. VI, 16-12-1998)
Col. 366-67

Films for Clearance
(Deb. 13, Vol. VII, 16-12-1998)
Col. 124-25
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Central Board of Secondary Education

Non-use of Approved Technical
Terminology
(Déb. 1, Vol. VI, 30-11-1998)
Col. 77-78

Central Bureau of Investigation

CBI Enquiry against IPS
(Deb. 12, Vol. VII, 15-12-1998)

Col. 205-06

CBI Inquiry against M.S. of AIIMS
(Deb. 17, Vol. VII, 22-12-1998)
Col. 52

CBI Investigation against MS Group
(Deb. 15, Vol. VII, 18-12-1998)
Col. 171

Permission to CBI for Prosecution
(Deb. 18, Vol. VII, 23-12-1998)
Col. 188-89

Transfer of Case to CBI
(Deb. 6, Vol. VI, 07-12-1998)
Col. 89-90

Vacancies in CBI
(Deb. 3, Vol. VI, 02-12-1998)
Col. 116-17

Central Coalfields Limited

Amount Paid to Railway by CCL
(Ded. 5, Vol. VI, 04-12-1998)
Col. 11920

Disposal of Cases relating to Displaced

Persons
(Deb. 5, Vol. VI, 04-12-1998)
Col. 287

Need to look into the functioning of civil

and E&M Department of Central

Coalfields Limited (MUR 377)
(Deb. 4, Vol. VI, 03-12-1998)
Col. 427

Shortage of Coal in BCCL and CCL
(Deb. 15, Vol. VII, 18-12-1998)
Col. 357-59

Central Forensic Science Laboratory

Central Forensic Science Laboratory
(Deb. 17, Vol. VII, 22-12-1998)
Col. 73

Central Fuel Research Institute

Purchase of Equipments
(Deb. 6, Vol. VI, 07-12-1998)
Col. 206-09

Central Government Health Scheme

CGHS Ayurvedic Dispensary in Rohini,
Delhi
(Deb. 12, Vol. VII, 15-12-1998)
Col. 212

CGHS Dispensaries in Rented Buildings
(Deb. 7, Vol. VI, 08-12-1998)

Col. 160-66

CGHS Dispensaries in Southern States
(Deb. 2, Vol. VI, 01-12-1998)
Col. 4647

CGHS Facilities to Beneficiaries at
Chandigarh
(Deb. 7, Vol. VI, 08-12-1998)
Col. 152-53

Complaints against CGHS Dispensaries
(Deb. 12, Vol. VII, 15-12-1998)
Col. 296-306

Difference between CGHS and ISM&H
(Deb. 12, Vol. VII, 15-12-1998)
Col. 236

Increase in CGHS Subscription
(Deb. 17, Vol. VII, 22-12-1998)
Col. 216

Inspection Committee on CGHS Unani
Medical Store Depots
(Deb. 2, Vol. VI, 01-12-1998)
Col. 65

Medical Facilities in Trivandrum
(Deb. 17, Vol. VII, 22-12-1998)
Col. 73-74

Medical Specialists/Physicians of CGHS
(Deb. 7, Vol. VI, 08-12-1998)
Col. 170-74

P
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Opening of CGHS Dispensaries

(Deb. 12, Vol. VII, 15-12-1998)

Col. 257-60

Opening of CGHS Dispensary in

Chandigarh
(Deb. 2, Vol. VI, 01-12-1998)
Col. 474

Quality Control and Supply of Medicines
to CGHS Dispensaries
(Deb. 7, Vol. VI, 08-12-1998)
Col. 52-54

Setting up of CGHS Homoeopathic
Dispensary
(Deb. 7, Vol. VI, 08-12-1998)
Col. 457-58

Specialists Deputed in CGHS Dispensary
(Deb. 12, Vol. VII, 15-12-1998)
Col. 246-50

Supply of Ayurvedic Medicines instead
of Allopathic in CGHS
(Deb. 7, Vol. VI, 08-12-1998)
Col. 378

Supply of Medicine
(Deb. 17, Vol. VII, 22-12-1998)
Col. 164

Supply of poor quality Unani Medicines
by CGHS Dispensary
(Deb. 17, Vol. VII, 22-12-1998)
Col. 49-52

Supply of Substitutes against Indented
Medicines to CGHS Beneficiaries
(Deb. 12, Vol. VII, 15-12-1998)
Col. 207-08

Vacancies in CGHS Dispensaries
(Deb. 7, Vol. VI, 08-12-1998)
Col. 146-50

Central Industrial Security Force

CBI Enquiry against CISF Officers
(Deb. 2, Vol. VI, 01-12-1998)
Col. 458

Corrupt and Illegal Activities by DG of
CISF
(Deb. 12, Vol. VIJ, 15-12-1998)
Col. 217-18

Resentment of CISF
(Deb. 2, Vol. VI, 01-12-1998)
Col. 352-53

Central Mining Research Institute

Purchase of Equipments
(Deb. 6, Vol. VI, 07-12-1998)
Col. 20609

Central Reserve Police Force

CRPF Centres )
(Deb. 17, Vol. VII, 22-12-1998)
Col. 14044

Deployment of Central Reserve Forces
(Deb. 17, Vol. VII, 22-12-1998)
Col. 258

New CRPF Wing
(Deb. 17, Vol. VII, 22-12-1998)
Col. 64

Central Road Fund

Construction Works in Goa
(Deb. 6, Vol. VI, 07-12-1998)
Col. 217

System of Financial Assistance from C.RF.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 86-87

Central Road Research Institute

Consultancy Services of CRRI
(Deb. 16, Vol. VII, 21-12-1998)
Col. 184-85

Centrally Sponsored Scheme(s)

APMC
(Deb. 4, Vol. VI, 03-12-1998)
Col. 115

Centrally Sponsored Schemes
(Deb. 3, Vol. VI, 02-12-1998)
Col. 78-80
(Deb. 5, Vol. VI, 04-12-1998)
Col. 251-57

8
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Implementation of Traditional Professions
(Deb. 4, Vol. VI. 03-12-1998)
Col. 86-87

Chandigarh

Agreememt between Management and
Employees of PGl, Chandigarh
(Deb. 7, Vol. VI, 08-12-1998)
Col. 453-56

Approval for Fly-Overs in Chandigarh
(Deb. 1, Vol. VI, 30-11-1998)
Col. 244-45

Construction of Over Bridge at Manimajra
in Chandigarh
(Deb. 9, Vol. VI, 10-12-1998)
Col. 60

Demand of Employees of Chandigarh, UT
(Deb. 12, Vol. VII, 15-12-1998)
Col. 272

Demolition in Chandigarh
(Deb. 12, Vol. VII, 15-12-1998)
Col. 60-61

Doordarshan Relay Centre at Chandigarh
(Deb. 3, Vol. VI, 02-12-1998)
Col. 69-70

Extension of Lal Dora
(Deb. 14, Vol. VII, 17-12-1998)
Col. 102

Need to take steps to solve the power
problems of Chandigarh (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 389

Opening* of CGHS Dispensary in
Chandigarh
(Deb. 2, Vol. VI, 01-12-1998)
Col. 474

Setting up of Power Plant in Chandigarh
(Deb. 1, Vol. VI, 30-11-1998)
Col. 60

Share of Chandigarh from BBMB
(Deb. 16, Vol. VII, 21-12-1998)
Col. 84-85

Telephone Exchanges in Chandigarh
(Deb. 8, Vol. VI, 09-12-1998)
Col. 56-57

Chemicals

Ban on the Import of Caustic Soda and
Soda Ash
(Deb. 12, Vol. VII, 15-12-1998)
Col. 97

Hazardous Chemicals and Materials
(Deb. 11, Vol. VII, 14-12-1998)
Col. 208

Chhattisgarh

Need to bring Legislation for Creation of
three New States of Chhattisgarh,
Uttaranchal and Vananchal (MUR 377)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 34849

Child Labour

Child Labour
(Deb. 2, Vol. VI, 01-12-1998)

Col. 30-31

(Deb. 7, Vol. VI, 08-12-1998)
Col. 500, 501-02

Child Labour in Andhra Pradesh

(Deb. 2, Vol. VI, 01-12-1998)
Col. 353

Child Workers
(Deb. 12, Vol. VII, 15-12-1998)
Col. 124 ’

Contribution of Child Labour jn Gross
National Products
(Deb. 17, Vol. VII, 22-12-1998)
Col. 297

Domestic Servants
(Deb. 12, Vol. VII, 15-12-1998)
Col. 64

Service Conduct Rules
(Deb. 18, Vol. VII, 23-12-1998)
Col. 181-82
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Children

Allocation of Funds under the Child Care/
Safe Motherhood Programme
(Deb. 7, Vol. VI, 08-12-1998)
Col. 552-56

Child Health Centres
(Deb. 2, Vol. VI, 01-12-1998)
Col. 466-72

Child Marriage
. (Deb. 16, Vol. VII, 21-12-1998)
Col. 227

Child Mortality
(Deb. 12, Vol. VII, 15-12-1998)
Col. 265-66

Child Prostitution
(Deb. 7, Vol. VI, 08-12-1998)
Col. 551

Education for Marginalised and
Disadvantaged Children
(Deb. 16, Vol. VII, 21-12-1998)
Col. 169-70

Ed:i-ation to Blind Children
(Deb. 2, Vol. VI, 01-12-1998)
Col. 69

Educational Requirements of PIOs
Children
(Deb. 6, Vol. VI, 07-12-1998)
Col. 63

Employment of Minor Children

(Deb. 2, Vol. VI, 01-12-1998).
Col. 454

Healthy snd Educational Films for
Children and Youths
(Deb. 3, Vol. VI, 02-12-1998)
Col. 107—109 N

Infant Milk Substitutes

(Deb. 11, Vol. VII, 14-12-1998)
Col. 91

Matnutrition in Children
(Deb. 17, Vol. VII, 22-12-1998)
Col. 112-22
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Malnutrition in Children in Assam
(Deb. 6, Vol. VI, 07-12-1998)
Col. 164

National Phone Emergency Programme for
Children
(Deb. 2, Vol. VI, 01-12-1998)
Col. 357-58

Number of Children not Attending School
(Deb. 16, Vol. VI, 21-12-1998)
Col. 128

Population of Children
(Deb. 7, Vol. VI, 08-12-1998)
Col. 188

Regarding Action Plan for Orphans
(Deb. 2, Vol. VI. 01-12-1998)
Col. 411

Reported Burning of some Tribal Women
and Children in Purnia District of Bihar
(CA)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 297-304 .

Separate Passport to Children
(Deb. 3, Vel. VI, 02-12-1998)
Col. 222

Sex Crimes with Children
(Deb. 2, Vol. VI, 01-12-1998)
Col. 4445

Welfare Schemes for Women, Children and
Youth
(Deb. 6, Vol. VI, 07-12-1998)
Col. 302-23

China

China Delegation for Birth Control
Programmes
(Deb. 2, Vol. VI, 01-12-1998)
Col. 414-15

Indo-China Relations
(Deb. 13, Vol. VII, 16-12-1998)
Col. 181-82

Kailash Mansarovar Yatra
(Deb. 3, Vol. VI, 02'-12-1998)
Col. 151-52
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Oil Exploration Contract between India

and China
(Deb. 12, Vol. VII, 15-12-1998)
Col. 280-81

Sino-India Trade
(Deb. 11, Vol. VII, 14-12-1998)
Col. 397-98

Sino-Pak Nuclear Axis
(Deb. 3, Vol. VI, 02-12-1998)
Col. 235

Threat Perception from China
(Deb. 9, Vol. VI, 10-12-1998)
Col. 214-15

Chloro-Fluro Carbons

Phase out of CFC
(Deb. 11, Vol. VII, 14-12-1998)
Col. 109 ’

Cigarette

FDI in Cigarette
(Deb. 11, Vol. VII, 14-12-1998)
Col. 416-17

Import of Cigarettes
(Deb. 5, Vol. VI, 04-12-1998)
Col. 97

Revenue earned from Re-Export of

Cigarettes
(Deb. 5, Vol. VI, 04-12-1998)
Col. 296-97

Citizenship
Dual Citizenship

(Deb. 7, Vol. VI, 08-12-1998)
Col. 187-88

Civil Aviation

Air Traffic Control Tower
(Deb. 9, Vol. VI, 10-12-1998)
Col. 117

Bigger Aircraft on Delhi Aurangabad

Sector
(Deb. 14, Vol. VII, 17-12-1998)
Col. 211

Cargo Facility at Patna
(Deb. 14, Vol. VII, 17-12-1998)
Col. 165

Cargo Services
(Deb. 4, Vol _VI, 03-12-1998)
Col. 1

Demurrage Charges for Cargo
(Deb. 9, Vol. VI, 10-12-1998)
Col. 183-86

Development of Civil Aviation in Bihar
(Deb. 9, Vol. VI, 10-12-1998)
Col. 6667

Flights Diverted from Calicut
(Deb. 14, Vol. VII, 17-12-1998)
Col. 211

Flying/Gliding Clubs
(Deb. 4, Vol. VI, 03-12-1998)
Col. 261-70

Foreign Investment in Civil Aviation
(Deb. 4, Vol. VI, 03-12-1998)
Col 237-38

Guidelines for Reducing Air Fares
(Deb. 9, Vol. VI, 10-12-1998)
Col. 150-51

Hijacking of Aircrafts
(Deb. 9, Vol. VI, 10-12-1998)
Col. 181-82

Incidents of Air Miss ~
(Deb. 9, Vol. VI, 10-12-1998)
Col. 209-10

Induction of Small Aeroplanes
(Deb. 9, Vol. VI, 10-12-1998)
Col. 171

Installation of Radars
(Deb. 14, Vol. VII, 17-12-1998)
Col. 203-04

Licences under the New Civil Aviation
Policy
(Deb. 4, Vol. VI, 03-12-1998)
Col. 159-60
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Measures to Liberalise Civil Aviation
Sector
(Deb. 4, Vol. VI, 03-12-1998)
Col. 187

Plan to Meet Increasing Air Traffic
(Deb. 14, Vol. VII, 17-12-1998)
Col. 129-30

Promotion of Air Travel in Andhra
Pradesh
(Deb. 14, Vol. VII, 17-12-1998)
Col. 210

Safety in Air Travel
(Deb. 14, Vol. VII, 17-12-1998)
Col. 80-81

Scheme for Development of Civil Aviation
Works
(Deb. 9, Vo!l. VI, 10-12-1998)
Col. 67-69

Sub-Standard Services of 1A
(Deb. 4, Vol. VI, 03-12-1998)
Col. 237

Suspension of Flights by Private
Operators
(Deb. 9, Vol. VI, 10-12-1998)
Col. 119

Civil Defence Organisation

(Deb. 12, Vol. VII, 15-12-1998)
Col. 288

Coal

Allocation for Research and Development
Activities
(Deb. 5, Vol. VI, 04-12-1998)
Col. 118-19

Appointments in JKD Colliery
(Deb. 15, Vol. VII, 18-12-1998)
Col. 112-13

Budgetary Allocation for Coal Sector
(Deb. 5, Vol. VI, 04-12-1998)
Col. 155-56

Closure of Coal Mines
(Deb. 11, Vol. VII, 14-12-1998)
Col. 40-42
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Coal Handling Plants
(Deb. 11, Vol. VII, 14-12-1998)
Col. 414-15

Coal in Jammu Region
(Deb. 11, Vol. VII, 14-12-1998)
Col. 250-51

Coal Projects
(Deb. 15, Vol. VII, 18-12-1998)
Col. 90-100

Coal Reserves in North-Eastern Region
(Deb. 5, Vol. VI, 04-12-1998)
Col. 191

Coal Supply Linkege
(Deb. 16, Vol. VII, 21-12-1998)
Col. 275-77

Conditions of Mines in Lal Matia
(Deb. 11, Vol. VII, 14-12-1998)
Col. 393-94

Delivery Orders of Coal to Displaced
Persons by MCL
(Deb. 11, Vol. VII, 14-12-1998)
Col. 252

Development of Lal Matia
(Deb. 11, Vol. VII, 14-12-1998)
Col. 411

Identification of Coal Mines
(Deb. 5, Vol. VI, 04-12-1998)
Col. 225-26

Import of Coal
(Deb. 15, Vol. VII, 18-12-1998)

Col. 312

Infrastructure Status for Coal Industry
(Deb. 5, Vol. VI, 04-12-1998)
Col. 237-38

Investment in Coal Sector
(Deb. 15, Vol. VII, 18-12-1998)
Col. 47

Joint Sampling of Coal
(Deb. 5, Vol. VI, 04-12-1998)
Col. 269-70

Lal-Matia Colliery
(Deb. 5, Vol. VI, 04-12-1998)
Col. 157-58
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Loss due to Fire
(Deb. 11, Vol. VII, 14-12-1998)
Col. 430-31

Outstanding dues of Coal Company
(Deb. 5, Vol. VI, 04-12-1998)
Col. 176-85

Prices of Coal
(Deb. 15, Vol. VII, 18-12-1998)
Col. 282-83

Production of Coal
(Deb. 5, Vol. VI,
Col. 73-75
(Deb. 11, Vol. VII, 14-12-1998)
Col. 337-38

R.N. Committee on Coal Production
(Deb. 11, Vol. VII, 14-12-1998)
Col. 23940

RoyaltyoﬁCoal
(Deb. 5, Vol. VI,
Col. 159-60

Supply of Sub-standard Coal
(Deb. 11, Vol. VII, 14-12-1998)
Col. 432-33

Coal Indis Limited

Amount Owed By CIL
(Deb. 11, Vol. VII,
Col. 295

Community Development Scheme of CCL
(Deb. 11, Vol. VII, 14-12-1998)
Col. 433-34

Purchase of Gas Masks
(Deb. 11, Vol. VII,
Col. 54

Voluntary Retirement Scheme
(Deb. 11, Vol. VII, 14-12-1998)
Col. 437

World Bank Loan to CIL
(Deb. 15, Vol. VII, 18-12-1998)
Col. 49-53

Coastal Area(s)

Coastal Trade
(Deb. 11, Vol. VII,
Col. 58

04-12-1998)

04-12-1998)

14-12-1998)

14-12-1998)

14-12-1998)

Coastal Transport and Ports
(Deb. 16, Vol. VII, 21-12-1998)
Col. 69

Regional and Development Plan of
Maharashtra under CZMP
(Deb. 11, Vol. VII, 14-12-1998)
Col. 143

Sea Wall
(Deb. 8, Vol.
Col. 55

Transportation of Oil to Coastal States
(Deb. 12, Vol. VII, 15-12-1998)
Col. 118-19

Coastal Atlas

Coastal Atlas
(Deb. 6, Vol.
Col. 177-78

Coastal Regulation Zene

Clearance under CRZ
(Deb. 6, Vol. VI, 07-12-1998)
Col. 4243

Implementation of CRZ Notification jn

Kerala ¢
(Deb. 16, Vol. VII, 21-12-199$)
Col. 112-13

VI, 09-12-1998)

V1, 07-12-1998)

Coflee 3 e
Import of Coffee from Indonesia
(Deb. 11, Vol. VII, 14-12-1998)
Col. 395 “

International Coffee Organisation - ;- ",
(Deb. 11, Vol. VII, 14- u-l"ir
Col. 245 ’

Reduction/Waiving off Penal Intovest on
Loans to Coffee Farmers

(Deb. 5, Vol. VI, 04- l2-19-98)
Col. 91
Tea and Coffee Plantation K

(Deb. 15, Vol. VII, 18-12- ll.)
Col. 34345

Coffee Board

New Branches of Coffee Board
(Deb. 15, Vol. VII, 18-12-1998)
Col. 261
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Coir and Coir Products

Coir Technology Parks
(Deb. 11, Vol. VII, 14-12-1998)
Col. 34243

Grant to Coir Industry Workers of Kerala
(Deb. 15, Vol. VII, 18-12-1998)
Col. 293-95

Rebate on Coir Product
(Deb. 11, Vol. VII, 14-12-1998)
Col. 343

Cold Storage

Shortage of Cold Storage for Onion
(Deb. 7, Vol. VI, 08-12-1998)
Col. 491-96

College(s)

Admission in Colleges on Forged
Marksheets
(Deb. 16, Vol. VII, 21-12-1998)
Col. 30

Ayurvedic College, Rewa (M.P.)
(Deb. 12, Vol. VII, 15-12-1998)
Col. 94-95

Ayurvedic Medical Colleges and
Hospitals
(Deb. 7, Vol. VI, 08-12-1998)
Col. 515-26

B.E. Colleges
(Deb. 16, Vol. VII, 21-12-1998)
Col. 115-16

Ban on Admission in Medical College
(Deb. 12, Vol. VII, 15-12-1998)
Col. 64-65

Cancellation of Recognition of Medical
Colleges
-(Deb. 12, Vol. VII, 15-12-1998)
Col. 127-30

Capitation Fees Charged from Medical
Students
(Deb. 12, Vol. VII, 15-12-1998)
Col. 166

Central Quota for MBBS Courses in State
Medical Colleges
(Deb. 17, Vol. VII, 22-12-1998)
Col. 204-15

Engineering Colleges
(Deb. 6, Vol. VI, 07-12-1998)
Col. 152-54

Establishment of Colleges
(Deb. 1, Vol. VI, 30-11-1998)
Col. 55

Finance Assistance for the Developrment
of Medical Colleges
(Deb. ‘7, Vol. VI,
Col. 209

Homoeopathy Colleges
(Deb. 17, Vol. VII, 22-12-1998)
Col. 230-33

No-Objection Certificates
(Deb. 16, Vol. VII, 21-12-1998)
Col. 69-70 *

Opening of Medical Colleges
(Deb. 17, Vol. VII, 22-12-1998)
Col. 280-84

Private Medical Colleges
(Deb. 7, Vol. VI, 08-12-1998)
Col. 313-14

Recognised and Non-Recognised Medical
and Dental Colleges
(Deb. 7, Vol. VI, 08-12-1998)
Col. 385-95

Recognition of Medical College, Kota
(Rajasthan)
(Deb. 2, Vol. VI, 01-12-1998)
Col. 463-64

Registration of Colleges with UGC
(Deb. 16, Vol. VII, 21-12-1998)
Col. 103-04

Setting up of Engineering Colleges
(Deb. 16, Vol. VII, 21-12-1998)
Col. 278 '

08-12-1998)



SUBJECT INDEX 45

Setting up of New Medical College at
Gangtok
(Deb. 7, Vol. VI, 08-12-1998)
Col. 179

Upgradation of Shyamshah Medical
College, Rewa (M.P.)
(Deb. 7, Vol. VI, 08-12-1998)
Col. 411-12

Veterinary College
(Deb. 13, Vol. VII, 16-12-1998)
Col. 364-65

Command Area Development Programme

Command Area Development Programme
(Deb. 3, Vol. VI, 02-12-1998)
Col. 144

(Deb. 8, Vol. VI, 09-12-1998)
Col. 102-12
Commemorative Stamp
Releases of Rostage Stamps
(Deb. 13, Vol. VII, 16-12-1998)
Commission for Administrative and
Procedural Laws
Commission for Administrative and
Procedural Laws
(Deb. 16, Vol. VII, 21-12-1998)
Col. 56-57
Commission for Agricuitural Costs and
Prices

Board/Committee for Agricultural
Products
(Deb. 13, Vol. VII, 16-12-1998)
Col. 384-85

Commission for Scientific and Technical
Terminology
Adaptation of Glossaries

(Deb. 11, Vol. VII, 14-12-1998) |

Col. 87-88

Publication of Glossaries
(Deb. 11, Vol, VII, 14-12-1998)
Col. 107

Commission on Review of Administrative
Laws

Review of Old Laws
(Deb. 13, Vol. VII, 16-12-1998)
Col. 276

Committee(s)

All India Council for Technical Education-
Election
(Deb. 3, Vol. VI, 02-12-1998)
Col. 290

Central Coordination Committee for Equal
Opportunities for Disabled Persons-
Election
(Deb. S5, Vol. VI, 04-12-1998)
Col. 325

Committee of Privileges—First Report—
Presented
(Deb. 17, Vol. VII, 22-12-1998)
Col. 345

Comnmittee on Absence of Members from
the Sittings of the House—First
Report—Presented
(Deb. 17, Vol. VII, 22-12-1998)
Col. 345

Committee on Agriculture—Twelfth
Report—Presented
(Deb. 4, Vol. VI, 03-12-1998)
Col. 405

Committee on Defence—Third Report—
Presented
(Deb. 16, Vol. VII, 21-12-1998)
Col. 292

Committee on Food, Civil Supplies and
Public Distribution—Fifth, Sixth and,
Seventh Reports on Action Taken—
Presented
(Deb. 16, Vol. VII, 21-12-1998)
Col. 292

Committee on Government Assurances—
First Report—Presented
(Deb. 7, Vol. VI, 08-12-1998)
Col. 633
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Committee on Government Assurances—
Second and Third Reports—Presented
(Deb. 14, Vol. VII, 17-12-1998)
Col. 239

Committee on Papers Laid on the Table—
First, Second and Third Reports and
Minutes—Presented
(Deb. 14, Vol. VII, 17-12-1998)
Col. 239

Committee on Petitions—First Report and
Minutes—Presented
(Deb. 17, Vol. VII, 22-12-1998)
Col. 346

Committee on Public Undertakings—First
Report—Presented
(Deb. 14, Vol. VII, 17-12-1998)
Col 239

Committee on Subordinate Legislation—
First and Second Reports—Presented
(Deb. .7, Vol. VI, 08-12-1998)
Col. 633

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes—Eighth
Report—Presented
(Deb. 16, Vol. VII, 21-12-1998)
Col. 291-92

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes—Sixth
and Seventh Reports on Action Taken
and Minutes—Presented
(Deb. 8, Vol. VI, 09-12-1998)
Col. 323-24

Committee on Urban and Rural
Development—Twelfth Report—
Presented
(Deb. 16, Vol. VII, 21-12-1998)
Col. 292-93

Committee on Welfare of Scheduled
Castes and Scheduled Tribes Action
Taken Reports and Reports on
Reservation—Laid ‘
(Deb. S, Vol. VI, 04-12-1998)

‘ “ 320

Elections to Committee—National
Welfare Board for Seafarers (Elect.)
(Dedb. 8, Vol. VI, 09-12-1998)
Col. 325

Estimates Committee—Action Taken
Statements—Laid
(Deb. 14, Vol. VII, 17-12-1998)
Col. 238 .

Estimates Committee—First Report—
Presented
(Deb. 8, Vol. VI, 09-12-1998)
Col. 323

Estimates Committee-Fourth Report—
Presented
(Deb. 16, Vol. VII, 21-12-1998)
Col. 291

Estimates Committee-Second Report—
Presented
(Deb. 9, Vol. VI, 10-12-1998)
Col. 275

Estimates Committee—Third Report—
Presented
(Deb. 12, Vol. VII, 15-12-1998)
Col. 328

General Council of the Indtan School of
Mines, Dhanbad—Election
(Deb. 3, Vol. VI, 02-12-1998)
Col. 290-291

Joint Committee on Office of Profit—First
Report—Presented
(Deb. 9, Vol. VI, 10-12-1998)
Col. 275

Joint Committee on Offices of Profit—
Third Report—Laid
(Deb. 3, Vol. VI,
Col. 285

Joint Committee Report on Essential
Commodities Act (Amendment) Bill—
Presented
(Deb. 8, Vol. VI, 09-12-1998)
Col. 324

02-12-1998)
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Marine Products Export Development
Authority—Election

(Deb. 5, Vol. VI, 04-12-1998)
Col. 325

Public Accounts Commlttee——Actnon
Taken Statements—Laid

(Deb. 15, Vol. VII, 18-12-1998)
Col. 410

Public Accounts Committee—First and
Second Reports—Presented
(Deb. 7, Vol. VI, 08-12-1998)
Col. 633

Public Accounts Committee—Third
Report and Statements—Presented
(Deb. 17, Vol. VII, 22-12-1998)
Col. 344

Railway Convention Committee—First
Report—Presented
(Deb. 13, Vol. VII, 16-12-1998)
Col. 405

Rajghat Samadhi Committee (Elect.)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 325

Standing Committee on Commerce—
Thirty Fifth and Thirty Sixth Reports—
Laid

(Deb. §, Vol.
Col. 321

Standing Committee on Commerce—
Thirty-Seventh Report—Laid
(Deb. 16, Vol. VII, 21-12-1998)
Col. 293

VI, 04-12-1998)

Standing Committee on
Communications—Sixth Report—
Presented
(Deb. 3, Vol. VI, 02-12-1998)
Col. 285

Standing Committee on

Communications —Seventh Report—
Presented

(Deb. 15, Vol. VII, 18-12-1998)
Col. 443

Standing Committee on Defence—
Statements—Laid
(Deb. 9, Vol. VI,
Col. 275

10-12-1998)

Standing Committee on Energy—Tenth
Report and Action Taken Statements—
Presented
(Deb. 11, Vol. VI,
Col. 460-62

Standing Committee on External Affairs—
Second Report—Presented
(Deb. 3, Vol. VI, 02-12-1998)
Col. 285

Standing Committee on External Affairs—
Third Report—Presented
(Deb. 18, Vol. VII, 23-12-1998)
Col. 325

Standing Commitee on Finance—Tenth
Report and Minutes—Presented
(Deb. 3, Vol. Vi, 02-12-1998)
Col. 285

Standing Committee on Finance—
Eleventh Report and Minutes—
Presented
(Deb. 18, Vol. VII, 23-12-1998)
Col. 325

Standing Committee on Home Affairs—
Evidence—Laid
.(Deb. 3, Vol.
Col. 286

Standing Committée on Home Affairs—
Forty-sixth, Forty-seventh and Forty-
eighth Reports—Laid
(Deb. 3, Vol. VI,
Col. 286

Standing Committee on Home Affairs—
Forty-ninth Report—Laid
(Deb. 14, Vol. VII, 17-12-1998)
Col. 240

Standing Committee on Human Resource
Development—Seventy-first. to
Seventy-sixth Reports—Laid
(Deb. 7, Vol. VI, 08-12-1998)
Col. 634

14-12-1998)

Vi, 02-12-1998)

02-12-1998)
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Standing Committee on Human Resource | Arrears of Ferriage against Firms |
Development—Seventy-seventh, (Deb. 11, Vol. VII, 14-12-1998)
Seventy-cighth, Seventy-ninth and Col. 193

Eightieth Reports—Laid » Assistance to Essar Group of Companies
(D'eb- 8. Vol V1, 09-12-1998) | " (Deb. 5, Vol. VI, 04-12-1998)
Col. 324 | Col. 204-05

Standing Committee on Industry —

Twenty-sixth to Twenty-ninth ’ Blacklisting of Indian Firms

| (Deb. 8, Vol. VI, 09-12-1998)

Reports—Laid !

(Deb. 9, Vol. VI, 10-12-1998) | €0t 12122

Col. 276 Cheating of Share Holders by ACC. Ltd.,
Kanpur

Standing Committee on Railways—Action
Taken Statement—Laid
(Deb. 18, Vol. VII, 23-12-1998)

Col. 325-27

Standing Committee on Science and
' Technology, Environment and
Forests—Sixtieth, Sixty-first and Sixty-
second Reports—Laid
(Deb. 17, Vol. VII, 22-12-1998)
Col. 346

Standing Committee on Transport and
Tourism—Thirty Fourth Report and
Evidence—Laid .

(Deb. 5, Vol. VI, 04-12-1998)
Col. 321

Standing Committee on Urban and Rural
Development—Eleventh Report—

Presented
(Deb. 3, Vol. VI, 02-12-1998)
Col. 286

Commodity Board
Commodities Boards

(Deb. 8, Vol. VI, 09-12-1998)
Col. 179-80

Scheme for the Scientists of Commodity
Board
(Deb. 11, Vol. VII, 14-12-1998)
Col. 411-12

Company(s)

Agreement between 10C and Reliance
Petroleum Ltd.
(Deb. 7, Vol. VI, 08-12-1998)
Col. 307-08

' Investments

(Deb. S, Vol. VI, 04-12-1998)
Col. 308

Companies Registered under Companies

Act
(Deb. 11, Vol. VII, 14-12-1998)
Col. 173-75

Consultancy Firms
(Deb. 6, Vol. VI, 07-12-1998)
Col. 285-86

Dunlop India Ld.
(Deb. 12, Vol. VII, 15-12-1998)
Col. 242

Equity in Foreign Investment
(Deb. 11, Vol. VII, 14-12-1998)
Col. 373-74

Export Defaulter Companies of Chennai
(Deb. 11, Vol. VII, 14-12-1998)
Col. 324-25

I, T. Raids on Multinational Companies
(Deb. 5, Vol. VI, 04-12-1998)
Col. 269

Inter Corporate Investment
(Deb. 11, Vol. VII, 14-12-1998)
Col. 204

by Multi-National
Companies
(Deb. 2, Vol. VI, 01-12-1998)
Col. 352

Licences to Multinational Companies
(Deb. 15, Vol. VII, 18-12-1998)
Col. 316
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Multinational Companies
(Deb. 12, Vol. VII, 15-12-1998)
Col. 276-77

Nomination of Directors on Shaw Wallace
Company Board
(Deb. 6, Vol. VI, 07-12-1998)
Col. 299-300

Plantation Companies
(Deb. 5, Vol. VI, 04-12-1998)
Col. 170-72

Raids on Reliance Industries
(Deb. 12, Vol. VII, 15-12-1998)
Col. 100

Reliance Industries Limited
(Deb. 8, Vol. VI, 09-12-1998)
Col. 313-14

Revival of Dunlop India Limited
(Deb. 15, Vol. VII, 18-12-1998)
Col. 375-76

Setting up of IBM Institute
(Deb. 3, Vol. VI, 02-12-1998)
Col. 244

Uniform Interest Rates on Inter-Corporate
Investments
(Deb. 11, Vol. VII, 14-12-1998)
Col. 83-84

Violation of Trade Agreements by
Con;panies
(Deb. 11, Vol. VII, 14-12-1998)
Col. 293-94

Working Plan for Companies to Buy-Back

Shares
(Deb. 1, Vol. VI, 30-11-1998)

Col. 14143
Comprehensive Test Ban Treaty

CTBT
(Deb 3, Vol. VI, 02-12-1998)

Col. 45

49

Computer
Breakdown of Computer in 2000
(Deb. 4, Vol. VI, 03-12-1998)
Col. 62

Computer Education
(Deb. 16, Vol. VII, 21-12-1998)
Col. 183-84
(Deb. 18, Vol. VII, 23-12-1998)
Col. 87-88

Computer Education in Kendriya
Vidyalayas
(Deb. 16, Vol. VII, 21-12-1998)
Col. 250-52

Computer Education in Schools
(Deb. 1, Vol. VI, 30-11-1998)
Col. 263-65

Computer Hardware Technology
(Deb. 13, Vol. VII, 16-12-1998)
Col. 119

Computerisation
(Deb. 4, Vol. VI, 03-12-1998)
Col. 397-98 -

DOEACC Centre
(Deb. 8, Vol. VI, 09-12-1998)

Col. 204-05

Export of Computer Software
(Deb. 15, Vol. VII, 18-12-1998)
Col. 330-31

Inclusion of Computer Applications as a
Subject
(Deb. 18, Vol. VII, 23-12-1998)
Col. 187-88

Purchase of Bi-lingual Computer
(Deb. 2, Vol. VI, 01-12-1998)
Col. 394

Sanskrit on Computers
(Deb. 13, Vol. VII, 16-12-1998)
Col. 360

(Deb. 18, Vol. VII, 23-12-!'998)1; Unutilisation of Computer Funds

Col. 73

(Deb. 1, Vol. VI, 30-11-1998)
Col. 140-41
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Computerisation

Computerisation of ROCs Office
(Deb. 1, Vol. VI, 30-11-1998)
Col. 64-65

Conference/Seminar

Conference
(Deb. 11, Vol. VII, 14-12-1998%)
Col. 194

Conference of State Forestry Officials
(Deb. 6, Vol. VI, 07-12-1998)
Col. 260-61

Education Minister's Conference
(Deb. 1, Vol. VI, 30-11-1998)
Col. 3942

International Conference on Population
(Deb. 7, Vol. VI, 08-12-1998)
Col. 588-89

Mayors Conference
(Deb. 9, Vol. VI, 10-12-1998)
Col. 157-58

Seminar on Lower Judiciary
(Deb. 16, Vol. VII, 21-12-1998)
Col. 87-88

State Information Minister’s Conference
(Deb. 3, Vol. VI, 02-12-1998)
Col. 191-194

World Conference
(Deb. 16, Vol. VIiI, 21-12-1998)
Col. 26566

World Conference on Dams
(Deb. 3, Vol. VI, 02-12-1998)
Col. 116

Constitution

Agriculture in the Concurrent List
(Deb. 18, Vol. VII, 23-12-1998)
Col. 3940

Committee on Fundamental Duties
(Deb. 1, Vol. VI, 30-11-1998)
Col. 290-91

National Debate on Article 356
(Deb. 2, Vol. VI, 01-12-1998)
Col. 31

Need to sanction necessary funds for
translation of the Constitution of India into
Kashmiri language (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 392

Notification of
Amendments
(Deb. 1, Vol. VI, 30-11-1998)
Col. 66

Review of Constitution
(Deb. 1, Vol. VI, 30-11-1998)
Col. 9-10

Reviewing of Constitution
(Deb. 2, Vol. VI, 01-12-1998)
Col. 361,

Consumer Advisory Committees

Constitutional

Consumer Advisory Committees
(Deb. 15, Vol. VII, 18-12-1998)
Col. 199-200

Consumer(s)
Consumer Information Centres

(Deb. 12, Vol. VII, 15-12-1998)
Col. 188

Disposal of Cases by Consumer Courts
(Deb. 7, Vol. VI, 08-12-1998)
Col. 1-20

Ceatsiner Corporation ofindia
Pemalty imposed on CONCOR

(Deb. 14, Vol. VII, 17-12-1998)
Col. 195

Coprs

Need to declare support price for Copra at
rupees four thousand per quintal( MUR
3m
(Deb. 4, Vol. VI, 03-12-1998)
Col. 429

Corruption

Bogus Transfer Vouchers
(Deb. 2, Vol. VI, 01-12-1998)
Col. 309-12
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CBI Enquiry against IPS
(Deb. 12, Vol. VII, 15-12-1998)
Col. 205-06

Charges against Managing Director of
Hotel Corporation of India
(Deb. 9, Vol. VI, 10-12-1998)
Col. 59

Check on Corruption
(Deb. 13, Vol. VII, 16-12-1998)
Col. 273

Corruption Cases
(Deb. 3, Vol. VI, 02-12-1998)

Col. 205-12

Corruption in Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 290

Corruption in CAPART
(Deb. 14, Vol. VII, 17-12-1998)
Col. 105

Corruption in Implementation of Rural
Development Schemes
(Deb. 9, Vol. VI, 10-12-1998)
Col. 26869
Corruption in Judiciary
(Deb. 16, Vol. VII, 21-12-1998)
Col. 132 '
Financial Irregularity in RGSM
¢(Deb. 11, Vol. VII, 14-12-1998)
Col. 90

Fraud in Doordarshan Mumbai
(Deb. 13, Vol. VII, 16-12-1998)
Col. 110-11

NAFED
(Deb. 13, Vol. VII, 16-12-1998)
Col. 113-14

Official Language
(Deb. 17, Vol. VI, 22-12-1998)
Col. 257-58

Property of 1.T./Excise/Customs Officials
(Ded. 11, Vol. VII, 14-12-1998)
Col. 333-34

Reward to Officers involved in Fraud
Cases
(Deb. 15, Vol. VII, 18-12-1998)
Col. 58-59

Cottage Industry

‘Purchase of Goods from Cottage

Industries
(Deb. 14, Vol. VII, 17-12-1998)
Col. 117

Cotton

Cotton Production
(Deb. 13, Vol. VII, 16-12-1998)
Col. 89-94

Extension of Monopoly Cotton
Procurement Scheme
(Deb. 15, Vol. VII, 18-12-1998)
Col. 179

Fall in Production of Cotton
(Deb. 8, Vol. VI, 09-12-1998)
Col. 113

Field Trials of Transgenic Hybrid Cotton
Seeds ,
{Deb. 11, Vol. VII, 14-12-1998)
Col. 199

Leaf-Curl Disease in Cotton
(Deb. 13, Vol. VII, 16-12-1998)
Col. 382-83

Procurement of Cotton
(Deb. 11, Vol. VII, 14-12-1998)
Col. 426-27

Procurement of Cotton by NTC
(Deb. 15, Vol. VII, 18-12-1998)
Col. 24546

Procurement Policy of Cotton
(Deb. 3, Vol. VI, 02-12-1998)
Col. 49-50

Setting up of Cotton Yarn Bank in Assam
(Deb. 5, Vol. VI, 04-12-1998)
Col. 308-09

Support Prices of Cotton
(Deb. 8, Vol. VI, 09-12-1998)
Col. 83
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Cotten Board

Cotton Board
(Deb. 8, Vol. VI, 09-12-1998)
Col. 123

Cotton Technology Mission

Cotton Technology Mission
(Deb. 8, Vol. VI, 09-12-1998)
Col. 209 , RIS
Councll for Advaacement of Peoples
Action and Rural Technology

Assistance to VOs through CAPART
(Deb. 4, Vol. VI, 03-12-1998)
Col. 1£58-59

Corruption in CAPART
(Deb. 14, Vod. VII, 17-12-1998)
Col. 105

Council of Scientific and Industrial
Research

CSR
(Deb. 6, Vol. VI, 07-12-1998)

Col. 164-65

Funds of CSIR
(Deb. 6, Vol. VI, 07-12-1998)
Col. 73

Modemisation of Laboratories
(Deb. 11, Vol. VII, 14-12-1998)
Col. 198-99

Permanent Appointment in CSIR
(Deb. 11, Vol. VII, 14-12-1998)
Col. 200

Regularisation of Service in CSIR
(Deb. 11, Vol. VII, 14-12-1998)
Col. 135

Targets set for CSIR
(Deb. 11, Vol. VII, 14-12-1998)
Col. 203
- Technologies Developed by CSIR |
(Deb. 11, Vol. VII, 14-12-1998)
Col. 197

Withdrawal of Benefit from SC/ST
Candidates in CSIR
(Deb. 6, Vol. VI, 07-12-1998)
Col. 65

Court(s)

Advocate Involvement in Filthy Language
(Deb. 7, Vol. VI, 08-12-1998)
Col. 429

Bench of Gujarat High Court at Vadodara
and Karnataka High Court Bench at
Hubli
(Deb. 16, Vol. VII, 21-12-1998)
Col. 192-93

Bench of High Court at Trivandrum
(Deb. 6, Vol. VI, 07-12-1998)
Col. 167

Campaign against Consumer Courts
(Deb. 17, Vol. VII, 22-12-1998)
Col. 250

Cases Pending in Courts
(Deb. 1, Vol. VI, 30-11-1998)
Col. 330

Disposal of Cases by Consumer Courts
(Deb. 7, Vol. VI, 08-12-1998)
Col. 1-20

Disposal of Pending Cases in Courts
(Deb. 11, Vol. VII, 14-12-1998)
Col. 11

Environmental Courts
(Deb. 1, Vol. VI, 30-11-1998)
Col. 174-75

Fake Affidavits ..
(Deb. 1, Vol. VI, 30-11-1998)
Col. 269-70

High Courts in States
(Deb. 11, Vol. VII, 14-12-1998)
Col. 9697

Industrial Tribunal cum Labour Courts
(Deb. 17, Vol. VII, 22-12-1998)
Col. 169-N '

Infrastructure in Courts
(Deb. 6, Vol. VI, 07-12-1998)
Col. 157-58

Lok Adalats
(Deb. 1, Vol.

V1, 30-11-1998)
Col. 176-79 °

.
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Need to set up a Bench of Gujarat High
Court at Rajkot (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 388

Pending Cases in Labour Courts
(Deb. 12, Vol. VII, 15-12-1998)
Col. 252-53

Pending Cases in TADA Courts
(Deb. 7, Vol. VI, 08-12-1998)
- Col. 573-74

Religious Courts
(Deb. 6, Vol. VI, 07-12-1998)

Col. 222-23

Resentment among Judges of Mumbai
High Court
(Deb. 16, Vol. VII, 21-12-1998)
Col. 175-76

Setting up of Bench of Madras High Court
(Deb. 6, Vol. VI, 07-12-1998)
Col. 162-63

Setting up of Courts at Tehsil Level
(Deb. 1, Vol. VI, 30-11-1998)
Col. 173

Setting up of Special Courts
(Deb. 16, Vol. VII, 21-12-1998)
Col. 180

Setting up Reconciliation Centres_
(Deb. 1, Vol. VI, 30-11-1998)
Col. 61-62

Submission of Affidavit
(Deb. 8, Vol. VI, 09-12-1998)
Col. 320

Vacancies of Judges in High Courts/
Supreme Court
(Deb. 6, Vol. VI, 07-12-1998)
Col. 24042

Cow Slaughter

Ban on Cow Slaughter
(Deb. 8, Vol. VI, 09-12-1998)
Col. 42

Creches

Availability of Creches
(Deb. 17, Vol. VII, 22-12-1998)
Col. 123-26

Crime(s)
Arrest of Criminals

(Deb. 17, Vol. VII, 22-12-1998)
Col. 152-53

Capital Punishment for Rapists
(Deb. 2, Vol. VI, 01-12-1998)
Col. 68-69 .

Crimes
(Deb. 12, Vol. VII, 15-12-1998)
Col. 3842

Crimes against Women
(Deb. 2, Vol. VI, 01-12-1998)
Col. 21-24

Crimes in Dethi
(Deb. 7, Vol. VI, 08-12-1998)
Col. 212-16

Crimes in Mumbai
(Deb. 12, Vol. VII, 15-12-1998)
Col. 289-90

Deaths due to Poverty and Dowry
(Deb. 17, Vol. VII, 22-12-1998)
Col. 28-34

Extortion of Money by Mafia Gangs
(Deb. 2, Vol. VI, 01-12-1998)
Col. 37-38

Extortion of Money from Businessmen
(Deb. 17, Vol. VII, 22-12-1998)
Col. 38-39

Fake Marksheets
(Deb. 1, Vol. VI, 30-11-1998)
Col. 261

Flesh Trade
(Deb. 17, Vol. VII, 22-12-1998)
Col. 253-54 -

Foreigners Cheated by Custom Officials
and Travel Agents
(Deb. 12, Vol. VII, 15-12-1998)
Col. 208-09
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Investigation conducted against Romesh
Sharma
(Deb. 7, Vol. VI, 08-12-1998)
Col. 613-14

Involvement of International Criminals in
Crimes at Mumbai
(Deb. 2, Vol. VI, 01-12-1998)
Col. 391-92

Involvement of Police in Crimes
(Deb. 7, Vol. VI, 08-12-1998)
Col. 529

Money Extorting Gangs
(Deb. 7, Vol. VI, 08-12-1998)
Col. 304-05

Murders of VIPs and Common Persons
(Deb. 12, Vol. VII, 15-12-1998)
Col. 295-96

Pending FERA Cases
(Deb. 1, Vol. VI, 30-11-1998)
Col. 323-24

Persons Convicted for Heinous Crimes
(Deb. 7, Vol. VI, 08-12-1998)
Col. 352-70

Rape Cases against Women of Poorer
Sections
(Deb. 2, Vol. VI, 01-12-1998)
Col. 62

Rise in incidents of Crimes _
(Deb. 7, Vol. VI, 08-12-1998)
Col. 53046
(Deb. 2, Vol. VI, 01-12-1998)
Col. 4445

Theft of Artifacts
(Deb. 16, Vol. VII, 21-12-1998)
Col. 182-§3

Theft of Red Light Controller
(Deb. 7, Vol. VI, 08-12-1998)
Col. 587.

Criminal Justice Commission

Criminal Justice Commission
(Deb. 6, Vol. VI, 07-12-1998)
Col, 228

Crude Oil

Import of Crude
(Deb. 12, WV
Col. 124-25

International Prices o1 1
(Deb. 17, Vol. Vi
Col. 35-36

Purchase of Crude Qil
(Deb. 7, Vol. VI, 08-12-1998)
Col. 220-22

Transition Loss of Crude Oil
(Deb. 7, Vol. VI, 08-12-1998)
Col. 298-99

'5-12-1998)

-1998)

‘ Currency

Conversion of Rupee in Capital Account
(Deb. 11, Vol. VII, 14-12-1998)
Col. 321

Demand and Supply of Notes and Coins
(Deb. 11, Vol. VII, 14-12-1998)
Col. 252-53

Downgrading of Foreign Currency Rating
of India
(Deb. 5, Vol. VI, 04-12-1998)
Col. 293-94

Fake Currency
(Deb. 7, Vol. VI, 08-12-1998)
Col. 193-99,558

Import of Coins/Notes
(Deb. 11, Vol. VII, 14-12-1998)
Col. 47

Shortage of Coins in M. P.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 202-03

Value of Rupee
(Deb. 5, Vol. VI, 04-12-1998)
Col. 272-73

Cut Motion

Demands for Supplementary Grants—
(General)--1998-1999
(Deb. 16, Vol. VII; 21-12-1998)
Col. 311-77
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Dadra and Nagar Haveli

Roads in Dadra and Nagar Haveli
(Deb. 16, Vol. VII, 21-12-1998)
Col. 88-89

Telephone Facility in Dadra and Nagar

Haveli
(Deb. 8, Vol. VI, 09-12-1998)

Col. 208-09
Dairy

Development of Animal Husbandry and
Dairy Industry )
(Deb. 3, Vol. VI, 02-12-1998)
Col. 145

Harmful Substances in Dairy and
Agricultural Products
(Deb. 2, Vol. VI, 01-12-1998)
Col. 459

National Dairy Development Corporation
(Deb. 13, Vol. VII, 16-12-1998)

Col. 261-66

Dams and Reservoirs

Bargi Dam
(Deb. 13, Vol. VII, 16-12-1998)
Col. 179

Bargi DAM
(Deb. 8, Vol. VI, 09-12-1998)
Col. 258

Bisalpur Dam
(Deb. 13, Vol. VII, 16-12-1998)
Col. 127-28

Construction of a Dam
(Deb. 18, Vol. VII, 23-12-1998)
Col. 33,275

Dam Cross Koshi River
(Deb. 18, Vol. VII, 23-12-1998)
Col. 207-08

Desilting of Salal Dam
(Deb. 16, Vol. VII, 21-12-1998)
Col. 24041

Hirakud Dam
(Deb. 8, Vol. VI, 09-12-1998)
Col. 68

55

Kesho and Panchkhero Reservoirs
(Deb. 13, Vol. VII, 16-12-1998)
Col. 122-23

Mulla Periyar Dam
(Deb. 3, Vol. VI, 02-12-1998)
Col. 157-58

Need to Provide Central Funds for
Construction of Dam on Ganga at
Kanpur in Uttar Pradesh (MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 316-17

Oustees of Talaiya Dam
(Deb. 8, Vol. VI, 09-12-1998)
Col. 36-87

Rehabilitation of Displaced Persons of
Bhakra Dam
(Dedb. 1, Vol. VI, 30-11-1998)
Col. 90-91

Reservoirs
(Deb. 18, Vol. VII, 23-12-1998)
Col. 178-81

Sardar Sarovar Dam
(Deb. 3, Vol. VI, 02-12-1998)
Col. 152-53
(Deb. 13, Vol. VII, 16-12-1998)
Col. 130-31,362-63

Teesta Barrage
(Deb. 13, Vol. VII, 16-12-1998)
Col. 361-62

Tehri Dam Project
(Deb. 11, Vol. VII, 14-12-1998)
Col. 202-03

Tipaimukh Dam
(Deb. 13, Vol. VII,
Col. 205 &

World Conference on Dams
(Deb. 3, Vol. VI, 02-12-1998)
Col. 116

e

Yamuna Barrage
(Deb. 18, Vol. VII, 23-12-1998)
Col. 48

16-12-1998)
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Dave Committee

Dave Committee
(Deb. 13, Vol. VII, 16-12-1998)
Col. 72

De-Addiction Centres

De-Addiction Centres
(Deb. 12, Vol. VII, 15-12-1998)
Col. 4345

Drug Counselling Centres
(Deb. 7, Vol. VI, 08-12-1998)
Col. 410

Defonce

Acquisition of Land on Bhopal-Sanchi
Road for Defence Use
(Deb. 9, Vol. VI, 10-12-1998)
Col. 72-713

Army Unhappy with Bureaucrats
(Deb. 4, Vol. VI, 03-12-1998)
Col. 19798

Army Vehicie Factory, Jabalpur
(Deb. 4, Vol. VI, 03-12-1998)
Col. 277-78

Ban on Recruitment in GCF, Jabalpur
(Deb. 9, Vol. VI, 10-12-1998)
Col. 206

Bonus to Workers
Establishments
(Deb. 4, Vol. VI, 03-12-1998)
Col. 373

Cheating in MES
(Deb. 14, Vol. VII, 17-12-1998)
Col. 170

Defence Cooperation with France
(Deb. 4, Vol. VI, 03-12-1998)
Col. 275

Defence Deal with Israel
(Deb. 4, Vol. VI, 03-12-1998)
Col. 114-15

Defence Land to M/s Sahara India

(Deb. 14, Vol. VII, 17-12-1998)
Col. 71-12

of Defence

Defence Team to Russia
(Deb. 4, Vol. VI, 03-12-1998)
Col. 258-59

Development Work in Cantonment Areas
(Deb. 14, Vol. VII, 17-12-1998)
Col. 103

Employment Generation in Defence
Services
(Deb. 9, Vol. VI, 10-12-1998)
Coi. 133-34

Establishment of Mahila Sainik School
(Deb. 9, Vol. 'VI, 10-12-1998)
Col. 79

Expenditure on Spare Parts of Defence
Helicopters
(Ded. 4, Vol. VI, 03-12-1998)
Col. 185-86

Food for Siachin Guards
(Deb. 4, Vol. VI, 03-12-1998)
~ Col. 28790

Funds for Defence Projects
(Deb. 14, Vol. VII, 17-12-1998)
Col. 228-29

Investigation against Top Defence
Personnel
(Deb. 4, Vol. VI, 03-12-1998)
Col. 13940

Jobs to Apprentices Trained in' Defence
Institutes
(Deb. 4, Vol. VI, 03-12-1998)
Col. 163-64

Loss in Procurement of Trolleys from HAL
(Deb. 4, Vol. VI, 03-12-1998)
Col. 351-52

Malpractices in Army Recruitment Centre,
U.P.
(Deb. 4, Vol. VI, 03-12-1998)
Col. 282

Manufacturing of War Ships
(Deb. 9, Vol. VI, 10-12-1998)
Col. 159
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Memorial of .N.S. Khukari in Daman
(Deb. 14, Vol. VII, 17-12-1998)
Col. 77

Military Exercise on Indo-Pak Border
(Deb. 14, Vol. VII, 17-12-1998)
Col. 149

Military Hardwares to Burma
(Deb. 4, Vol. VI, 03-12-1998)
Col. 274-75

Missile Programme
(Deb. 4, Vol. VI, 03-12-1998)
Col. 370-71

National Maritime Policy
(Deb. 4, Vol. VI,
Col. 347

Need to take stringent security steps to
safeguard the sea coast in Gujarat
(MUR377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 287

Pak attempt to Capture Indian Army Post
in Siachin
(Deb. 9, Vol. VI,
Col. 1998

= Pak Hand in Hijacking Defence Website
(Deb. 9, Vol. VI, 10-12-1998)
Col. 181 :

Pension Cases of Civilian Defence

Personnel
(Deb. 14, Vol. VII, 17-12-1998)
Col. 63-64

Personnel Policy of Navy
(Deb. 9, Vol. VI, 10-12-1998)
Col. 81

Petition from Discharged Armymen
(Deb. 9, Vol. VI, 10-12-1998)
Col. 147

Production in Ordnance Factories

03-12-1998)

10-12-1998)

(Deb. 14, Vol. VII, 17-12-1998)

Col. 116-17

Purchase of Stationery and other Items
(Deb. 9, Vol. VI, 10-12-1998)
Col. 261-62

Recruitment in Defence Department,
Srinagar
(Deb. 14, Vol. VII, 17-12-1998)
Col. 62

Replacement of Virat and Vikrant Aircraft

Carriers
(Deb. 9, Vol. VI, 10-12-1998)
Col. 205-06

Revamping of Defence Services
(Deb. 4, Vol. VI, 03-12-1998)
Col. 227

Revival of Defence Inteligence Agency
(Deb. 9, Vol. VI, 10-12-1998)
Col. 139

Risk of Life to Civilians due to Firing Range
in Rewa
(Deb. 4, Vol. VI, 03-12-1998)
Col. 347

Setting up of Arms and Ammunition Unit
in Bihar
(Deb. 4, Vol. VI, 03-12-1998)
Col. 280-81

Setting up of Cantonments in HP
(Deb. 4, Vol. VI, 03-12-1998)
Col. 137-39

Setting up of Procurement Planning

Boards
(Deb. 4, Vol. VI, 03-12-1998)

Col. 190-91

Shortage of Officers in Defence Services
(Deb. 4, Vol. VI, 03-12-1998)
Col. 172-73

Shortage of Parachutes
(Deb. 14, Vol. VII, 17-12-1998)
Col. 39

Strategic Defence Review
(Deb. 9, Vol. VI, 10-12-1998)
Col. 118

Thirty-Year Submarine Plan
(Deb. 14, Vol. VII, 17-12-1998)
Col. 114-15



.7

Upgradation of DR.D.O.
(Deb. 14, Vel. VII, 17-12-1998)
Col. 3536
Upgradation of Missile Rangs
(Deb. 9, Vol. VI, 10-12-1998)
Col. 244

Vikrant Museum Plan
(Deb.. 4, Vol. VI, 03-12-1998)
Col. 34647
Writ Petitions filed by Defance ;
(Deb. 14, Vol. VII, 17-12-1998)
. Col. 4850 .
Yearofthe Jawan
(Deb. 14, Vel. V11, 17-12-1998)
Col. 77

Deforestation

Ban on Tree Felling
(Deb. 16, Vol. VII, 21-12-1998)
Col. 126

Blanket Ban on Felling Trees in H.P.
(Deb. 6, Vol. VI, 07-12-1998)
Col. 200

Deforestation of Casaming in Orissa
(Deb. 1, Vol. VI, 30-11-199%)
Col. 172-73

Need to take stops to chnck deforestation
in Sunderbans srea in West Bengal
(MUR377)

(Deb. 7, Vol. V1, 08-12-1998)
Col. 681

Delhi

Admission against Reserved Sests in
Delhi University
(Deb. 1, Vol. VI, 30-11-1998)
Col. 255 '
Appointment in N.D.M.C.
(Deb. 17, Vol. V11, 22-12-1998)
Col. 24243

Asthama due to Pollution ia Dethi and
other Metropolitan Cities
(Deb. 2, Vol. VI, 01-12-1998)
Col. 400-401
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Basic Amenities in Shopping Complex,
Vasant Vihar
(Deb. 4, Vol. VI, 03-12-1998)

Cel. 277

Bogus Kisan Vikas Patras in Delhi
(Deb. S, Vol. VI, 04-12-1998)
Col. 83

Coin Operated Public Telephone Booths
in Delhi
(Deb. 18, Vol. VII, 23-12-1998)
Col. 175

Condition of Arambagh Government
Colony
(Ded. 14, Vol. VII, 17-12-1998)
Col. 16364

Construction of Vocational Rehabilitation
Contre
(Deb. 12, Vol. VII, 15-12-1998)
Col. 283

Converted Agriculture Land
(Deb. 14, Vol. VII, 17-12-1998)
Col. 63

Coopersative Housing Societies in Dethi
(Deb. 14, Vol. VII, 17-12-1998)
Col. 6369

Courses in High Technology
(Ded. 6, Vol. VI, 07-12-1998)
Col. 86

Crimes in Dehhi
(Deb. 7, Vol. VI, 08-12-1998)
Ool. 212-16

Dethi Mik Scheme
(Deb. 13, Voi. VII, 16-12-1998)
Col. 28-29

Dethi Special Police Establishment Act,
1956
(Deb. 7, Vol. VI, 08-12-1998)
Col. 381

Dilapidated Condition of GT. Road from
Dethi so Khurja ‘

(Deb. 11, Vol. VII, 14-12-1998)
Col. 189
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Employment Exchanges in Delhi
(Deb. 7, Vol. VI, 08-12-1998)
Col. 29

Employment in Foreign Countries
(Deb. 17, Vol. VII, 22-12-1998)
Col. 58-59

Encroachment in Delhi
(Deb. 14, Vol. VII, 17-12-1998)
Col. 229

Expert Committee for Law and Order
(Deb. 17, Vol. VII, 22-12-1998)
Col. 105

Extortion of Money from Businessmen
(Deb. 17, Vol. VII, 22-12-1998)
Col. 38-39

Fake Cases Registered by Delhi Police
(Deb. 7, Vol. VI, 08-12-1998)
Col. 396

Fly Ash Hazards
(Deb. 16, Vol. VII, 21-12-1998)
Col. 219-20

Grants by UGC to Dethi University
(Deb. 6, Vol. VI, 07-12-1998)
Col. 258-59

Hazardous Waste in Major Cities
(Deb. 16, Vol. VII, 21-12-1998)
Col. 24-25

Illegal Construction by NDMC
(Deb. 4, Vol. VI, 03-12-1998)
Col. 194-95

International Cargo Hubs at New Delhi
(Dedb. 9, Vol. VI, 10-12-1998)
Col. 57-58

ISD/STD/PCO Booths in Delhi
(Deb. 13, Vol. VII, 16-12-1998)
Col. 254-55

Thuggies in Shahjee Sarai
(Deb. 16, Vol. VII, 21-12-1998)
Col. 124

[.aw and Order in Delhi
(Deb. 2, Vol. VI, 01-12-1998)
Col. 7-12

Lok Adalats for DVB
(Deb. 6, Vol. VI, 07-12-1998)
Col. 19293

LPG Connections in Delhi
(Deb. 17, Vol. VII, 22-12-1998)
Col. 324-25

Maintenance of Gole Market Park
(Deb. 12, Vol. VII, 15-12-1998)
Col. 105

Master Plan for Dethi
(Deb. 9, Vol. VI, 10-12-1998)
Col. 262-64

Misuse of Park
(Deb. 14, Vol. VII, 17-12-1998)
Col. 164-65

Muslim Families in Dethi
(Deb. 17, Vol. VII, 22-12-1998)
Col. 9091

NDMC Electricity/Water Bill
(Deb. 17, Vol. VII, 22-12-1998)
Col. 103-04

Need for establishment of Dr. Ambedkar
National Public Library at Jenpath, New
Dehi (MUR 377)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 309-10

Need te provide more halts of trains
running in East Delhi (MUR 377)
(Deb. 6, Vol. VI, 07-12-1998)
Col. 383-84

New Delhi Municipal Corporation
(Deb. 2, Vol. VI, 01-12-1998)
Col. 405

New Delhi Municipal Council
(Deb. 17, Vol. VII, 22-12-1998)
Col. 194-95

Pollution in Delhi and Other Cities
(Deb. 1, Vol. VI, 30-11-1998)
Col. 13-16

Prices of Quarters of Slum

(Deb. 4, Vol. VI, 03-12-1998)
Col. 222-23
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l’mnmticm in Dethi Police -
(Deb. 17, Vol. VII, 22-12-1998)
Col. 179-80

Public Distribution System in Delhi
(Deb. 2, Vol. VI, 01-12-1998)
Col. 383

Punctuality by Staffin Dr. R.M.L. Hospital,
New Delhi
(Deb. 7, Vol. VI, 08-12-1998)
Col. 303-04

Purchase of Vehicle Tracking System
(Deb. 17, Vol. VII, 22-12-1998)
Col. 189-90

Quota of Wheat/Rice in Delhi
(Deb. 12, Vol. VII, 15-12-1998)
Col. 268-69

Recruitment in Delhi Poiice
. (Deb. 12, Vol. VI,
Col. 288-89

Regulanisation of Sale of Plots/Houses
(Deb. 14, Vol. VIL, 17-12-1998) !
Col. 55-56

Reply to the Letters of MPs
(Deb. 17. Vol. VII, 22-12-1998)
Col. 241-42

15-12-1998) .

Retirement Age
(Deb. 7, Vol. VI, 08-12-1998)
Col. 625

Running of Fun and Food Village without
Licence
(Dech. 12, Vol: VII, 15-12-1998)
Col. 159

School Buildings
(Deb. 1. Vol. VI, 30-11-1998)
Col. 182

& ropping Complex, Vasant Vihar
(Deb. 9, Vol. VI, 10-12-1998)
Col. 119-20

Sound and Light Programme in Teenmurti
(Deb. 11, Vol. VII, 14-12-1998)

Col. 324
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| Specialists Available in Dr. R.M.L. Hospital
(Deb. 2, Vol. VI, 01-12-1998)
Col. 43942

Status of Delhi
‘(Deb. 7, Vol. VI, 08-12-1998)

Col. 157

Terrorists Arrested by Delhi Police
(Deb. 17, Vol. VII, 22-12-1998)
Col. 161-62

Tourism Counter at IGIA
(Deb. 9, Vol. VI, 10-12-1998)
Col. 144

Use of Basements
(Deb. 9, Vol. VI, 10-12-1998)
Col. 182-83

Vacant Posts in Delhi Police
(Deb. 2, Vol. VI, 01-12-1998)
Col. 476-77

War Museum in Delhi
(Deb. 4, Vol. VI, 03-12-1998)
Col. 86

Water Blockage in Greater Kailash-1
" (Deb. 9, Vol. VI, 10-12-1998)
Col. 75

White Paper on Pollution in Delhi
(Deb. 6, Vol. VI, 07-12-1998)
Col. 137

Delhi Development Authority

Acquisition of Plots by DDA
(Deb. 14, Vol. VII, 17-12-1998)
Col. 60

Allotment of Janata DDA Flats
(Deb. 4, Vol. VI, 03-12-1998)
Col. 234-36

Allotment of Plots
(Deb. 4, Vol. VI, 03-12-1998)
Col. 177

Cancellation of Lease Deed of
Institutional Plots
(Deb. 9, Vol. VI,
Col. 134-35

10-12-1998)
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Constitution of Panel by DDA
(Deb. 4, Vol. VI, 03-12-1998)
Col. 175

Conversion of Industrial Plots
(Deb. 9, Vol. VI, 10-12-1998)
Col. 144

Delay in Construction & Allotment of MIG
Flats
(Deb. 4, Vol. VI, 03-12-1998)
Col. 115-16

Guidelines for Allotment of DDA Flats
(Deb. 9, Vol. VI, 10-12-1998)
Col. 149

Lease Agreement of DDA Plots
(Deb. 14, Vol. VII, 17-12-1998)
Col. 70-71

Out of Turn Allotment of DDA Flats
(Deb. 4, Vol. VI, 03-12-1998)
Col. 118-19

Quota for SC/ST

(Deb. 9, Vol. VI,
Col. 115-16

Sale of Land by DDA

10-12-1998)

(Deb. 14, Vol. Vi1, 17-12-1998)

Col. 180

Scandals in DDA
(Deb. 9, Vol. VI, 10-12-1998)
Col. 180

Demands for Supplementary Grants
(Railways)-1998-99

Demands for Supplementary Grants
(Railways)-1998-99
(Deb. 12, Vol. VII, 15-12-1998)
Col. 330
(Deb. 15, Vol. VII, 18-12-1998)
Col. 528-60

Demands for Supplementary Grants
(General)-1998-1999

Demands for Supplementary Grants
(General)-1998-99-—Presented
(Deb. 11, Vol. VII, 14-12-1998)
Col. 463

|

|
i
|
i
i
|
i
i
|
|
|
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Demands for Supplementary
(General)-1998-1999 .
(Deb. 16, Vol. VII, 21-12-1998
Col.311-77

Grants

Developing Countrics

Economic Problems of Developing
Countries
(Deb. 5, Vol.
Col. 186-87

Disabled

Artificial Limbs for Disabled
(Deb. 12, Vol. VII, 15-12-1998)
Col. 106

Blinds Cases
(Deb. 7, Vol. VI, 08-12-199%)
Col. 451-52

Committee on Disabilitics Act, 1955
(Deb. 2, Vol. VI, 01-12-1965}
Col. 301

Construction of Vocational Rehabilitation
Centre
(Deb. 12, Vol. VII. 15-12-1998)
Col. 283

Disabled Persons .
(Deb. 17, Vul. VII, 22-12-1998)
Col. 15-16

Education to Blind Children
(Deb. 2. Vol. VI, 01-12-1998}
Col. 69

Employment Exchanges for Handicapped
(Deb. 2, Vol. VI. 01-12-1998)
Col. 48-54

Employment to Disabled
(Deb. 12, Vol. VII, 15-12-1943)
Col. 5-9

Institute of Physically flandicapped
(Deb. 2, Vol. VI. 01-12-1998;
Col. 69-71

Institutes for Disabled
(Deb. 7, Vol. VI, 08-12-1998)
Col. 406

VI, 04-12-1998)
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National Handicapped Welfare Fund
(Deb. 2, Vol. VI, 01-12-1998)
Col. 489-90

Plight of Blind Women
(Deb. 12, Vol. Vi1, 15-12-1998)
Col. 277-78

Reservation for Handicapped
(Deb. 2, Vol. VI, 01-12-1998)
Col. 424

Reservation for Handicapped in Port
Trusts
(Deb. 16, Vol. VII, 21-12-1998)
Col. 123

Training to Mentally Retarded Children
(Deb. 17, Vol. VII, 22-12-1998)
Col. 295-97

Unemployed Disabled Persons
(Deb. 7, Vol. VI, 08-12-1998)
Col. 500-501

Vocational Centres for Handicapped
(Deb. 12, Vol. VII, 15-12-1998)
Col. 212

Welfare of the Mentally Retarded Persons
(Deb. 12, Vol. VII, 15-12-1998)
Col. 16566

Disarmament

Conference on Disarmament
(Deb. 8, Vol. VI, 09-12-1998)
Col. 276-77

Discussion Under Rule 193

Atrocities Committed on Minorities in
Various Parts of the Country (DUR 193)
(Deb. 7, Vol. VI, 08-12-1998)
Col. 727-741 »

(Deb. 8, Vol. VI,
Col. 375-83

(Deb. 9, Vol. VI,
Col. 350-424

(Deb. 12, Vol. VII,
Col. 369-434

(Deb. 13, Vol. VII,
Col. 491-513

09-12-1998)
10-12-1998)
15-12-1998)

16-12-1998)
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| Bilateral Talks with United States
(DUR 193)

(Deb. 17, Vol. VII, 22-12-1998)
Col. 414-24,426-82

Damage to Crops duc to Natural Calamities
such as Floods, Cyclones, etc.
(DUR 193)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 384-89

Rise in Price of Essential Commodities
(DUR 193)
(Deb. 4, Vol. VI, 03-12-1998)
Col. 442-531 .
(Deb. 6, Vol. VI, 07-12-1998)
Col. 412-72
(Deb. 7, Vol. VI, 08-12-1998)
Col. 688-727

Disease(s)

Assistance for T.B. Eradication Programme
(Deb. 12, Vol. VII, 15-12-1998)
Col. 190-91

Asthama due to Pollution in Delhi and
other Metropolitan Cities
(Deb. 2, Vol. VI, 01-12-1998)
Col. 400-401 .

Cancer Patients
(Deb. 2, Vol. VI, 01-12-1998)
Col. 346-47

Cerebral Malaria
(Deb. 7, Vol. VI, 08-12-1998)
Col. 129-32

Costly Treatment for Cardiac Patients
(Deb. 7, Vol. VI, 08-12-1998)
Col. 528-29

Dengue Epidemic
(Deb. 12, Vol. VII, 15-12-1998)
Col, 215-16

Dental Disease
(Deb. 7, Vol. VI, 08-12-1998)
Col. 378-79

Diabetes Patients
(Deb. 2, Vol. VI, 01-12-1998)

Col. 379
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Discases Spread due to Floods Rabies Cases
(Deb. 2, Vol. VI, 01-12-1998) (Ded. 7, Vol. VI, 08-12-1998)
Col 317-20 Col. 458-59 '
Eradication of Polio T.B.Cases

(Deb. 17, Vol. VII, 22-12-1998)
Col. 166

Enadicstion of various Discases
(Deb. 2, Vol. VI, 01-12-1998)
Col. 305-10

Gastro-Enteritis Cases
(Deb. 17, Vol. VII, 22-12-1998)
Col. 163-64

Goitre Cases
(Deb. 7, Vol. VI, 08-12-1998)
Col 16763

Incidence of T.B. in Mining Sector
(Deb. 17, Vol. VII, 22-12-1998)
Col 234

Kala-Azar Cases
(Deb. 2, Vol. VI, 01-12-1998)
Col. 487-88

Leprosy Cases
(Ded. 7, Vol. VI, 08-12-1998)

Col. 153-54

Malaria Cases
(Deb. 17, Vol. VII, 22-12-1998)
Col. 29798

Measles Cases
(Deb. 7, Vol. VI, 08-12-1998)
Col. 119-24

Medicine for AIDS, TB and Cancer
(Deb. 17, Vol. VII, 22-12-1998)
Col. 26263

Meningitis Discase
(Deb. 7, Vol. VI, 08-12-1998)
Col. 431-32

National Goitre Contro!
(Deb. 17, Vol. VII, 22-12-1998)
Col. 23642

New Technique for Treating Diseases
(Deb. 11, Vol. VII, 14-12-1998)
Col. 121

(Deb. 7, Vol. VI, 08-12-1998)
Col 57-78

T.B. Disssse
(Deb. 17, Vol. VII, 22-12-1998)
Col. 174-90

Vaccine for Leprosy
(Deb. 2, Vol. VI, 01-12-1998)
Col. 61

W.H.O. Assistance for Kala-Azar Disease
(Dedb. 2, Vol. VI, 01-12-1998)
Col. 480-8!

Disinvestment
Disinvestment Commission

(Deb. 11, Vol. VII, 14-12-1998)
Col. 301-02

Disinvestment in FACT
(Deb. 2, Vol. VI, - 01-12-1998)
Col. 369-70

Disinvestment of PSUs
(Deb. 11, Vol. VII, 14-12-1998)

Col. 36667

Diginvestment Proposals for A.l, LA. &
HCL
(Deb. 9, Vol. VI, 10-12-1998)
Col. 52-54

Suggestions
Commission
(Deb. 13, Vol. VII, 16-12-1998)
Col. 253-54

District Rural Development Agency

' Funds to DRDAs
(Deb. 9, Vol. VI, 10-12-1998)
Col. 259

Salaries to DRDA Workers

(Deb. 9, Vol. VI, 10-12-1998)
Col. 76

of Disinvestment
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Doctor

Pay Scales of Doctors
(Deb. 12, Vol. VII, 15-12-1998)
Col. 15-20

Scrvices of Public Doctors Available to |

Private Hospitals
(Deb. 12, Vol. VII, 15-12-1998)
Col. 102

Doordarshan

AIR and DD in West Bengal
(Deb. 3, Vol. VI, 02-12-1998)
Col. 137

Air Time Cost for Film Based Programmes
(Deb. 8, Vol. VI, 09-12-1998)
Col. 212

Allotment of prime time slots by
Doordarshan
(Deb. 8, Vol. VI, 09-12-1998)
Col. 124-25

Bad Quality Reception of TV at Dwarka
and Bhu
(Deb. 3, Vol. VI, 02-12-1998)
Col. 264-65

Cancellation of Programmes .
(Deb. 18, Vol. VII, 23-12-1998)
Col 118

Capacity of Patna Doordarshan Kendra
(Deb. 13, Vol. VII, 16-12-1998)
Col. 257-58

Casual Workers in Various Doordarshan
Kendras
(Deb. 18, Vol. VII, 23-12-1998)
Col. 78

Clcargnce of Commercial Serials on
Doordarshan
{Deb. 13. Vol. VII, 16-12-1998)
Col. 335

(Cicarance of Doordarshan Programmes
(Deb. 18, Vol. VII, 23-12-1998)
Col. 125-26

Completion of work on T.V. Tower in
Rajasthan
(Deb. 18, Vol. VII, 23-12-1998)
Col. 151

Discontinuation of T.V. Serials
(Deb. 3, Vol. VI, 02-12-1998)
Col. 83

Disturbance of DD Signals in Jammu and
Kashmir
(Deb. 8, Vol. VI, 09-12-1998)
Col. 225

Dogri News Bulletin from Jammu
Doordarshan Kendra ‘
(Deb. 8, Vol. VI, 09-12-1998)
Col. 90

Doordarshan Centre At Chhapra in Bihar
(Deb. 18, Vol. VII, 23-12-1998)
Col. 101

Doordarshan Centre at Mehar, Satna in
Madhya Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 117

Doordarshan Coverage in Maharashtra
(Deb. 8, Vol. VI, 09-12-1998)
Col. 201 '

Doordarshan Kendras in Bihar
(Deb. 13, Vol. VII, 16-12-1998)
Col. 320-21

Doordarshan Kendras in Madhya Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 205

Doordarshan Relay Centre at Chandigarh
(Deb. 3, Vol. VI, 02-12-1998)
Col. 69-70

Establishment of AIR/Doordarshan
Kendras '
(Deb. 8, Vol. VI, 09-12-1998)
Col. 281-309

Expansion of Doordarshan Network in
Aurangabad, Maharashtra
(Deb. 18, Vol. VII, 23-12-1998)
Col. 232-33
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Expansion of Doordarshan Network in U.P.
(Deb. 3; Vol. VI, 02-12-1998)
Col. 219-20

Expenditure on Doordarshan/AIR Projects
in Kerala
(Deb. 18, Vol. VII, 23-12-1998)
Col. 165-66

Fraud in Doordarshan, Mumbai
(Deb. 13, Vol. VII, 16-12-1998)
Col. 110-11

HPT at Warangal in Andhra Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 116-17

HPTSs/LPTs in the Country
(Deb. 13, Vol. VII, 16-12-1998)
Col. 349-58

Indian Broadcasting Network
(Deb. 13, Vol. VII. 16-12-1998)
Col. 259

Installation of LPT at Madurai in Tamil
Nadu
(Deb. 13, Vol. VII, 16-12-1998)
Col. 254 ) o

Installation of T.V. Tower in H.P.
(Deb. 18, Vol. VII, 23-12-1998)
Col. 166-67

Installation of TV and Communication

Tower
(Deb. 13, Vol. VII, 16-12-1998)
Col. 248

Lack of Staff for T.V. Tower in Sunder Nagar
(Deb. 3, Vol. VI, 02-12-1998)
Col. 84

LPT at Bhadrak, Orissa
(Deb. 8, Vol. VI, 09-12-1998)
Col. 136

LPT at Koppal
(Deb. 18, Vol. VII, 23-12-1998)
Col. 203-04

LPT Station at Kendrapara
(Deb. 18, Vol. VII, 23-12-1998)
Col. 153-54

LPTs in Bihar
(Deb. 18, Vol. VII, 23-12-1998)
Col. 250-51

LPTs/VLPTs in Himachal Pradesh
(Deb. 13, Vol. VII, 16-12-1998)
Col. 125-26

LPTs/VLPTs in Orissa
(Deb. 13, Vol. VII, 16-12-1998)
Col. 131-32 '

Micro Wavzs Linkage by Local DDKs
(Deb. 3, Vol. VI, 02-12-1998)
Col. 256

Need to establish a relay centre of Delhi
Doordarshan at Agarmalwa in Madhya
Pradesh (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 329

Need to increase the relay capacity of
Doordarshan at Urai, U.P. (MUR 377)
(Deb. 14, Vol. VII, 17-12-1998)
Col. 278-79

-+ New Advertising Policy for AIR and DD

(Deb. 3, Vol. VI, 02-12-1998)
Col. 119-21

North East Mirror Programme in Nagaland
(Deb. 13, Vol. VII, 16-12-1998)
Col. 113-14

Performance of Doordarshan Kendras in
Gujarat
(Deb. 13, Vol. VII, 16-12-1998)
Col. 147

Policy for Installation of LPTs
(Deb. 3, Vol. VI, 02-12-1998)
Col. 215-218

Poor Visibility of Doordarshan Programme
at Urai in Uttar Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 209-10

Programmes Allotted fo Producers
(Deb. 18, Vol. VII, 23-12-1998)
Col. 53-70
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Recruitmem of Staff for DD/AIR
(Deb. 8, Vol. VI, 09-12-1998)
Col. 166-67

Regienal Centres of Films Division
(Deb. 18, Vol. VII, 23-12-1998)
Col. 101-02

Regularisation of Casual Staff in Patna
Doordarshas Kendra
(Deb. 18, Yol. VII, 23-12-1998)
Col. 124-25

Revenue carned by Deordarshan/AlIR
Station
(Debd. 8, Vol. VI, 09-12-1998)
Col 256-57

Satellite Television Relay Network in the

Country
(Dsb. 18, Vol. VII, 23-12-1998)
Col 137

Second Channel from Asansol T.V. Centre
(Deb. 18, Vol. VII, 23-12-1998)
Col. 133-34 .

Separate Agro Channel for Kamataka
(Deb. 8, Vol. VI, 09-12-1998)
Col. 114

Setting up of Doordarshan Production
Centre at Shekhpura
(Deb. 3, Vol. VI, 02-12-1998)
Col. 170

Setting up of New TV Relay Centres in
Mabharashtra
(Deb. 3, Vol. VI, 02-12-1998)
Col. 169470

Setting up of TV Towers at Kannaud and
Khategaon Tehsil in Madhya Pradesh
(Deb. 8, Vol. VI, 09-12-1998)
Col 318

Setting up of TV Transmitter in Jammu
snd Kaghmir
(Deb. 18, Vol. VII, 23-12-1998)
Col. 50-51

Silchar T.V. and Radio Station
(Deb. 18, Vol. VII, 23-12-1998)
Col. 159-60

Status of T.V. Relay Centre at 24 Parganas
(Deb. 18, Vol. VII, 23-12-1998)
Col. 44

Study on the Working of AIR/
Doordarshan
(Deb. 3, Vol. VI, 02-12-1998)
Col. 250

Survey Report on Coverage of
Doordarshan Network
(Deb. 8, Vol. VI, 09-12-1998)
Col. 249-50

T.V. Serials on Tamil Saints
(Deb. 3, Vol. VI, 02-12-1998)
Col. 165

T.V. Transmitter at Jhanjharpur
(Deb. 13, Vol. VII, 16-12-1998)
Col. 86

T.V. Transmitters in H.P.
(Deb. 18, Vol. VII, 23-12-1998)
Col. 226-27

Telecast of Regional Languages
Programme on Donrdarshan '
(Deb. 18, Vol. VIi, 23-12-1998)
Col. 10607 -

Telecast of Telugu Films
(Deb. 18, Vol. VII, 23-12-1998)
Col. 117

Time Slots to State Governments
(Deb. 13, Vol. VII, 16-12-1998)
Col. 163-64

Transmission Relay Station/Centre in
Assam
(Deb. 3, Vol. VI, 02-12-1998)
Col. 95-97

TV Transmitters in Orissa
(Deb. 3, Vol. VI, 02-12-1998)
Col. 153-56

‘| TV Transmitters in Hilly Areas of Uttar

Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 186-87
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TV Transmitters in Kerala
(Deb. 3, Vol. Vi, 02-12-1998)
Col. 70-71

Upgradation of AIR/DD Kendras in
Andhra Pradesh
(Deb. 18, Veol. VII, 23-12-1998)
Col 150-51

Upgradation of LPT iato HPT Ia
Madisya Pradesh 4
(Deb. 18, Vol. VI, 23-12-1998)
Col. 91 '

VLPT at Mananthody snd HPT st
Cannanore in Kerala
(Deb. 3, Vol. VI, 02-12-1998)
Col. 167

VLPTS/LPTs in Himachal Pradesh
(Deb. 13, Vol. VII, 16-12-1998)
Col. 288

Dr. Ambedkar National Public Library

Need for establishment of Dr. Ambedkar
National Public Library at Janpath,
New Dethi (MUR 377)

(Ded. 16, Vol. VII, 21-12-1998)
Col. 309-10

Dr. Baba Sabeh Bhimsrao Ambodhar

Need to change the date of 6th December
being observed as “ Polio Eradicstion
Day” with a view to.cbserve 42ad
Annual death ceremony of Dr. Babe
Saheb Bhimrao Ambediar (MUR 377)
(Deb. 4, Vol. VI, 03-12-1998)
Col. 431

Dr. P. R. Nayak Committee
Dr. P.R. Naysk Committee for SSI

(Deb. 11, Vol. VII, 14-12-1998)
Col. 331-33

Drinking Water

Assistance for Water Supply and
Sewerage by LIC and GIC
(Deb. 11, Vol. VII, 14-12-1998)
Col. 253-58

Drinking Water Scheme for M.P.
(Deb. 4, Vol. VI, 03-12-1998)
Col. 198-204

Drinking Water Schemes
(Deb. 4, Vol. VI, 03-12-1998)
Col. 86

Drinking Water Supply and Sewerage
Projects :
(Deb. 9, Vol. VI, 10-12-1998)
Col. 156-57

Drinking Water Supply in Maharashtra
(Deb. 14, Vol. VII, 17-12-1998)
Col. 4-17

Handing Over of Water Supply Operation
to Gram Panchayats
(Deb. 9, Vol. VI, 10-12-1998)
Col. 125

Hoganekkal Drinking Water Scheme
(Deb. 4, Vol. VI, 03-12-1998)
Col. 113

Loan by LIC for Water and Sewerage
Projects
(Deb. 11, Vol. VII, 14-12-1998)
Col. 314-15

OECF Assistance for Water Supply

Projects
(Ded. 14, Vol. VII, 17-12-1998)
Col. 33-35

Pipelines for Safe Drinking Water
(Deb. 4, Vol. VI, 03-12-1998)
Ceol. 196

Potable Waser in U.P.
(Deb. 9, Vol. VI,
Col. 218-19

Rural Water Supply ‘
(Deb. 14, Vol. VII, 17-12-1998)
Col. 136,230-31

Safe Drinking Water
(Deb. 14, Vol. VII, 17-12-1998)
Col. 22-31

Safe Drinking Water Supply
(Deb. 8, Vol. VI, 09-12-1998)
Col. 258

10-12-1998)
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Sale of contaminated Mineral Water at
Railway Stations
(Deb. 4, Vol. VI, 03-12-1998)
Col. 61-62

Supply of Drinking Water
(Deb. 4, Vol. VI, 03-12-1998)
Col. 224-25 '

Supply of Ozonised Water to Passengers
(Deb. 4, Vol. VI, 03-12-1998)
Col. 281

Supply of Safe Drinking Water
(Deb. 16, Vol. VII, 21-12-1998)
Col. 32-33

Water Augmentation Schemes
(Deb. 9, Vol. VI, 10-12-1998)
Col. 92-98

Water Supply and Sanitation Programme
(Deb. 4, Vol. VI, 03-12-1998)
Col. 114

Water Supply in Andhra Pradesh
(Deb. 9, Vol. VI, 10-12-1998)
Col. 76-77

- Water Supply Scheme
(Deb. 14, Vol. VII, 17-12-1998)
Col. 133-34

Water Testing Laboratories
(Deb. 16, Vol. VII, 21-12-1998)
Col. 168-69

Drug Addiction
Drug Addiction

(Deb. 2, Vol. VI, 01-12-1998)
Col. 392-94

Drug-Trafficking

Need to Check the Menace of Drug-
trafficking in North-East Region,
particularly in Manipur(MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 317-18

Drugs and Medicines

Anti-T.B. Drugs
(Deb. 17, Vol. VII, 22-12-1998)

Col. 78-79

LOK SABHA

Availability of Drugs and Medicines
(Deb. 2, Vol. VI, 01-12-1998)

Col. 466

Ban on use of Oxytocin
(Deb. 13, Vol. VII, 16-12-1998)
Col. 328-29

Co-ordination Programme between
Modern and Conventional System of
Medicines
(Deb. 2, Vol. VI, 01-12-1998)
Col. 424-25

Contamination of I.V. Fluids
(Deb. 2, Vol. VI, 01-12-1998)
Col. 62-63

Drug Price Control Order
(Deb. 2, Vol. VI, 01-12-1998)
Col. 64-65, 476

(Deb. 17, Vol. VII, 22-12-1998)
Col. 102

Export of Antibiotics
(Deb. 5, Vol. VI, 04-12-1998)
Col, 262-63

Fake Medicines
(Deb. 7, Vol. VI, 08-12-1998)
Col. 324—30

Import and Production aof Cancer
Medicines
(Deb. 2, Vol. VI, 01-12-1998)
Col. 36768

Import of Life Saving Drugs
(Deb. 2, Vol. VI, 01-12-1998)
Col. 351

Medicine for AIDS, TB and Cancer
(Deb. 17, Vol. VII, 22-12-1998)
Col. 262-63

Non-Availability of Essential Medicines

in Dr. R.M.L. Hospital
(Deb. 7, Vol. VI, 08-12-1998)

Col. 572-73



SUBJECT INDEX 69

Permission for Combination of Anti-T.B.
Drugs
(Deb. 2, Vol. VI, 01-12-1998)
Col. 34849

Permission for Marketing Anti-Impotency
Drug Viagra
(Deb. 17, Vol. VII, 22-12-1998)
Col. 199-200

Pilferage of Ayurvedic Products and

Services
(Deb. 2, Vol. VI, 01-12-1998)

Col. 360-61

Price of Medicine
(Deb. 17, Vol. VII, 22-12-1998)
Col. 25-26

Production Cost of Drugs
(Deb. 17, Vol. VII, 22-12-1998)
Col. 108

Protection of Traditional System of
Medicines
(Deb. 7, Vol. VI, 08-12-1998)
Col. 158—60

Purchase of Medicines from KSDP, Kerala
(Deb. 7, Vol. VI, 08-12-1998)
Col. 180-82

Quality Control and Supply of Medicines
to CGHS Dispensaries
(Deb. 7, Vol. VI, 08-12-1998)
Col. 52-54

Rackets Involved
Medicines
(Deb. 17, Vol. VII, 22-12-1998)
Col. 276—78

Research on Anti Cancer Drug
(Deb. 12, Vol. VII, 15-12-1998)
Col. 162

Research on Plant-Based Drugs/Herbal
Drugs
(Deb. 11, Vol. VII, 14-12-1998)
Col. 106

Shortage of Life Saving Drugs
(Deb. 2, Vol. VI, 01-12-1998)
Col. 458

in Adulterated

Spurious Medicines
(Deb. 12, Vol. VII, 15-12-1998)
Col. 57-58

Supply of Ayurvedic Medicines instead
of Allopathic in CGHS
(Deb. 7, Vol. VI, 08-12-1998)

Col. 378
Dry Fruits
Production of Cashew

(Deb. 15, Vol. VII, 18-12-1998)
Col. 178-79

Earth Sciences

Rainfall
(Deb. 16, Vol. VII, 21-12-1998)
Col. 93

Study of Weather
(Deb. 16, Vol. VII, 21-12-1998)
Col. 90-91

Eastern Coalfields Limited

Appointment in ECL
(Deb. 15, Vol. VII, 18-12-1998)
Col. 184-85

Purchase of Drilling Machine
(Deb. 11, Vol. VII, 14-12-1998)
Col. 402-03

Revival of ECL
(Deb. 5, Vol. VI, 04-12-1998)
Col. 275-76

Ecology

UNDP’s Report on Ecological Devastation
(Deb. 6, Vol. VI, 07-12-1998)
Col. 49-52 '

Economic Advisory Council

Committee on Economic Matters
(Deb. 5, Vol. VI, 04-12-1998)
Col. 127-28

Economic Development

Delayed Mega Projects
(Deb. 13, Vol. VII, 16-12-1998)
Col. 169-70 * % °
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Economic Reforms

Economic Reforms
(Deb. 5, Vol. VI,
Col. 292-93

Economic Reforms Programme
(Deb. 18, Vol. VII, 23-12-1998)
Col. 252-57

Economic Sanctions

Economic Sanctions
(Deb. 5, Vol. VI,
Col. 188-89

Economic Sanctions against India
(Deb. 5, Vol. VI, 04-12-1998)
Col. 205-06

Economy

Growth Rate
(Deb. 8, Vol. Vi,
Col. 231-32

Edible Oik(s)
Adulteration in Edible Oils

(Deb. 2, Vol. VI, 01-12-1998)
Col. 15-19 ‘

Adulteration of Mustscd Oit
(Ded. 2, Vol. VI, 01-12-1998)
Col 49940

Development of Oil Sector
(Deb. 2, Vol. VI, 01-12-1998)
Ool. 364

Disposing of Mastard Oil into River
(Deb. 2, Vol. VI, 01-12-1993)
Cot. 41

Edible Oll/Pulses
(Ded. 3, Vol. VI, 02-12-1998)
Col. 12214

Exemption of Edible Oil Seeds from
Storage Control Order
(Deb. 17, Vol. VII, 22-12-1998)
Col. 63

Import of Edible Ol

(Deb. 7, Vel. VI, 08-12- 1998)
"Col. 51-52

04-12-1998)

04-12-1998)

09-12-1998)

Import of Palmolein
(Ded. 2, Vol. VI,
Col. 355-56

Industrial Toxicological Research Centre
(Deb. 17, Vol. VII, 22-12-1998)
Col. 55

Licence for Import of Edible Oil
(Deb. 17, Vol. VII, 22-12-1998)
Col. 57

Marketing of Vanaspati/Edible Oils
(Deb. 2, Vol. VI, 01-12-1998)
Col. 36869

Mustard Oil
(Deb. 3, Vol. VI,
Col. 54

Seizure of Stock of Edible Qil
(Deb. 2, Vol. VI, 01-12-1998)
Col. 28-30
Stock/Sale of Paimolein
(Ded. 7, Vol. VI,
Col. 410-11

Education
Achievements of Bihar Shiksha

01-12-1998)

02-12-1998)

08-12-1998)

Pariyojena
(Debd. 16, Vol. ViI, 21-12-1998)
Col. 70-72

Achievements of Operation Blackboard
Scheme
(Deb. 6, Vol. VI,
Col 211-17

Additional Allocation for Elementary
Education
(Deb. 6, Vol.
Col. 196

Adulk Education Scheme
(Deb. 6, Vol. VI, 07-12-1998)
Col. 83-84

Aduilt Literacy Programme
{Deb. 16, Vol. VII, 21-12-1998)
Col. 187-88

07-12-1998)

VI, 07-12-1998)
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Agriculture Education
(Deb. 11, Vol. VII, 14-12-1998)
Col M.

Aid from International Agencies for
Higher Education
(Deb. 11, Vel. VII, 14-12-1998)
Col. 56

Allocation of Funds for Litoracy and Mid-
Day Schemes
(Ded. 1, Vol. VI, 30-11-1998)
Col. 148—54

Allocation of Funds for Literacy Projects
(Deb. 1, Vol. VI, 30-11-1998)

Col 274—90

Allocation of Funds to Vohuntary Agenacies
(Ded. 1, Vol. VI, 30-11-1998)
Col. 95—132

Approval to Technical/Engineering
Institutes
(Deb. 11, Vol. VII, 14-12-1998)
Col. 184-86

Assistance for Promotion of Sanskrit
(Deb. 1, Vol. VI, 30-11-1998)
Col. 164

Assistance to Assam under NLM
(Deb. 6, Vol. VI, 07-12-1998)
Col 270-71

Award of Ph.D. Degree

(Deb. 16, Vol. VII, 21-12-1998) |

Col. 126-27

B.E. Colleges
(Deb. 16, Vol. VI, 21-12-1998)

Col..115-16

Central Quota for MBBS Courses in State
Medical Colleges
(Deb. 17, Vol. Vi1, 22-12-1998)
Col. 204-15

Change in Education Pattesn/Curriculumn
(Deb. 1, Vol. VI, 30-11-1998)
Col. 94-95

Change in Study Material
(Debd. 16, Vol. VII, 21-12-1998)
Col. 187
Cofliection of Capitation Foes
(Deb. 16, Vol. VII, 21-12- 1990)
Col 253

Commercialisstion of Education
(Deb. 1, Vol. VI, 30-11-1998)
OCol. 141

Commitiee on Usifbem Medical and Dental
Education
(Ded. 2, Vol. VI, 01-12-1998)
Col. 380

Computer Education
(Debd. 16, Vol. VII, 21-12-1998)
Col. 183-4
(Ded. 18, Vol. ViI, 23-12-1998)

Col. $7-88

Computer Education in Schools
(Deb. 1, Vol. VI, 30-11-1998)
Col. 26365

Continulty of Literacy Pregrammses
(Deb. 16, Vol. VIL, 21-12-1998)
Col 24344

Courses in High Technolegy
(Deb. 6, Vol. VI, 07-12-1998)
Col 86

Development of Education
(Ded. 1, Vol. V1, 30-11-1998)
Col 201

Distance Education Programme
(Deb. 16, Vol. VII, 21-12-1998)
Col. 38-9

District Primary Education Progranuas
(Deb. 11, Vol. VII, 14-12-1998)
Ool. 12932

Diversion of Funds
(Deb. 6, Vol. VI, 07-12-1998)
Col. 218
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DOEACC Centre
(Deb. 8, Vol. VI, 09-12-1998)
Col. 204-05

Drop-Out
(Deb. 16, Vol. VII, 21-12-1998)
Col. 101

Dropout Rate
(Deb. 1, Vol. VI, 30-11-1998)
Col. 324

Duty Exemption to Educational
~Institutions
(Deb. 16, Vol. VII, 21-12-1998)
Col. 167

Education for Marginalised and
Disadvantaged Children
(Deb. 16, Vol. VII, 21-12-1998)
Col. 169-70

Education Schemes for Minorities
(Deb. 16, Vol. VII, 21-12-1998)
Col. 104-05

Education to Blind Children
(Deb. 2, Vol. VI, 01-12-1998)
Col. 69

Educational Courses
(Deb. 13, Vol. VII, 16-12-1998)
Col. 70-71

Educational Requirements of PIOs
Children

. (Deb. 6, Vol. VI, 07-12-1998)
Col. 63

Environment Education
(Deb. 16, Vol. VII, 21-12-1998)
Col. 182

Expansion of Physical Education
(Deb. 1, Vol. VI, 30-11-1998)
Col. 191

Expenditure incurred on Education
(Deb. 1, Vol. VI, 30-11-1998)
Col. 268

Expenditure on Adult Education Scheme

(Deb. 6, Vol. VI, 07-12-1998)
Col. 143-44

Fake Marksheets
(Deb. 1, Vol. VI, 30-11-1998)
Col. 261

Financial Grant for Higher Studies Abroad
(Deb. 16, Vol. VII, 21-12-1998)
Col. 24546

Financial Irregularity in RGSM
(Deb. 11, Vol. VII, 14-12-1998)
Col. 90

Foreign Investment in School Education
(Deb. 6, Vol. VI, 07-12-1998)
Col. 4142

Free and Compulsory Education
(Deb. 1, Vol. VI, 30-11-1998)
Col. 26263

Funds for Non-formal Education Centres
(Deb. 11, Vol. VII, 14-12-1998)
Col. 166

Funds for Vocational Courses in
Karnataka
(Deb. 11, Vol. VII, 14-12-1998)
Col. 65-66

Girls Education
(Deb. 1, Vol. VI, 30-11-1998)
Col. 72-73
(Deb. 6, Vol. VI, 07-12-1998)
Col. 37-38,66

Imparting of Moral Education
(Deb. 6, Vol. VI, 07-12-1998)
Col. 176-77

Imparting of Sex Education
(Deb. 16, Vol. VII, 21-12-1998)
Col. 123-24

Indo-French Cooperation in Education
(Deb. 16, Vol. VII, 21-12-1998)
Col. 273

Institute of Physically Handicapped
(Deb. 2, Vol. VI, 01-12-1998)
Col. 69-71

Introduction of Food Technology Courses
(Deb. 1, Vol. VI, 30-11-1998)
Col. 14748
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Introduction of Human Rights Courses
(Deb. 11, Vol. VII, 14-12-1998)
Col. 69-70

Irregularities in Utilisation of Funds
(Deb. 6, Vol. VI, 07-12-1998)
Col. 136

Job Oriented Education
(Deb. 16, Vol. VII, 21-12-1998)
Col. 5-14

Literacy a:nong Girl
(Deb. 12, Vol. VII, 15-12-1998)
Col. 210

Literacy Campaign
(Deb. 6, Vol.
Col. 71-712

Literacy Schemes
(Deb. 6, Vol.
Col. 24243

Loans to Medical and Engineering
Students
(Deb. 5, Vol.
Col. 100

Luring Young Talent to Science Stream
(Deb. 16, Vol. VII, 21-12-1998)
Col. 278-79

Maintenance of Standard in Distance
Education
(Deb. 11, Vol. VII, 14-12-1998)
Col. 181-82

MBA Course for Army Officers
(Deb. 4, Vol. VI, 03-12-1998)
Col. 208

Medical Degrees from Erstwhile USSR
(Deb. 12, Vol. VII, 15-12-1998)
Col. 45—50

National Law School
(Deb. 11, Vol. VII, 14-12-1998)
Col. 134-35

National Open School
(Deb. 16, Vol. VH, 21-12-1998)
Col. 205—07

VI, 07-12-1998)

V1, 07-12-1998)

VI, 04-12-1998)

73
New Scheme for Girls’ Education
(Deb. 6, Vol. VI, 07-12-1998)
Col. 325-26

Non-Formal Education Centres
(Deb. 1, Vol. VI, 30~11-1998)
Col. 187—91
(Deb. 11, Vol. VII, 14-12-1998)
Col. 126

Non-formal Edueation Projects in
Rajasthan
(Deb. 11, Vol. VII,
Col. 124

Non-Formal Educational Scheme
(Deb. 16, Vol. VII, 21-12-1998)
Col. 61

Non-Utilisation of Funds for Elementary
Education Programmes
(Deb. 1, Vol. VI,
Col. 80-81

Norms for setting up of Technical Courses
(Deb. 11, Vol. VII, 14-12-1998)
Col. 125

Operation Blackboard Scheme .
(Deb. 6, Vol. VI, 07-12-1998)
Col. 199-200
(Deb. 16, Vol. VI, 21-12-1998)
Col. 213-14

Opportunities for Higher Education
(Deb. 1, Vol. VI, 30-11-1998)
Col. 322

Pending Applications for P.G. Courses in
Dentistry
(Deb. 2, Vol.
Col. 319—24

Primary Education
(Deb. 1, Vol.
Col. 138-39
(Deb. 6, Vol.
Col. 288-89

Probe into Affairs of Institute of Modern
Management, Calcutta
(Deb. 1, Vol. VI,
Col. 227—29

14-12-1998)

30-11-1998)

V1, 01-12-1998)

VI, 30-11-1998)

VI, 07-12-1998)

30-11-1998)
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Progress on Literacy Grant
(Deb. 1, Vol. VI, 30-11-1998)
Col. 211-12

Progress on Universalisation of
Elementary Education
(Deb. 11, Vol. VII, 14-12-1998)
Col. 58-59 ’

Ragging in Educational Institutions
(Deb. 16, Vol. VII, 21-12-1998)
Col. 180-81

Raising Budgetary Allocation for Sanskrit
Education
(Deb. 16, Vol. VII, 21-12-1998)
Col. 33-34

Research Oriented Education
(Deb. 1, Vol. VI, 30-11-1998)
Col. 86-87

Restoration of B. Ed. Course
(Deb. 11, Vol. VII, 14-12-1998)
Col. 99-100

Review of Adult Education Scheme
(Deb. 1, Vol. VI, 30-11-1998)
Col. 28-29

Saffronisation of Education
(Deb. 1, Vol. VI, 30-11-1998)
. Col. 80

Scrapping of Yoga Education
(Deb. 16, Vol. VII, 21-12-1998)
Col. 70

Seminar on Declining Standard of
Education
(Deb. 1, Vol. VI, 30-11-1998)
Col. 87—90

Setting up of District Science Centres
(Deb. 11, Vol. VII, 14-12-1998)
Col. 109-10

Setting up of Higher Education Centres

(Deb. 16, Vol. V]I, 21-12-1998).

Col. 85-86

Setting up of Technical Institutes
(Deb. 1, Vol. VI, 30:11-1998)
Col. 215—17 s

Special Education Programme for ST
Women
(Deb. 7, Vol. VI, 08-12-1998)
Col. 56

Standard of Higher Education
(Deb. 11, Vol. VII, 14-12-1998)
Col. 9293

Standard of Medical Education
(Deb. 12, Vol. VII, 15-12-1998)
Col. 173

Streamlining of Fee Structure
(Deb. 6, Vol. VI, 07-12-1998)
Col. 186-87

Study Centres
(Deb. 11, Vol. VII, 14-12-1998)
Col. 33-34

Study Material
(Deb. 16, Vol. VII, 21-12-1998)
Col. 215-16

Sub-Standard Educational Institutions/
Business Schools
(Deb. 6, Vol. VI, 07-12-1998)
Col. 183

Technical Ei?ucation
(Deb. 16, Vol. VII, 21-12-1998)
Col. 86,102-03

Total Literacy Programme
(Deb. 16, Vol. VII, 21-12-1998)
Col. 24647

Utilisation of Funds
(Deb. 6, Vol. VI, 07-12-1998)
Col. 292

Vocational Centres for Hahdicapped
(Deb. 12, Vol. VII, 15-12-1998)
Col. 212

Vocational Courses
(Deb. 7, Vol. VI, 08-12-1998)
Col. 617-18

Vocational Education
(Deb. 6, Vol. VI, 07-12-1998)
Col. 59,163
(Deb. 16, Vbi. VII, 21-12<1998)

Col. 254—58
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Vocational Institutes
(Deb. 16, Vol. VII, 21-12-1998)

Col. 204-05

Vocational Training Institute for Men
(Deb. 12, Vol. VII, 15-12-1998)
Col. 6263

Vocational Training Institutes in
Uttar Pradesh
(Deb. 17, Vol. VII, 22-12-1998)
Col. 148—52

World Conference on Higher Education
(Deb. 1, Vol. VI, 30-11-1998)
Col. 24344

Eighth Five Year Plan

Plan Allocation
(Deb. 3, Vol. VI, 02-12-1998)
Col. 101—03

Election

Barring Candidates with Criminal
Background from Contesting Elections

+ (Deb. t, Vol. VI, 30-11-1998)
Col. 20-21

Electoral Reforms
(Deb. 1, Vol. VI, 30-11-1998)
Col. 2125

Terms and Conditions of Engaging Polling
Incharges in Delhi
(Deb. 1, Vol. VI, 30-11-1998)
Col. 65

Use of Electronic Voting Machines
(Deb. 6, Vol. VI, 07-12-1998)
Col. 269

Violation of Code and Conduct during
Elections
(Deb. 16, Vol. VII, 21-12-1998)
Col. 235

Election Commission

Consultants Appointed by Election
Commission
(Deb. 16, Vol. VII, 21-12-1998)
Col. 88

Proposal from Election Commission
(Deb. 6, Vol. VI, 07-12-1998)
Col. 228

Revision of Voters List .
(Deb. 16, Vol. VII, 21-12-1998)
Col. 165-66

Election of Deputy-Speaker
Election of Deputy-Speaker

(Deb. 14, Vol. VII, 17-12-1998)
Col. 240—43

Electricity Regulatory Commission

Electricity Regulatory Commissions
(Deb. 16, Vol. VII, 21-12-1998)
Col. 100-01

Electronic Media

Expansion of Infrastructure Network for
Electronic Media
(Deb. 13, Vol. VII, 16-12-1998)
Col. 199

Electronics

Export/Import of Electronics Items
(Deb. 11, Vol. VII, 14-12-1998)
Col. 319

Special Package for Electronic Sector
(Deb. 8, Vol. VI, 09-12-1998)
Col. 14041

Embassy/High Commission

Appointment of Ambassadors
(Deb. 13, Vol. VII, 16-12-1998)
Col. 86-87

Indian High Commission in London
(Deb. 13, Vol. VII, 16-12-1998)
Col. 34748

Review of Embassies
(Deb. 3, Vol. VI, 02-12-1998)
Col. 224-25
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Employee State lntumce Corporation

E.S.I. Scheme
(Deb. 2, Vol. VI, 01-12-1998)
Col. 48

E.S.I. Hospitals in Kerala
(Deb. 17, Vol. VII, 22-12-1998)
Col. 257

Ewmployees Provident Fund Organisation

Investinent of Funds
(Deb. 17, Vol. VII, 22-12-1998)
Col. 2325

Need to retain Office of Provident Fund
Relating to Employees of Coal Mines
at Jabalpur, Madhya Pradesh
(MUR377)

(Deb. 3, Vol. VI, 02-12-1998)
Col. 313

Employment

15-Point Programme )
(Ded. 7, Vol. VI, 08-12-1998)
Col. 504—14

Employment Exchanges
(Deb. 17, Vol. VII, 22-12-1998)
Col. 85-86,90

Employmer: Ceneration through Science
and Technology
(Deb. 1, Vol. VI, 30-11-1998)
Col. 172

Employment in Fisheries
(Deb. 3, Vol. VI, 02-12-1998)
Col. 224 )

Employment in Foreign Countties
(Deb. 17, Vol. VII, 22-12-1998)
Col. 58-59

Employment in Industrial Sector

* (Deb. 15, Vol. VII, 18-12-1998) |

Col. 31--33-

Employment through FPI
(Deb. 18, Vol. VI, 23-12-1%98)
Col. 6-7

Employment to Affected People of
Bhagalpur
(Deb. 1, Vol. VI, 30-11-1998)
Col. 253-54

Employment to all
(Deb. 7, Vol. VI, 08-12-1998)
Cbl. 413-14

Employment to Disabled
(Deb. 12, Vol. VII, 15-12-1998)
Col. 5—9

Job Oriented Education
(Deb. 16, Vol. VII, 21-12-1998)
Col. 5-14

One Family One Employment Scheme
(Deb. 3, Vol. VI, 02-12-1998)
Col. 26667

Registration of Unemployed Youths
(Deb. 7, Vol. VI, 08-12-1998)
Col. 14445

Self Employment
(Deb. 9, Vol. VI, 10-12-1998)
Col. 61-62

Self-Employment Scheme
(Deb. 9, Vol. VI, 10-12-1998)
Col. 127-28 - .

Training and Employment Programme for
Women
(Deb. 1, Vol. VI, 30-11-1998)
-Col. 62

Unemployment
(Deb. 7, Vol. VI, 08-12-1998)
Col. 415-17

Urban Housing and Employment in the
Country
(Deb. 4, Vol. VI, 03-12-1998)
Col. 388

Employment Assurance Scheme

Employment Assurance Scheme

. (Deb. 4, Vol. VI, 03-12-1998)
“Col. 225-26
(Deb. 9, Vol. VI, 10-12-199%8)
Col. 146
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Financial Assistance under Employment
Scheme
(Deb. 14, Vol. VII, 17-12-1998)
Col. 115-16

Employment Exchange

Computerisation in Employment
Exchanges
(Deb. 2, Vol. VI, 01-12-1998)
Col. 429

Employment Exchanges for Handicapped
(Deb. 2, Vol. VI, 01-12-1998)
Col. 48-54

Employment Exchanges in Dethi
(Deb. 7, Vol. VI, 08-12-1998)
Col. 429

Eneroachment

Buildings on Agriculture Land
(Deb. 4, Vol. VI, 03-12-1998)
Col. 233-34

Encroachment in Delhi
(Deb. 14, Vol. VII, 17-12-1998)
Col. 229

Unauthorised Constructions in
Government Accommodations
(Deb. 14, Vol. VII, 17-12-1998)
Col. 36-9

Unauthorised Occupation at Nizamuddin
Railway Station
(Deb. 4, Vol. VI, 03-12-1998)
Col. 157

Enemy Property

Enemy Property
(Deb. 15, Vol. VII, 18-12-1998)
Col. 101-02

England

Development of Ports and Build Container
Terminals
(Deb. 11, Vol. VII, 14-12-1998)
Col. 207-08

Purulia Arms Drop Case
(Deb. 12, Vol. VII, 15-12-1998)
Col. 100

Strikes on lraq by United Kingdom and
United States of America (St.)
(Deb. 14, Vol. VII, 17-12-1998)
Col. 232

Environment

Annual Reports on Environment
(Deb. 16, Vol. VII, 21-12-1998)
Col. 96

Centrally Sponsored Environmental
Projects .
(Deb. 1, Vol. VI, 30-11-1998)
Col. 230-31

Centres of Excellence
(Deb. 11, Vol. VII, 14-12-1998)
Col. 28

Environment Education .
(Deb. 16, Vol. VII, 21-12-1998)
Col. 182

Environment Protection Schemes
(Deb. 1, Vol. VI, 30-11-1998)
Col. 165-67

Environmental Courts
(Deb. 1, Vol. VI, 30-11-1998)
Col. 174-75

National Committee for Speedy Clearance
of Proposals
(Deb. 6, Vol. VI, 07-12-1998)
Col. 276-80

National Environment Awareness
Campaign
(Deb. 6, Vol. VI, 07-12-1998)
Col. 14547

Phase out of CFC
(Deb. 11, Vol. VII, 14-12-1998)
Col. 109

Right to Clean Environment
(Deb. 6, Vol. VI, 07-12-1998)
Col. 41-42

Tribunal Bench at Mumbai
(Deb. 16, Vol. VII, 21-12-1998)
Col. 57
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WB Report
Dc)jradation
(Deb. 1, Vol. VI, 30-11-1998)
Col. 231-32

White Paper on Environment and Forests
(Deb. 1, Vol. VI, 30-11-1998)
Col. 209-10

Essential Commodity(s)

" Allocation of Essential Commodities
(Deb. 12, Vol. VII, 15-12-1998)
Col. 26-38

riteria for Fixing Price of Essential
Commodities
(Deb. 12, Vol. VII, 15-12-1998)
Col. 59

Demand and Availability of Essential
Items
(Deb. 12, Vol. VII, 15-12-1998)
Col. 103

Essential Commodities under O.G.L.
(Deb. 12, Vol. VII, 15-12-1998)
Col. 96

import of Essential Commodities
(Deb. 2, Vol. VI, 01-12-1998)
Col. 35960

Prices of Essential Commodities
(Deb. 2, Vol. VI, 01-12-1998)
Col. 2-6

Rise in Price of Essential Commiodities
(DUR 193)
(Deb. 6, Vol. VI, 07-12-1998)
Col. 412-72
(Deb. 7, Vol. VI, 08-12-1998)
Col. 688-727

Shortage of Essential Commodities
(Deb. 7; Vol. VI, 08-12-1998)
Col. 495-97

Study Group on Essential Commodities
(Deb. 17, Vol. VII, 22-12-1998)
Col. 128-29

on Environmental
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Supply of Essential Commodities to
Manipur
(Deb. 12, Vol. VII, 15-12-1998)
Col. 214

Europe

Indo-European Shipping Policy
(Deb. 16, Vol. VII, 21-12-1998)
Col. 249

Rail Link with Europe
(Deb. 9, Vol. VI, 10-12-1998)
Col. 4142

European Commission

European Commission Assistance in Ports
Development
(Deb. 11, Vol. VII, 14-12-1998)
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Col. 360

Export Processing Zones
(Deb. 11, Vol. VII,
Col. 210

Export Target
(Deb. 15, Vol. VII, 18-12-1998)
Col. 291

Export Target of Textiles
(Deb. 11, Vol. VII,
Col. 294-95

Export/Import of Electronics Items
(Deb. 11, Vol. VII, 14-12-1998)
Col. 319

Facilities to the Exporters
(Deb. 5, Vol. VI, 04-12-1998)
Col. 271

fall in Export of Cardamom
(Deb. 11, Vol. VII, 14-12-1998)
Col. 312

14-12-1998)

14-12-1998)

Hampers to Handicrafts Exports
(Deb. 15, Vol. VII, 18-12-1998)
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Price of Fertilizer
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Regarding Fifth Pay Commission
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Col. 180

Revision of Pension
(Deb. 3, Vol. VI,
Col. 137-38

Revision of Recruitment Rules
(Deb. 18, Vol. VII, 23-12-1998)
Col. 24546

Film(s)

Constitution of CBFC
(Deb. 13, Vol. VII, 16-12-1998)
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Col. 267-68

Hindi Fitm referred to Home Ministry
(Deb. 17, Vo). VII, 22-12-1998)
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Col. 267-74

Employment in Fisheries
(Deb. 3, Vol. VI, 02-12-1998)
Col. 24 .



SUBJECT INDEX 85

Fishermen Jetty at Mangalore Port
(Deb. 16, Vol. VII, 21-12-1998)
Col. 267

Fishing Harbour
(Deb. 8, Vol. VI, 09-12-1998)
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Adulteration in Food Items
(Deb. 12, Vol. VII, 15-12-1998)
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Andhra Pradesh (MUR 377)

(Deb. 3, Vol. VI, 02-12-1998)
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Privatisation of FCI
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(Deb. 8, Vol. VI, 09-12-1998)
Col. 258-59
(Deb. 18, Vol. VII, 23-12-1998)
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Cdi. 383-84

Foreign Direct Investment
(Deb. 9, Vol. VI,
Col. 213

Foreign Equity Participation in Electronic/
Print Media
(Deb. 3, Vol. VI, 02-12-1998)
Col. 170-71

Foreign Investment in Agriculture
(Deb. 3, Vol. VI, 02-12-1998)
Col. 171-72

Inter-Ministerial Committees for FDI
(Deb. 11, Vol. »Vll, 14-12-1998)
Col. 237-38

Investment by France
(Deb: 11, Vol. VII, 14-12-1998)
Col. 396-97

New Broadcasting Policy
(Deb. 3, Vol. VI, 02-12-1998)
Col. 142

Private/Foreign Direct Investment in
National Highways
(Deb. 16, Vol. VII, 21-12-1998)
Col. 220-26

Foreign Exchange

10-12-1998)

10-12-1998)

Foreign Exchange
(Deb. 5, Vol. VI, 04-12-1998)
Col. 172-73

Acceptance of Foreign Currency
(Deb. 11, Vol. VII, 14-12-1998)
Col. 34344
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Exchange Value of Rupee
(Deb. 11, Vol. VII, 14-12-1998)

Col. 359

Fall in Foreign Exchange Reserves
(Deb. 11; Vol. VII, 14-12-1998)
Col. 301

Foreign Exchange earned by Shipping
Corporation of India
(Deb. 1, Vol. VI, 30-11-1998)
Col. 266

GSI's Programme to generate more Foreign
Exchange
(Deb. 4, Vol. VI, 03-12-1998)
Col. 363-64

Pending FERA Cases
(Deb. 1, Vol. VI, 30-11-1998)
Col. 323-24

Foreign Investment

Foreign Investment
(Deb. 15, Vol. VII, 18-12-1998)
Col. 280-81

Foreign Investment in Soft Drinks
(Deb. 8, Vol. VI, 09-12-1998)
- Col. 49

Foreign Investment in Telecom Sector
(Deb. 8, Vol. VI, 09-12-1998)
Col. 165

Target for Foreign Investment
(Deb. 5, Vol. VI, 04-12-1998)
Col. 84-85

Foreign Investment Promotion Board

Foreign Investment Promotion Board
(Deb. 5, Vol. VI, 04-12-1998)
Col. 31-61

Joint Ventures Approved by FIPB
(Ded. 5, Vol. VI, 04-12-1998)
Col. 105-12

Procedure followed in FIPB
(Deb. 15, Vol. VII, 18-12-1998)
Col. 252-53

Foreign Policy

New Foreign Policy
(Deb. 13, Vol. VII, 16-12-1998)
Col. 182-83

Foreign Trade

Anti-Subsidy and Anti-Dumping Cell
(Deb. 5, Vol, VI, 04-12-1998)
Col. 309

Bilateral Agreements
(Deb. 5, Vol. VI, 04-12-1998)
Col. 151

Expansion of Trade with Foreign
Countries
(Deb. 5, Vol. VI, 04-12-1998)
Col. 282-84

Foreign Trade
(Deb. 11, Vol. VII, 14-12-1998)
Col. 311-12

High Powered Committee for Exim Policy
(Deb. 5, Vol.. VI, 04-12-1998)
Col. 156-57 .

Quantitative Restrictions
(Deb. 5, Vol. VI, 04-12-1998)
Col. 228-29

Trade Deficit
(Deb. 5, Vol. VI, 04-12-1998)
Col. 287-88

Trade with Foreign Countries
(Deb. 11, Vol. VII, 14-12-1998)
Col. 351-54,384-91

Foreign Visits

Foreign Tour
(Deb. 3, Vol. VI, 02-12-1998)
Col. 24748

Foreign Visits
(Deb. 5, Vol. VI, 04-12-1998)
Col. 124-25
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Indian Delegation to Israel
(Deb. 9, Vol. VI, 10-12-1998)
Col. 26768

Information of Tour
(Deb. 17, Vol. VII, 22-12-1998)
Col. 57-58

PM’s Visitto US
(Deb. 8, Vol. VI, 09-12-1998)
" Col. 290-91

Visit of Indian Delegation Abroad
(Deb. 11, Vol. VII, 14-12-1998)
Col. 400

Visit of Naval Chief to Rangladesh
(Deb. 14, Vol. VII, 17-12-1998)
Col. 59-60

Visit of Sikh Scholars

(Deb. 8, Vol. VI, 09-12-1998)

Col. 99-100

Visitto Rome
(Deb. 13, Vol. VII, 16-12-1998)
. Col. 174-76

Visits of Officers Abroad
(Deb. 6, Vol. VI, 07-12-1998)
Col. 139

Forest(s)

Allotment of Forest Land for Development
(Deb. 16, Vol. VII, 21-12-1998)
 Col. 240

Conservation of Forest in Manipur
(Deb. 6, Vol. VI, 07-12-1998)
Col. 135

Denotified Areas in Reserve Forests
(Deb. 11, Vol. VII, 14-12-1998)
Col. 105-06

Destruction of Forests in Gujarat
(Deb. 1, Vol. VI, 30-11-1998)
Col. 195

Development of Forest Resources
(Deb. 1, Vol. VI, 30-11-1998)
Col. 249-52

Development of Forests
(Deb. 1, Vol. VI, 30-11-1998)
Col. 295-98

Development of Forests in Bihar
(Deb. 6, Vol. VI, 07-12-1998)
Col. 70

Development of Forests in Rajasthan
(Deb. 16, Vol. VII, 21-12-1998)
Col. 58-59

Development of Forests in Sikkim
(Deb. 11, Vol. VII, 14-12-1998)
Col. 71-72

Development of Forests in U.P., Gujarat
and Bihar
(Deb. 11, Vol. VII, 14-12-1998)
Col. 118-20

Diverting of Forest Land to Non-Forest
Purposes
(Deb. 6, Vol. VI, 07-12-1998)
Col. 268-69

Forest Security Council
(Deb. 16, Vol. VII, 21-12-1998)
Col. 2729

Forest Wasteland for Captive Plantation
(Deb. 6, Vol. VI, 07-12-1998)
Col. 242

Forestry Development in Orissa-
(Deb. 16, Vol. VII, 21-12-1998)
Col. 20708

Forests in J&K
(Deb. 6, Vol. VI, 07-12-1998)
Col. 85-86

Involvement of Locals in Forest
Management .
(Deb. 6, Vol. VI, 07-12-1998)
Col. 34-35 ‘

Irregularities in Plantation
.(Deb. 16, Vol. VII, 21-12-1998)
Col. 277-78

Losses due to Forest Fires
(Deb. 6, Vol. VI, 07-12-1998)
Col. 251-54
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Mangrove Forests in Kerala
(Deb. 6, Vol. VI, 07-12-1998)
Col. 175

Modern Forest Fire Controlling System
(Deb. 6, Vol. VI, 07-12-1998)
Col. 180-81

Ownership Rights of Minor Forest
Produce
(Deb. 16. Vol. VII, 21-12-1998)
Col. 67-69

Reserve Forest in Maharashtra
(Deb. 1, Vol. VI, 30-11-1998)
Col. 171

Scheme for Forest Guards and Employees
(Deb. 16, Vol. VII, 21-12-1998)
Col. 269

Trees affected by Shukha Disease
(Deb. 1, Vol. VI, 30-11-1998)
Col. 327-28

Utilisation of Denuded/Degraded Forests
(Deb. 16, Vol. VII, 21-12-1998)
Col. 173-75

White Paper on Environment and Forests
(Deb. 1, Vol. VI, 30-11-1998)
Col. 209-10

France

Compensation from French Firm
(Deb. 11, Vol. VII, 14-12-1998)
Col. 404-05

Defence Cooperation with France
(Deb. 4, Vol. VI, 03-12-1998)
Col. 275

French Aid to Karnataka
(Deb. 5, Vol. VI,
Col. 90

Indo-French Cooperation in Education
(Deb. 16, Vol. VII, 21-12-1998)
Col. 273

Investment by France
(Deb. 11, Vol. VII, 14-12-1998)
Col. 396-97

04-12-1998)

Lifting of Sanctions
(Deb. 3, Vol. VI, 02-12-1998)
Col. 38

Procurement of French Products
(Deb. 3, Vol. VI, 02-12-1998)
Col. 106-07

Sale of Military Equipment by France
(Deb. 14, Vol. VII, 17-12-1998)
Col. 164

Talks with France
(Deb. 13, Vol. VII, 16-12-1998)
Col. 385-86

Freedom Fighter

Freedom Fighters Pension
(Deb. 12, Vol. VII, 15-12-1998)
Col. 170-71
(Deb. 17, Vol. VII, 22-12-1998)
Col. 168-69

Freedom Fighters Pension to Journalists
(Deb. 2, Vol. VI, 01-12-1998)
Col. 453-54

Special Audit Team for Freedom Fighters

(Deb. 2, Vol. VI, 01-12-1998)
Col. 474-75 '

Freedom Struggle

Freedom Struggle
(Deb. 7, Vol. VI, 08-12-1998)
Col. 157-58

Fruits and Vegetables

Ban on Export of Potatoes
(Deb. S5, Vol. VI, 04-12-1998)
Col. 24748

Ban on Export of Vegetables )
(Deb. 11, Vol. VII, 14-12-1998)
Col. 283-84

Chemical CIPC
(Deb. 8, Vol. VI, 09-12-1998)
Col. 317

Colossal Waste of Fruits and Vegetables
(Deb. 3, Vol. VI, 02-12-1998)
Col. 249-50
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Demand and Supply of Potatoes and
Onions
(Deb. 8, Vol. VI, 09-12-1998)
Col. 4344

Export of Fruits and Vegetables
(Deb. 5, Vol. V1, 04-12-1998)
Col. 19193
(Deb. 15, Vol. VII, 18-12-1998)
Col. 171-72

Fall in Mango
(Deb. 13, Vol. VII, 16-12-1998)
Col. 85-86

Import of Onion
(Deb. 11, Vol. VII, 14-12-1998)
Col. 276-78

Import of Onion through NAFED
(Deb. 8, Vol. VI, 09-12-1998)
Col. 87

Import Onion
(Deb. 11, Vol. VII, 14-12-1998)
Col. 373

Non Availability of Packing Material
(Deb. 18, Vol. VII, 23-12-1998)
Col. 189-90

Onion
(Deb. 13, Vol. VII, 16-12-1998)
Col. 197

Onion Contribution by States
(Deb. 7, Vol. VI, 08-12-1998)
Col. 217-18

Production of Fruits
{Deb. 8, Vol. VI, 09-12-1998)
Col. 101

Production of Fruits and Vegetables
(Deb. 8, Vol. VI, 09-12-1998)
Col. 54
(Deb. 18, Vol. VII, 23-12-1998)
Col. 198-99

Production of Mangoes in the Country
(Deb. 3, Vol. VI, 02-12-1998)
Col. 47 o

Production of Vegetables
(Deb. 3, Vol. VI, 02-12-1998)
Col. 24647

Production of Vegetables and Pulses
(Deb. 3, Vol. VI, 02-12-1998)
Col. 97-98

Protein in Potatoes
(Deb. 8, Vol. VI, 09-12-1998)
Col. 185-86

Role of NAFED in Controlling the Price of
Onions
(Deb. 8, Vol. VI, 09-12-1998)
Col. 139

Sale of Onion
(Deb. 3, Vol. VI, 02-12-1998)
Col. 225-26

Shortage and Damage to Onions
(Deb. 12, Vol. VII, 15-12-1998)
Col. 287-88

Shortage of Cold Storage for Onion
(Deb. 7, Vol. VI, 08-12-1998)
Col. 491-96

Shortage of Onions
(Deb. 2, Vol. VI, 01-12-1998)
Col. 61-62

Subsidy on Onion
(Deb. 17, Vol. VII, 22-12-1998)
Col. 26667

Vegetable Cultivation
(Deb. 8, Vol. VI, 09-12-1998)
Col. 314

Vegetable Seeds
(Deb. 8, Vol. VI, 09-12-1998)
Col. 24142

Fund(s)

Utilisation of Funds
(Deb. 5, Vol. VI, 04-12-1998)
Col. 82-83

Gadgil-Mukherjee Formula

Gadgil-Mukherjee Formula
(Deb. 5, Vol. VI, 04-12-1998)
Col. 261
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Ganga Action Plan

Ganga Action Plan
(Deb. 1, Vol. VI, 30-11-1998)
Col. 158-59

Need to defer release of amount for Ganga
Action Plan Phase II at Varanasi till the
matter is fully agreed to by the
concerned organisations (MUR 377)
(Deb. 13, Vol. VII, 16-12-1998)
Col. 458-59

Gastlitand Enquiry

Gastlitand Enquiry
(Deb. 12, Vol. VII, 15-12-1998)
Col. 231-32

Gems and Jewellery

Export of Gold Jewellery
(Deb. 15, Vol. VII, 18-12-1998)
Col. 279

Need to Evolve Plans for Development of
Diamond Industry in the Country
(MUR377)

(Deb. 8, Vol. VI, 09-12-1998)
Col. 348

General Insurance Corporation of India

Assistance for Water Supply and
Sewerage by LIC and GIC
(Deb. 11, Vol. VII, 14-12-1998)
Col 253-58

Employees of GIC
(Deb. 5, Vol. VI, 04-12-1998)
Col. 114-16

Setting up of Zonal Advisory Committee
of GIC
(Deb. 5, Vol. VI, 04-12-1998)
Col. 99

Germany

Economic Sanctions
(Deb. 15, Vol. VII, 18-12-1998)
Col. 31

Extradition Treaty
(Deb. 3, Vol. VI, 02-12-1998)
Col. 135-36

Indo-German Agreement
(Deb. 11, Vol. VII, 14-12-1998)
Col. 313-14 ‘

List Released by Germany
(Deb. 15, Vol. VII, 18-12-1998)
Col. 188-89

Girls
Remand Home for Girls

(Deb. 7, Vol. VI, 08-12-1998)
Col. 457

Goa

Construction Works in Goa
(Deb. 6, Vol. VI, 07-12-1998)
Col. 217

Granite Mining Projects in Goa
(Deb. 4, Vol. VI, 03-12-1998)
Col. 278-79

Modern Telephone Facilities in Goa
(Deb. 18, Vol. VII, 23-12-1998)
Col. 98

Power Allocation to Goa
(Deb. 1, Vol. VI, 30-11-1998)
Col. 207-08

Power Projects in Goa
(Deb. 6, Vol. VI, 07-12-1998)

Col. 181-82
(Deb. 11, Vol. VII, 14-12-1998)
Col. 151

Prawn Cultivation
(Deb. 3, Vol. VI, 02-12-1998)
Col. 14546

Privatisation of National Highways in Goa
(Deb. 6, Vol. VI, 07-12-1998)
Col. 229-30

Setting up of an Energy Management
Centre in Goa .
(Deb.. 1, Vol. VI, 30-11-1998)
Col. 199

Setting up of Mining Industries
(Deb. 4, Vol. VI, 03-12-1998)
Col. 186
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Gokul Gram Yojana

Gokul Gram Yojana
(Deb. 8, Vol. VI, 09-12-1998)
Col. 164

Goid

Availability of Gold
(Deb. 15, Vol. VII, 18-12-1998)
Col. 265

Extraction of Gold from the Dumps
(Deb. 9, Vol. VI, 10-12-1998)
Col. 171-72

Gold Deposits
(Deb. 4, Vol. Vi, 03-12-1998)
Col. 118

Gold from Kunder Kocha Gold Mine
(Deb. 9, Vol. VI, 10-12-1998)
Col. 177

Import of Gold
(Deb. 5, Vol. VI, 04-12-1998)
Col. 30607
(Deb. 15, Vol. VII, 18-12-1998)
Col. 345

Scheme to Unearth Hidden Gold
(Deb. 15, Vol. VII, 18-12-1998)
Col. 58

Government Accommodation
Allotment of Government
Accommodation

(Deb. 4, Vol. VI, 03-12-1998)
Col. 186

(Deb. 14, Vol. VII, 17-12-1998)
Col. 160-61:

Charges for Additions/Alternations in
Government Accommodation
(Deb. 14, Voi. VII, 17-12-1998)
Col. 6768

Condition of Arambagh Government
Colony
(Deb. 14, Vol. VII, 17-12-1998)
Col. 163-64

Demolition of Govt. Quarters at Aliganj,
New Delhi
(Deb. 4, Vol. VI, 03-12-1998)
Col. 84-85

Expenditure Incurred on Maintenance of
MP Flats
(Deb. 14, Vol. VII, 17-12-1998)
Col. 168

Government Accommodation
(Deb. 9, Vol. VI, 10-12-1998)
Col. 165

Maintenance of Government Quarters
(Deb. 9, Vol. VI, 10-12-1998)
Col. 265-67

Separate Pool of Accommodation for
Secretaries
(Deb. 9, Vol. VI, 10-12-1998)
Col. 113-14

Shortage of Accommodation for Govt.
Employees
(Deb. 4, Vol. VI, 03-12-1998)
Col. 189-90

Subletting of Government Accommodation
(Deb. 14, Vol. VII, 17-12-1998)
Col. 85

Unauthorised Constructions in
Government Accommodations
(Deb. 14, Vol. VII, 17-12-1998)
Col. 36-39

Withdrawal of
Accommodation
(Deb. 14, Vol. VII, 17-12-1998)
Col. 187

Government Department(s)

Government

Complaints against CPWD Enquiries
(Deb. 4, Vol. VI, 03-12-1998)
Col. 230-31

Conversion of DoT into Corporation
(Deb. 3, Vol. VI, 02-12-1998)
Col. 226
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Correspondence in Bilingual Language
(Deb. 7, Vol. VI, 08-12-1998)
Col. 217

Creation of Separate Department/Ministry
for Migrants
(Deb. 12, Vol. VII, 15-12-1998)
Col. 9192

Demands of Extra Departmental
Employees
(Deb. 8, Vol. VI, 09-12-1998)
Col. 21-23

Enforcement of Code of Disciplines on the
Contractors
(Deb. 4, Vol. VI, 03-12-1998)
. Col. 73-82

GSI Survey
(Deb. 4, Vol. VI, 03-12-1998)

Col. 364-68

GSI's Programme to generate more Foreign
Exchange
(Deb. 4, Vol. VI, 03-12-1998)
Col. 363-64

Purchase by CPWD
(Deb. 9, Vol. VI, 10-12-1998)
Col. 63

Setting Up of Postal Divisions
(Deb. 18, Vol. VII, 23-12-1998)
Col. 147

Government Employee(s)

Air Journeys by Ministry Personnel
(Deb. 2, Vol. VI, 01-12-1998)
Col 44446 :

Central Government Employees
(Deb. 8, Vol. VI, 09-12-1998)
Col. 193-95

Demand of Postal Employees
(Deb. 18, Vol. VII, 23-12-1998)
Col. 242

Government Employees
‘(Deb. 3, Vol. VI, 02-12-1998)
Col. 13940

Holidays for Employees
(Deb. 18, Vol. VII, 23-12-1998)
Col. 219

IFS Officers
(Deb. 18, Vol. VII, 23-12-1998)
Col. 119

IRS Officers on Deputation
(Deb. 15, Vol. VII, 18-12-1998)
Col. 186-87

Medical Facilities for Retired Government
Employees
(Deb. 12, Vol. VII, 15-12-1998)
Col. 238-39

Need to ensure that State Government do
not use ESMA frequently against
Government Employees (MUR 377)
(Deb. 18, Vol. VII, 23-12-1998)
Col. 335

Need to provide B-2 category Status to
Jamnagar town for payment of house
rent allowance to Government
employees (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 327

Government Service

Abolishing of Posts in North-Eastern
Region
(Deb. 13, Vol. VII, 16-12-1998)
Col. 71-72

'Advertisement for JR./SR. Research

Fellowby C.CRH.
(Deb. 2, Vol. VI, 01-12-1998)
Col. 59-60

Appointment of Class-IV Staff
(Deb. 17, Vol. VII, 22-12-1998)
Col. 198-99

Central Secretariat Service
(Deb. 8, Vol. VI, 09-12-1998)
Col. 183

Class IV Employees
(Deb. 12, Vol. VII, 15-12-1998)
Col. 211
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‘Coaching Institutes for SCs/STs
(Deb. 7, Vol. VI, 08-12-1998)
Col. 236

CSS Officers
(Deb. 8, Vol. VI, 09:12-1998)
Col. 274, 319

Departmental Exams
(Deb. 13, Vol. VII, 16-12-1998)
Col. 395

Norms for Transfers
(Deb. 3, Vol. VI, 02-12-1998)
Col. 118-19

Officers on Training
(Deb. 8, Vol. VI, 09-12-1998)
Col. 24548

Panels of CSS Officers
(Deb. 13, Vol. VII, 16-12-1998)
Col. 355-56

Pay Scale of UDCs
(Deb. 8, Vol. VI, 09-12-1998)
Col. 313

Promotions
(Deb. 16, Vol. VII, 21-12-1998)
Col. 218-19

Retirement Age
(Deb. 7, Vol.
Col. 625

Rotational Transfers in DOT
(Deb. 13, Vol. VII, 16-12-1998)

Col. 20708
Service Conditions of P& T Officers

(Deb. 13, Vol. VII, 16-12-1998)
Col. 335-36

Governors

Appointment of Governors
(Deb. 17, Vol. VII, 22-12-1998)
Col. 188

Greece

Indians in Greece
(Deb. 18, Vol. VII, 23-12-1998)
Col. 233

VI, 08-12-1998)

Gross Domestic Product

Gross Domestic Product
(Deb. 18, Vol. VI, 23-12-1998)
Col. 202-03

Gross National Product

Contribution of Child Labour in Gross
National Product .
(Deb. 17, Vol. VII, 22-12-1998)
Col. 297

Ground Water

Central Ground Water Board
(Deb. 8, Vol. VI, 09-12-1998)
Col. 311-13

Ground Water
(Deb. 3, Vol. VI, 02-12-1998)
Col. 105-06, 149-51

Pollution in Underground Water
(Deb. 6, Vol. VI, 07-12-1998)
Col. 35-37

Under Ground Water
(Deb. 13, Vol. VII, 16-12-1998)
Col. 331-34

Underground Water
(Deb. 18, Vol. VII, 23-12-1998)
Col. 3-5

Ground Water Board
Central Ground Water Board

(Deb. 8, Vol. VI, 09-12-1998)
Col. 99 "

Growth Rate
Growth Rate

(Deb. 8, Vol. VI, 09-12-1998)
Col. 309-12

Gujarat

Action Plan for Kandla Port Trust
(Deb. 1, Vol. VI, 30-11-1998)
Col. 210-11

APMC
(Deb. 4, Vol. VI, 03-12-1998)
Col. 115



SUBJECT INDEX 97

Assistance Sought from NRF
(Deb. 11, Vol. VII, 14-12-1998)
Col. 413-14

Assistance to Voluntary Organisations in
Gujarat
(Deb. 2, Vol. VI, 01-12-1998)
Col. §7-59

Assistance under IDSMT
(Deb. 4, Vol. VI, 03-12-1998)
Col. 290-92

Bad Quality Reception of TV at Dwarka
and Bhyj
(Deb. 3, Vol. VI, 02-12-1998)
Col. 264-65

Bakrol Irrigation Project
(Deb. 13, Vol. VII, 16-12-1998)
Col. 126

Banni Grasslands
(Deb. 16, Vol. VII, 21-12-1998)
Col. 121

Bench of Gujarat High Court at Vadodara
and Kamnataka High Court Bench at
Hubli
(Deb. 16, Vol. VII, 21-12-1998)
Col. 192-93

Border Area Development Programme in
Kutch
(Deb. 18, Vol. VII, 23-12-1998)
Col. 275-77

Casual Workers in Various Doordarshan

Kendras
(Deb. 18, Vol. VII, 23-12-1998)
Col. 78

Central Quota for MBBS Courses in State
Medical Colleges
(Deb. 17, Vol. VII, 22-12-1998)
Col. 204-15

Central Road Fund for Gujarat and M.P.
(Deb. 1, Vol. VI, 30-11-1998)
Col. 162-63

Centrally Sponsored Schemes
(Deb. 3, Vol. VI, 02-12-1998)
Col. 78-80

Coconut Farming
(Deb. 3, Vol. VI, 02-12-1998)
Col. 125-26

Conservation of Ancient Remains in
Kachchh
(Deb. 1, Vol. VI, 30-11-1998)
Col. 13940

Creation of Ministry for Border Security
(Deb. 17, Vol. VII, 22-12-1998)
Col. 104

Cyclone in Gujarat
(Deb. 3, Vol. VI, 02-12-1998)
Col. 14344

Damage Caused by Cyclone in Kutch
Region
(Deb. 1, Vol. VI, 30-11-1998)
Col. 229-30

Destruction of Forests in Gujarat
(Deb. 1, Vol. VI, 30-11-1998)
Col. 195

Development of Forests in U.P, Gujarat

and Bihar
(Deb. 11, Vol. VII, 14-12-1998)

Col. 118-20

Development of Growth Centre
(Deb. 15, Vol. VII, 18-12-1998)
Col. 25-27 .

‘Development of Sabarmati Kailway Station

(Deb. 4, Vol. VI, 03-12-1998)
Col. 313-14

Development of Sabarmati River Front
(Deb. 14, Vol. VII, 17-12-1998)
Col. 195

Development of Sanctuaries and National
Parks in Gujarat
(Deb. 6, Vol. 07-12-1998)
Col. 166 *-}ﬁ'

Development of Sanctitaries in Gujarat
(Deb. 6, Vol. VI, 07-12-1998)
Col. 71 '
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Duty Evasion by Export Oriented Units in
Gujarat
(Deb. 15, Vol. VII, 18-12-1998)
Col. 56-57

Earnings from Airports in Gujarat
(Deb. 4, Vol. VI, 03-12-1998)
Col. 121-23

Establishment of Mahila Sainik School
(Deb. 9, Vol. VI, 10-12-1998)
Col. 79

- Expansion and Upgradation of T.V.
Network in Gujarat
(Deb. 13, Vol. VII, 16-12-1998)
Col. 170-73

Expansion of National Highways in
Gujarat
(Deb. 16, Vol. VII, 21-12-1998)
Col. 119-20

Expansion of NH-8-A
(Deb. 11, Vol. VII, 14-12-1998)
Col. 91-92

Expansion of Rajkot-Ahmedabad National
Highway
(Deb. 16, Vol. VII, 21-12-1998)
Col. 211

Extraction of Invaluable Mineral in Gujarat
(Deb. 14, Vol. VII, 17-12-1998)
Col. 223-24

Family Welfare Centres in Gujarat
(Deb. 2, Vol. VI, 01-12-1998)
Col. 370-71

Fund under MPLADS
(Deb. 13, Vol. VII, 16-12-1998)
Col. 98-106

Funds for Primary Health Centres in
Gujarat
(Deb. 7, Vol. VI, 08-12-1998)
Col. 305-06

Gauge Conversion of Ankleshwar-
Rajpipla Rail Line
(Deb. 14, Vol. VII, 17-12-1998)
Col. 186

Gokul Gram Yojana
(Deb. 8, Vol. VI, 09-12-1998)

Col. 164

Hazardous Industries
(Deb. 17, Vol. VII, 22-12-1998)
Col. 268

Herbal Resources in Dang
(Deb. 16, Vol. VII, 21-12-1998)
Col. 248

Impact of Kandla Port Cyclone on Import/
Export
(Deb. 5, Vol. VI, 04-12-1998)
Col. 303-04

Infrastructural Facilities at Kandla Port
(Deb. 1, Vol. VI, 30-11-1998)
Col. 68

Insurance Scheme for Sick SSIs ‘
(Deb. 15, Vol. VII, 18-12-1998)
Col. 19-23

Irrigation Projects
(Deb. 13, Vol. VII, 16-12-1998)
Col. 33642

Loans to Unemployed Youths in Gujarat
(Deb. 5, Vol. VI, 04-12-1998)
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Col. 412

Microwave Facility to Rewa
(Deb. 3, Vol. VI, 02-12-1998)
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National Highways in Gujarat
(Deb. 11, Vol. VII, 14-12-1998)
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telephone directory of Jamnagar
District, Gujarat (MUR 377)
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(Deb. 13, Vol. VII, 16-12-1998)
Col. 458
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(Deb. 17, Vol. VII, 22-12-1998)
- Col. 388
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(Deb. 7, Vol. VI, 08-12-1998)
Col. 677-78

Need to take siringent security steps to
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(MUR 377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 287
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Rural Development Scheme
(Deb. 14, Vol. VII, 17-12-1998)
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Sabarmati River Cleaning Project
(Deb. 16, Vol. VII, 21-12-1998)
Col. 74

Sale of Assets of Sick Companies in Gujarat
(Deb. 11, Vol. VII, 14-12-1998)
Col. 273

Sardar Sarover Dam
(Deb. 13, Vol. VII, 16-12-1998)
Col. 130-31
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Col. 116-17
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Col. 137
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Col. 84-85

Soil Erosion in Gujarat
(Deb. 8, Vol. VI, 09-12-1998)
Col. 114
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Col. 175-76
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Col. 208-09
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Col. 75
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Suburban Rail Service in Gujarat
(Deb. 14, Vol. VII, 17-12-1998)
Col. 127
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Col. 270-71

Tax Holiday Facility to Industrial Units
(Deb. 15, Vol. VII, 18-12-1998)
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Terrorist Activities in Kutch, Gujarat
(Deb. 7, Vol. VI, 08-12-1998)
Col. 589-90

Tourists in Gujarat
(Deb. 11, Vol. VII, 14-12-1998)
Col. 436-37 '

Upgradation of Baroda Airport
(Deb. 4, Vol. VI, 03-12-1998)
Col. 120

Use of Civil Airport for Defence purpose
(Deb. 4, Vol. VI, 03-12-1998)
Col. 371

Village Grain Banks
(Deb. 2, Vol. VI, 01-12-1998)
Col. 67-68

Waiting List for Telephone Connections
in Gujarat
(Deb. 3, Vol. VI, 02-12-1998)
Col. 19-20

Wastage of Gas in Gujarat
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Col. 163
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(Deb. 5, Vol. VI, 04-12-1998)
Col. 140-41

World Bank Loan to Gujarat
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Col. 79

Gujral Doctrine

Gujral Doctrine
(Deb. 18, Vol. VII, 23-12-1998)
Col. 25

Gulf Countries
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(Deb. 18, Vol. VII, 23-12-1998)
Col. 131
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Haj Subsidy
(Deb. 13, Vol. VII, 16-12-1998)
Coi. 121-22

Need for early reconstitution of Haj
Committee(MUR 377)
(Deb. 12, Vol. VII, 15-12-1998)
Col. 360 -

Reconstitution of Haj Committee
(Deb. 3, Vol. VI, 02-12-1998)
Col. 259-60

Half-an-Hour Discussion

Hike in Import Duty on Sugar (HAH Dis)
(Deb. 15, Vol. VII, 18-12-1998)
Col. 512-27

Revival NTC Mills (HAH Dis)
(Deb. 16, Vol. VII, 21-12-1998)
Col. 389-98

Handicraft
Hampers to Handicrafts Exports

(Deb. 15, Vol. VII, 18-12-1998)
Col. 190-91

Promotion of Handicrafts in Gujarat
(Deb. S, Vol. VI, 04-12-1998)
Col. 160-62

Promotion of Handicrafts in U.P.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 371-72

Handloom

Assistance to Handloom Sector for
Quality Design
(Deb. 5, Vol. VI, 04-12-1998)
Col. 286-87

Assistance to Handloom Weavers
(Deb. 5, Vol. VI, 04-12-1998)
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Centrally Sponsored Schemes for
Development of Handlooms
(Deb. 15, Vol. VII, 18-12-1998)
Col. 3646
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Development of Handloom Industries in
Bihar
(Deb. 11, Vol. VII, 14-12-1998)
Col. 223-25

Development of Handloom Varieties
(Deb. 5, Vol. VI, 04-12-1998)
Col. 224

Handloom Industry Hank Yarn Production
(Deb. 15, Vol. VII, 18-12-1998)
Col. 237-38

Insurance Scheme for Handloom Weavers
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Col. 98

Items Reserved for Handloom Weavers
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Col. 249-50

National Handloom Policy
(Deb. 15, Vol. VII, 18-12-1998)
Col. 310-11

Plight of Handloom Weavers
(Deb. 11, Vol. VII, 14-12-1998)
Col. 243-44

Haryana

Anganbadi Centres in Haryana -
(Deb. 1, Vol. VI, 30-11-1998)
Col. 93

Construction of Canals

(Deb. 8, Vol. VI, 09-12-1998)
Col. 55-56

Construction of Dam
(Deb. 3, Vol. VI, 02-12-1998)
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Construction of Flyover at Faridabad
(Deb. 14, Vol. VII, 17-12-1998)
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Involvement of ISI in Bomb Blast
(Deb. 17, Vol. VII, 22-12-1998)
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Laying of Rail Line between Gurgaon and
Rewari
(Deb. 9, Vol. VI, 10-12-1998)
Col. 73
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Loans to STs/Backward Classes by Banks
in Haryana
(Deb. 5, Vol. VI, 04-12-1998)
Col. 210-11

Need to evolve a plan for channelisation
of water of small rivers in Haryana
(MUR377)

(Deb. 6, Vol. VI, 07-12-1998)
Col. 387-88

Ongoing Projects in UP/Haryana
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Col. 124-25

Package to Haryana
(Deb. 11, Vol. VI, 14-12-1998)
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(Deb. 13, Vol. VII, 16-12-1998)
Col. 97-98

Problems of SSIs
(Deb. 15, Vol. VII, 18-12-1998)
Col. 78

Telephone Exchange in Gurgaon
(Deb. 18, Vol. VII, 23-12-1998)
Col. 152-53

Health

Abnormal Deliveries
(Deb. 2, Vol. VI, 01-12-1998)
Col. 477

Allocation of Fund for ISM & H
(Deb. 17, Vol. VII, 22-12-1998)
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Allocation of Funds to National Family
Welfare Programmes
(Deb. 7, Vol. VI, 08-12-1998)
Col. 77-116

Allocation of Funds under the Child Care/
Safe Motherhood Programme
(Deb. 7, Vol. VI, 08-12-1998)
Col. 552-56

Allowance for Family Norms
(Deb. 7, Vol. V1, 68-12-1998)
Col. 181
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Artificial Limb Equipment
(Deb. 7, Vol. VI, 08-12-1998)
Col. 182

Ban on Pan Masala
(Deb. 12, Vol. VII, 15-12-1998)
Col. 213

Blinds Cases
(Deb. 7, Vol. VI, 08-12-1998)
Col. 451-52

Centrally Sponsored Health Scheme in
Kerala
(Deb. 7, Vol. VI, 08-12-1998)
Col. 459-88

Child Health Centres
(Deb. 2, Vol. VI, 01-12-1998)
Col. 466-72

Contraceptive Injection
(Deb. 17, Vol. VII, 22-12-1998)
Col. 137-38

Coronary Angiography Cases in
Dr. RM.L. Hospital, New Delhi
(Deb. 7, Vol. VI, 08-12-1998)
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(Deb. 12, Vol. VII, 15-12-1998)
Col. 55-57

Development of Health System in Kerala
(Deb. 12, Vol. VII, 15-12-1998)
Col. 231-32

Development of Panchakarma Institute of
Ayurvedic Medicine in Kerala
(Deb. 17, Vol. VII, 22-12-1998)
Col. 88-89

Duty of Rough Ophthalmic Blanks
(Deb. 15, Vol.-VII, 18-12-1998)
Col. 379-80

Eye Banks
(Deb. 17, Vol. VII, 22-12-1998)
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Family Counselling Centres
(Deb. 11, Vol. VII, 14-12-1998)
Col. 14448
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Family Planning Programmes
(Deb. 2, Vol. VI, 01-12-1998)
Col. 4142

Family Welfare Centres in Gujarat
(Deb. 2, Vol. VI, 01-12-1998)
Col. 370-71

Family Welfare Programme
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Col. 225-31
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Col. 228

Health Centres
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Col. 268-74
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(Deb. 12, Vol. VII, 15-12-1998)
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Programme
(Deb. 12, Vol. VII, 15-12-1998)
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Import of Modern Machines and
Equipments
{Deb. 11, Vol. VII, 14-12-1998)
Col. 66-70
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(Deb. 15, Vol. VII, 18-12-1998)
Col. 299
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Information to Acupuncture Therapy
(Deb. 12, Vol. VII, 15-12-1998)
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Malnutrition in Children
(Deb. 17, Vol. VII, 22-12-1998)
Col. 112-22

Malnutrition in Children in Assam’
(Deb. 6, Vol. VI, 07-12-1998)
Col. 164
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Col. 286-87

Medical Facilities
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Col. 58-59

Medical Facilities to the Rural Population
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Col. 300-03
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(Deb. 7, Vol. VI, 08-12-1998)
Col. 615-16
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(Deb. 2, Vol. VI, 01-12-1998)
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Oral Contraceptive Pills
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Pending Applications for P.G. Courses in

Dentistry

(Deb. 2, Vol. VI, 01-12-1998)

Col. 319-24

Per-Capita Expenditure on Medical
Facilities
(Deb. 17, Vol. VII, 22-12-1998)
Col. 16-24

Polio Vaccine
(Deb. 12, Vol. VII, 15-12-1998)
Col. 232-34

Pollution Due to Medical Waste
Generation
(Deb. 7, Vol. VI, 08-12-1998)
Col. 200
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(Deb. 12, Vol. VII, 15-12-1998)
Col. 53-55

Population Control Policies
{Deb. 12, Vol. VII, 15-12-1998)
Col. 285-86

Premature Death Rate
(Deb. 12, Vol. VII, 15-12-1998)
Col. 308-09

Primary Health Centres
(Deb. 2, Vol. VI, 01-12-1998)
Col. 76-300
(Deb. 17, Vol. VII, 22-12-1998)
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" Primary Health Centres in Rural Areas
(Deb. 7, Vol. VI, 08-12-1998)
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Priorities for Health
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Col. 165-66

Production of Condoms
(Deb. 12, Vol. VII, 15-12-1998)
Col. 112-13

Public Health Guide Scheme
(Deb. 12, Vol. VII, 15-12-1998)
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Qualifications of Foreign Doctors
(Deb. 7, Vo!. VI, 08-12-1998)
Col. 173-80 L.

Remedial Measures for Health Care
(Deb. 7, Vo|. VI, 08-12-1998)
Col. 449-50

Resetting of Priorities in National Health
Policy
(Deb. 2, Vol. VI, 01-12-1998)
Col. 314-15

Review of National Blood Policy
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Col. 219-22

Revival of Ayurved System of Medicine
(Deb. 2, Vol. VI, 01-12-1998)
Col. 72

Rough Ophthalmic Blanks
(Deb. 15, Vol. VII, 18-12-1998)
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Scheme to Basic Primary Services
(Deb. 7, Vol. VI, 08-12-1998)
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Seats in TB Health Visitor Training in TB
Centre
(Deb. 12, Vol. VII, 15-12-1998)
Col. 160-61

Small Pox Cases
(Deb. 17, Vol. VII, 22-12-1998)
Col. 66-67

Smile for All National Oral Health
Programme
(Deb. 17, Vol. VII, 22-12-1998)
Col. 195-96

Strike by Resident Doctors
(Deb. 17, Vol. VII, 22-12-1998)
Col. 254

Study Conducted by Community Health
Research Foundation
(Deb. 7, Vol. VI, 08-12-1998)
Col. 583
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(Deb. 2, Vol. VI, 01-12-1998) (Deb. 2, Vol. VI, 01-12-1998)

Col. 36364

T.B. and other Diseases
(Deb. 17, Vol. VII, 22-12-1998)
Col. 64-66

Thyroid Cases
(Deb. 12, Vol, VII, 15-12-1998)
Col. 107-08

Treatment of MPS and Ministers Abroad
(Deb. 12, Vol. VII, 15-12-1998)
Col. 234

UNICEF for Health and Welfare Sector
(Deb. 2, Vol. VI, 01-12-1998)
Col. 377

Vegetarian Nutrition
(Deb. 17, Vol. VII, 22-12-1998)
Col. 71

Welfare Scheme executed by ICMR
(Deb. 2, Vol. VI, 01-12-1998)
Col. 44142

Heavy Engineering Corporation

Heavy Engineering Corporation
(Deb. 15, Vol. VII, 18-12-1998)
Col. 352-53

Helicopter

Westland Helicopters

(Deb. 14, Vol. VII, 17-12-1998) |

Col. 131-32
Heritage

National Heritage Regulation Policy
(Deb. 16, Vol. VII, 21-12-1998)
Col. 274

Ruinous Growth in Nalanda
(Deb. 16, Vol. VII, 21-12-1998)
Col. 117-18

Himachal Pradesh

Blanket Ban on Felling Trees in H.P.
(Deb. 6, Vol. VI, 07-12-1998)
Col. 200

Col. 302-03

Development of Temples of Himacha!
Pradesh
(Deb. .11, Vol. VII, 14-12-1998}
Col. 427-28

Expansion of Airports in Himachal Pradesh
(Deb. 9, Vol. VI, 10-12-1998)
Col. 14344

Great National Himalayan Part at H.P.
(Deb. 1, Vol. VI, 30-11-1998)
Col. 159-60

Installation of T.V. Tower in H.P.
(Deb. 18, Vol. VII, 23-12-1998)

Col. 166-67

LPTs/VLPTs in Himachal Pradesh
(Deb. 13, Vol. VII, 16-12-1998)
Col. 125-26

Need to declare Sirmor area of Himachal
Pradesh as Scheduled Tribe Area
(MUR377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 288

Need to provide financial assistance to
State Government of Himachal Pradesh
for construction of five overbridges on
lakes between Bhakhra Dam, Auhar,
Hatla and Mandura (MUR 377)
(Deb. 17, Vol. VI1I, 22-12-1998)
Col. 387

Petrol Pumps in H.P.
(Deb. 2, Vol. VI, 01-12-1998)
Col. 477-78

Recruitment of Youths in Army from H.P.
(Deb. 9, Vol. VI, 10-12-1998)
Col. 177-719

Setting up of Cantonments in HP
(Deb. 4, Vol. VI, 03-12-1998)
Col. 137-39

Survey for Rail Line in Himachal Pradesh
(Deb. 14, Vol. VII, 17-12-1998)
Col. 9192
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T.V. Transmitters in H.P.
(Dsb. 18, vol. VII. 23-12-1998)
Col. 226-27

Telephone Advisory Committee
(Deb. 8, Vol. VI, 09-12-1998)
Col. 224

Telephone Exchanges in H.P.
(Deb. 18, Vol. VII, 23-12-1998)
Col. 95-98

VLPTs/LPTs in Himachal Pradesh
(Deb. 13, Vol. VII, 16-12-1998)
Col. 288

Himalsyas

Danger to Himalayas
(Deb. 11, Vol. VII, 14-12-1998)
Col. 177

Hindi Sahitya Academy

Hindi Sahitya Academy
(Deb. 16, Vol. VI, 21-12-1998)
Col. 171-72

Hindi Salahkar Samiti

Hindi Consultative Committee
(Deb. 2, Vol. VI, 01-12-1998)
Col. 376

Hindi Salahkar Samiti
(Deb. 4, Vol. VI, 03-12-1998)
Col. 288

Hiadustan Aeronautics Limited

Noise Emitting from Labs of HAL
(Deb. 4, Vol. V1, 03-12-1998)
Col. 187

Upgradation Work of Planes at H.AL.

(Deb. 14, Vol. VII, 17-12-199%)
Col. 182-83

Hindustan Cables Ltd.

Expansion of DOT’s Jurisdiction
(Deb. 13, Vol. VII, 16-12-1998)
Col. 392
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Necd to Shiit Administrative Control of
Hiiidustan Cables Limited from
Inausty Min:stry to Communications
M:nistrv to Facilitate its revival
(MUR37D
{Deb. 18, Vol. VII. 23-12-1998)
Col. 328

Hindustan Fertilizers Corporation

Limited

Vacancies in Hindustan Fertilizers
Corporation Limited
(Deb. 17, Vol. VII, 22-12-1998)
Col. 80-87

Hindustan Insecticides Limited

Hindustan Insecticides Limited
(Deb. 17, Vol. VII, 22-12-1998)
Col. 131-33

Hindustan Machine Tools Limited

Closure of HMT Showroom
(Deb. 15, %ol. VII, 18-12-1998)
Col. 101

Hindustan Paper Corporation

Payment of Service Charges by HPC
(Deb. 15, Vol. VII, 18-12-1998)

Col. 281
Hindustan Petroleum Corporation
Limited
Purchase and Sale of Qil
(Deb. 12, Vol. VII, 15-12-1998)
Col. 263-64

Hindustan Shipyard Limited

Need for Revival of Hindustan Shipyard
Limited(MUR 377)
(b 5, Vol. VI, 02-12-1998)
wol 27

Hindustan Steel Constructions Limited

© Work Crdersto H.S.C.L.

|
!

(Deb. 9. Vol. VI,
Col. 188

10-12-1998)
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Hindustan Steel Works Construction
Limited
Hindustan Steel Works Construction
Limited
(Deb. 9, Vol. VI, 10-12-1998)
Col. 132-33
(Deb. 12, Vol. VII, 15-12-1998)
Col. 238

Hindustan Vegetable Oil Corporation
Limited

Hindustan Vegetable Oil Corporation
Limited
(Deb. 12, Vol. VII, 15-12-1998)
Col. 256

HIV/AIDS

AIDS Affected Women
(Deb. 7, Vol. VI, 08-12-1998)
Col. 125-27

AIDS among Prisoners
(Deb. 7, Vol. VI, 08-12-1998)
Col. 169-70

AIDS Cases
(Deb. 2, Vol. VI, 01-12-1998)
Col. 425-29

AIDS Cases in N.E. Region
(Deb. 2, Vol. VI, 01-12-1998)
Col. 326-27

AIDS Control Programme
(Deb. 7, Vol. VI, 08-12-1998)
Col. 168-69

AIDS Control Programme in U.P.
(Deb. 2, Vo!. VI, 01-12-1998)
Col. 361-62

AIDS Vaccine
(Deb. 7, Vol. VI, 08-12-1993)
Col. 408

Financial Assistance for AIDS Control
Programme
(Deb. 7, Vol. VI, 08-12-1998)
Col. 335-51

HIV Cases
(Deb. 17, Vol. VII, 22-12-1998)
Col. 298-307

HIV Infected Women
(Deb. 2, Vol. VI, 01-12-1998)
Col. 24-26
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HIV/AIDS Awareness and Control
Pro,
(Deb. 7, Vol. VI, 08-12-1998)
Col. 397405

National AIDS Prevention and Control
Policy
(Deb. 12, Vol. VII, 15-12-1998)
Col. 132-51

Spread of AIDS
(Deb. 2, Vol. VI,
Col. 54

Vaccine for AIDS Cases
(Deb. 7, Vol. VI, 08-12-1998)
Col. 222-32

Home Guards

Daily Wages Payment to Home Guards
(Deb. 7, Vol. VI, 08-12-1998)
Col. 44748

Horticulture

Allocation of funds for Schemes
(Deb. 8, Vol. VI, 09-12-1998)
Col. 131-36

Conference on Horticulture
(Deb. 18, Vol. VII, 23-12-1998)
Col. 15-16

Development of Fisheries and Horticulture
(Deb. 13, Vol. VII, 16-12-1998)
Col. 267-74

Export of Horticulture Products
{(Deb. 15, Vol. VII, i8-12-1995:
Col. 67

Project for Horticulture
(Deb. 8, Vol. VI, 09-12-1998)
Col. 60

Hospital(s)

Agreement between Management and
Employees of PGl, Chandigarh
(Deb. 7, Vol. VI, 08-12-199%)
Col. 453-56

01-12-1998)

¢« Ayurvedic Medical Colleges and

Hospitals
(Deb. 7. Vol. VI, 08-12-1998)
Col. 515-26
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Construction. of Hospital Building
{Mebd. 17, Vol. VII, 22-12-1998)
Col. 4

Cosonaty Augiography Cases in
2. R.MLL. Hospltal, Now Dethi
(Deb. 7. Voi. VI, 08-12-1998)
Col 432-23

District Hospital in Kashntir Valley
(Deh. 7, Vgl. VI, 08-12-1998)
. Col. 282

Facilitieg. of Burns Patients in Government
Hospitals ’
(Deb. 7, Vol. VI, 08-12-1998)
Col. 30607

Filling up the Vacant Posts in Hospitals
(Deb. 2y Vol. VI, 08-12-1998)
Col. 611-13

Financizl Assistance for Hospital Projects
inKerala
(Deb. 2, Vol. V1, 01-12-1998)
Col. 40607

German Project for Improving Hospitals
inM.P.
(Deb. 7, Vol. V1, 08-12-1998)
Col. 379

Government Hospitals and Dispensaries
for Middle Class
(Deb. 2, Vol. VI, 01-12-1998)
Col. 396-97

Hospital for Beedi Workers
(Deb. 17, Vol. VII, 22-12-1998)
Col. 84-85

Hospital Waste
(Deb. 7, Yol. VI, 08-12-1998)
Col. 201

Hospitals in Rural Areas
(Deb. 17, Vol. VII, 22-12-1998)
Col. 3941

Leprosy Hospitals
(Deb. '2, Vol. VII, 15-12-1998)
1.9l 1»2-204
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Lithotripsy in Government Hospitals
(Deb. 17, Vol. VII, 22-12-1998)
Col. 18990
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(Deb. 8, Vol. VI, 09+12-1998)
Col. 34748

Non-Availability of Essential Medicines
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(Ded. 7, Vol. VI, 08-12-1998)
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Private Hospitals
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Col. 102
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Col. 59
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Col. 149-53 '

Collection of Donstions
(Deb. 9, Vol._.VI, 10-12-1998)
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Need to clear the proposal of Government
of Maharashtra for construction of
dwelling units for Beedi workers in

Solapur (MUR 377)
(Deb. 14, Vol. VII, 17-12-1998)
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Regularisation of Sale of Plots/Houses
(Deb. 14, Vol. VII, 17<12-1998)
Col. 55-56

Relaxation of Housing By-Rules
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Col. 150-57

Right to Housing
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Col. 342

State Level Regulatory Bodies for !
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i

Building Centres
(eb 9, Vol. VI, 10-12-1998) .
Coi 14142

RO
fhirh Voi. VI 10-12-1998)

9.

HULT e Pachage for Assam
(Led 9, Voio Vi 10-12-1998)
Cai. 145

Hi, DCO Projects for Andhra Pradesh
{Det 4, Vol VI 02-12-1998)

O g

ERNE: ST IR LT TN

ot oF Hymar, Rights Courses
E CVoi Vil ideid-i G

en

IR 7
EaaEnls £

[

i
)
1.

LOK SABHA

National Police Commission
(Deb. 17, Vol. VII, 22-12-1998)
Col. 105-06

Reference to Fiftieth Anniversary of the
Universal Declaration of Human Rights
(Deb. 9, Vol. VI, 10-12-1998)
Col. 1

State Human Rights Commission
(Deb. 17, Vol. VII, 22-12-1998)
Col. 229-30

Hydrogen Bomb

Hydrogen Bomb
(Deb. 18, Vol. VII, 23-12-1998)
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Identit Cards for Citizens
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Col. 53-56

Immigration
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Import(s)
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Col. 244

Ban on Import of Silk .
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Cess on Impont of Technology
(Deb. 11, Vol. VIj, 14-12-1998)
Col. 172-73

Changes in the Export-lmport Policy
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Export/Import of Electronics Itcms

Col. 319

Gas based Projects on Imported Liquefied |
Natural Gas |
(Deb. 11, Vol. VIL, 14-12-1998)
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|

Handling Charges on Imported Urca !
(Deb. 2, Vol. VI. 01-l2-l908)l
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(Deb. 11, Vol. VII, 14-12-1998)
Col. 397

Import of Asbestos
(Deb. 4, Vol. VI, 03-12-1998)
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Import of Cigarettes
(Deb. 5, Vol. VI, 04-12-1998)
Col. 97

Import of Coffee from Indonesia
(Deb. 11, Vol. VII, 14-12-1998)
Col. 35¢

Import of Coins/Notes

(Deb. 11, Vol. VII, 14-12-1998)
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|

Import of Edible Oil
{Deb. 7, Vol. VI, 08-1C 495}
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|
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Import of Films and Documemaries
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Col. 392-95

Import of Food ltems
(Dev !i. Vol. VII, 14-12-1998)
Col. 429

Import of Gold

(Deb. 5, Vol. VI, 04-12-1998)
Col. 306-07
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(Deb. 2, Vol. VI, 01-12-1998)
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Import of Modern Machines and
Equipments
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Import of Oil Seeds
(Deb. 12, Vol. VII,
Col. 243

Import of Onion
(Deb. 11, Vol. VII,
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Import of Onion Seeds
(Deb. 11, Vol. VII,
Col. 244

Import of Onion through NAFED
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Col. 87
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Lsport of Silk Worm
(Deb. 5, Vol. VI, 04-12-1998)
Col. 100

'mpont of Soyabeans and Sunflower
(Deb. 5, Vol. VI, 04-12-1998)
Col. 138-39

importof Tea
(Deb. 15, Vol. ViI, 18-12-1998)
Col. 104-05

Import of Textile Products .
(Deb. 5, Vol. VI, 04-12-1998)
Col. 196

Import of Tonners
(Deb. 15, Vol. VII, 18-12-1998)
Col. 89

import of Vitamin B1 Bulk Drug UnderOGL
(Deb. 15, Vol. VII, 18-12-1998)
Col. 376-77

{mport of Wheat by Millers
(Deb. 7, Vol. VI, 08-12-1998)
Col. 429-31

import of Wheat from Australia
(Deb. 2, Vol. VI, 01-12-1998)
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L.port/Export Licences
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Col. 226-27
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Polio Immunisation Vaccine
(Deb. 17, Vol. VII, 22-12-1998)

Col. 5-6

Quantitative Restrictions
(Deb. 5, Vol. VI, 04-12-1998)
Col. 228-29

Relaxation in Export and Import
Remittances
(Deb. S, Vol. VI, 04-12-1998)
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Withdrawl of Ban on Import of Raw Sitk
(Deb. ‘11, Vol. VII, 14-12-1998)
Col. 54-55

India Brand Equity Fund
India Brand Equity Fund
(Deb. 11, Vol. VII, 14-12-1998)
Col. 295

India Tourism Development Corporation
Expansion of ITDC
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Col. 197
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Col. 440-42

Investment made ITDC in U.P.
(Deb. 11, Vol. VII, 14-12-1998)
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ITDC
(Deb. 15, Vol. VII, 18-12-1998)
Col. 268

Scholarships to Trainees of ITDC
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Col. 403-04

Transfer of Assets of ATDC to ITDC
(Deb. §, Vol. VI, 04-12-1998)
Col. 87
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Trade & Exhibition Premises
(Deb. 11, Vol. VII, 14-12-1998)
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Indian Airlines

Additions to Fleet
(Deb. 14, Vol. VII, 17-12-1998)
Col. 176

Agents for Alliance Airlines
(Deb. 4, Vol. VI, 03-12-1998)
Col. 194

Augmentation of Fleet of 1.A.
(Deb. 14, Vol. VII, 17-12-1998)
Col. 208

Bomb Explosion )
(Deb. 18, Vol. VII, 23-12-1998)
Col. 172-73

Closing of Booking Offices of Indian
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(Deb. 9,. Vol. VI, 10-12-1998)
Col. 193-95
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(Deb. 4, Vol. VI, 03-12-1998) ;
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(Deb. 14, Vol. VII, 17-12-1998)
Col. 178-79
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Airlines
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Col. 208-09
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Incidents of Safety Violations by Indian
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(Deb. 4, Vol. VI, 03-12-1998)
Col. 198
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(Deb. 4, Vol. VI, 03-12-1998)

Col. 377-82

International Flights of Indian Airlines
(Deb. ‘4, Vol. VI, 03-12-1998)
Col. 34546
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Kelker Committee Report
(Deb. 9, Vol. VI, 10-12-1998)
Col. 264-65

Leasing of Aircrafts by LA.
(Deb. 9, Vol. VI, 10-12-1998)
Col. 159

Losses incurred by Indian Airlines and
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Col. 259-60

Reservation Office at Kanpur
(Deb. 4, Vol. VI, 03-12-1998)
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Col. 367-70
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Col. 4648
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(Deb. 14, Vol. VII, 17-12-1998)
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Education
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(Deb. 6, Vol. VI, 07-12-1998)
Col. 132-34
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Indian Council of Medical Research

(Deb. 2, Vol. VI, 01-12-1998) '
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Welfare Scheme Executed by ICMR |

LOK SABHA
| Indian Institute of Advanced Study

Scrapping of Lecture
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Col. 181-82
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Col. 297
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Col. 211

Indian Economy

Decline in Growth Rate
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Indian Economy
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Increasing the Intake of Students
(Deb. 16, Vol. VII, 21-12-1998)
Col. 103

Setting up of IIT and IIMs
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Col. 152
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i Clesure ofa Faculty in HT, Kanpur
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(Deb. 11, Vol. VII, 14-12-1998)
Col. 152
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Indian Investment Centre

(Deb. 5, Vol. VI, 04-12-1998)
Col. 85
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SAIL
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Col. 310-12
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Implementation of Labour Ministry’s
Notification by I0C
(Deb. 17, Vol. VII, 22-12-1998)
Col. 52-53

Performance of I0C
(Deb. 17, Vol. VII, 22-12-1998)
Col. 134-35

Petrochemical Complex
(Deb. 17, Vol. VII, 22-12-1998)
Col. 287

Projects of Indian Oil Corporation
(Deb. 2, Vol. VI, 01-12-1998)
Col. 416

Purchase and Sale of Oil
(Deb. 12, Vol. VII, 15-12-1998; |
Col. 263-64

Supply of Pipes to IOC
(Deb. 9, Vol. VI, 10-12-1998)
Col. 105
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(Deb. 12, Vol. VII, 15-12-1998)
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Indian Penal Code

Indian Penal Code
(Deb. 12, Vol. VII, 15-12-1998)
Col. 315-16

Indian Railway Catering Corporation
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(Deb. 16, Vol. VII, 21-12-1998) |
Col. 190-91

Indian Railway Finance Corporation

Loan taken by Indian Railway Finance |
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(Deb. 9, Vol. VI, 10-12-1998)
Col. 205

Indian Red Cross Society

Indian Red Cross Society ;
(Deb 12 Vol VII. 15-12-1998)
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Indian Renewable Energy Development
Agency
LRED.A.
(Deb. 3, Vol. VI, 02-12-1998)
Col. 263-64

Indian Space Research Organisation
Liquid Propulsion Centre
(Deb. 18, Vol. VII, 23-12-1998)
Col. 117-18
Indian Telephone Industry Ltd.

Suggestions of Disinvestment

Commission
(Deb. 13, Vol. VII, 16-12-1998)
Col. 253-54

Indira Awas Yojana

Indira Awas Yojana
(Deb. 4, Vol. VI, 03-12-1998)
Col. 2742

Indira Gandhi National Centre for Arts

Indira Gandhi National Centre for Arts
(Deb. 6, Vol. VI, 07-12-1998)
Col. 188-89

Indira Mahila Yojana

Indira Mahila Yojana
(Deb. 16, Vol. VII, 21-12-1998)
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Indonesia .

Import of Coffee from Indonesia
(Deb. 11, Vol. VII, 14-12-1998)
Col. 395

Industrial Development Bank of India

i Assistance by IDBI

(Deb. 11, Vol. VII, 14-12-1998)
Col. 376-30
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Col. 314

Recruitment in IDBLIFCI
(Deb. 15, Vol. VII, 18-12-1998)
Col. 102-03

Industrial Mssnce Corporstion of India
Conversion of Industrial Finance
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(Deb. 11, Vol. VII, 14-12-1998)
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(Deb. 11, Vol. VII, 14-12-1998)
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Economic Ageada
(Deb. 11, Vol. VII; 14-12-1998)
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Employment in Industrial Sector
(Deb. 15, Vol. VII, 18-12-1998)
Col. 31-33
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Funds for Sick Industries
(Deb. 11, Vol. VII, 14-12- 1998)

Col. 281

Hazardous Industries
(Deb. 2, VYol. VI, 01-12-1998)
Col. 325-26

Hydro-Coatings Industry
(Deb. 11, Vol. VII, 14-12-1998)
Col. 284

Indigenous Industry
(Deb. S, Vol.
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Industrial Licence
(Deb. 5, Vol. VI, 04-12-1998)
Col. 263
(Deb. 11, Vol. VII, 14-12-1998)
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Industrial Park
(Deb. 11, Vol. VII, 14-12-1998)
Col. 219-21

Industrial Policy
(Deb. 1S, Vol. VII, 18-12-1998)
Col. 251

Industrial Sickness
(Deb. S, Vol.
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(Deb. 16, Vol. VII, 21-12-1998)
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(Deb. 5, Vol. VI,
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Performance of Industries
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(Deb. 5, Vol
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Setting up of Industries
(Deb. 11, Vol. VII, 14-12-1998)
Col. 227-28

-Voluntary Retirement Scheme
(Deb. 5, Vol. VI, 04-12-1998)
Col. 265

Inflitration

Foreigners Living in India
(Deb. 17, Vol. VII, 22-12-1998)
Col. 93-96

Infiltration
(Deb. 7, Vol. VI, 08-12-1998)
Col. 3140, 623-24

Infiltration by Bangladeshis
(Deb. 2, Vol. VI, 01-12-1998)
Col. 373-74

Infiltration by Militants
(Deb. 2, Vol. VI, 01-12-1998)
Col. 460
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(Deb. 7, Vol. VI, 08-12-1998)
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Difference of Opinions on Price Rise
(Deb. 12, Vol. VII, 15-12-1998)
Col. 90-91

Inflation Rate
(Deb. 5, Vol. VI, 04-12-1998)
Col. 16-23

Rise in Price of Essential Commodities
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(Deb. 6, Vol. VI, 07-12-1998)

Col. 412-72
(Deb. 7, Vol. VI, 08-12-1998)
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Information Technology

Cyber Laws
(Deb. 18, Vol. VII, 23-12-1998)

Col. 24-25
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India Information Technology Mission
(Deb. 13, Vol. VII, 16-12-1998)
Col. 133-34

Information Technology Industry
(Deb. 13, Vol. VII, 16-12-1998)
Col. 118

Training Centres
(Deb. 1, Vol. VI, 30-11-1998)
Col. 169-70

Infrastructure

| Infrastructure Projects

(Deb. 8, Vol. VI, 09-12-1998)
Col. 276

Opening of Insurance Sector for
Infrastructural Sector
(Deb. 15, Vol. VII, 18-12-1998)
Col. 23-24

World Bank Assistance for Infrastructural
Projects
(Deb. 11, Vol. VII, 14-12-1998)
Col. 310

Infrastructure Critical Balance Scheme

Infrastructure Critical Balance Scheme
(Deb. S5, Vol. VI, 04-12-1998)
Ool. 208-09

Inland Waterways

Dex.2lopment of Indian Water Transport

(Deb. 11, Vol. VII, 14-12-1998)
Col. 205
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No.3
(Deb. 16, Vol. VII, 21-12-1998)
Col. 121-22 ‘

Development Project for
Kottapuram Inland Waterway
(Deb. 11, Vol. VII, 14-12-1998)
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Col. 154-55

Kotti



118

Establishment of National Waterway in
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(Deb. 16, Vol. VII, 21-12-1998)
Col. 130

Funds for Inland Waterways in Kerala
(Deb. 11, Vol. VII, 14-12-1998)
Col. 117-18

National Status to Four Waterways
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National Waterway No. 3
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Insurance
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(Deb. 5, Vol. VI, 04-12-1998)
Col. 278-79
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Assurance Company
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Col. 57-58
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Col. 391

Liquor

Liquor Factories
(Deb. 18, Vol. VI, 23-12-1998)
Col. 197

Separate Cell for Liquor and Tobacco
(Deb. 11, Vol. V11, 14-12-1998)
Col. 346

Literacy Mission

Performance of Literacy Mission
(Deb. 1, Vol. VI, 30-11-1998)
Col. 78-76

Livestock
Export of Livestock and Animal Products

(Deb. 13, Vol. VII, 16-12-1998)
Col. 273-75

Livestocks
(Deb. 8, Vol. VI, 09-12-1998)
Col. 281-86

Loaus and Advances
Abolition of Compound Interest on

Agriculture Loans
(Deb. 11, Vol. VII, 14-12-1998)
Col. 17-38
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Advance Payment
(Deb. 11, Vol. VII, 14-12-1998)
Col. 232

Amount of Centra!l Loan
(Deb. 11, Vol. VII, 14-12-1998)
Col. 326-28

Ban on the Term Loan to the Minorities
(Deb. 2, Vol. VI, 01-12-1998)
Col. 383-84

Committee to Waive off Loans
(Deb. 15, Vol. VII, 18-12-1998)
Col. 34-35

Credit Policy
(Deb. 11, Vol. VII, 14-12-1998)
Col. 325-26

External Commercial Borrowings
(Deb. 11, Vol. VII, 14-12-1998)
Col. 310-11

Financial Assistance to 'Weaven
(Deb. 11, Vol. VII, 14-12-1998)
Col. 338

Increasing the Limit of Loan for
Agricultural Sector
(Deb. S, Vol. VI, 04-12-1998)
Col. 259-60

Internal Debt
(Deb. 5, Vol. VI, 04-12-1998)

Col. 258

International Loans to Agricultural Sector
(Deb. 13, Vol. VII, 16-12-1998)
Col. 83

Loan from Steel Development Fund
(Deb. 4, Vol. VI, 03-12-1998)
Col. 155-57

Loan Relief Scheme
(Deb. 15, Vol. VII, 18-12-1998)
Col. 109-10

Loans by IDBI and SBI to NTPC
‘(Deb. 5, Vol. VI, 04-12-1998)
Col. 164

Loans from Domestic Market
(Deb. 11, Vol. V11, 14-12-1998)
Col. 367

"
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Loans to Defaulters
(Deb. 5, Vol. VI, 04-12-1998)
Col. 309-11

Loans to Engineering and Medical
Students in Rajasthan
(Deb. 11, Vol. VII, 14-12-1998)
Col. 212-17

Loans to Sugar Mills
(Deb. 11, Vol. VII, 14-12-1998)
Col. 275-76

Loans/advance to M/s Padmini Polymers
Ltd.
(Deb. 15, Vol. VII, 18-12-1998)
Col. 292-93

Recavery of Loans
(Deb. 5, Vol. VI, 04-12-1998)
Col. 201 ‘
(Deb. 11, Vol. VII, 14-12-1998)
Col. 315

Recovery of Loans from Industrial Houses
(Deb. S, Vol. VI, 04-12-1998)
Col. 92-93

Sanctioning of Loans by State Bank of India
(Deb. 15, Vol. VII, 18-12-1998)
Col. 72

Special Term Loan to Punjab
(Deb. 15, Vol. VII; 18-12-1998)
Col. 60-61

Use of Bank Loans
(Deb. 11, Vol. VII, 14-12-1998)
Col. 39192

Waiving of Loans
(Deb. 15, Vol. VII, 18-12-1998)
Col. 113-14

Writing off the Loan by Banks
(Deb. 5, Vol. VI, 04-12-1998)
Col. 203-04

Lok Adalats

Lok Adalats
(Deb. 6, Vol. VI, 07-12-1998)
Col. 200
(Deb. 16, Vol. VII, 21-12-1998)
Col. 263
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Lok%Adalats for DVB
(Deb. 6, Vol. VI, 07-12-154%)
Col. 192-93

Lokayukta

Lokayukta in States
(Deb. 18, Vol. VII, 23-12-1998;
Col. 154-55

Lottery

Ban on Lotteries
(Deb. 12, Vol. VII, 15-12-1998%)
Col. 278-79

Madarsas

Modemisation of Madarsas
(Deb. 16, Vol. VII, 21-12-1998%)
Col. 61-63

Madhya Pradesh

Acquisition of Land on Bhopal-Sanchi
Road for Defence Use
(Deb. 9, Vol. VI, 10-12-1998)
Col. 72-73

Appointments in JKD Colliery
(Deb. 15, Vol. VII, 18-12-1998%)
Col. 112-13

Approval of Projects
(Deb. 13, Vol. VII, 16-12-1998)
Col. 161-62

Ayurvedic College Rewa(M.P.)
(Deb. 12, Vol. VII, 15-12-1998)
Col. 94-95

Bhander Power Plant
(Deb. 1, Vol. VI, 30-11-199%)
Col. 294

Capacity of Rewa Relay Center
(Deb. 8, Vol. VI, 09-12-1998;
Col. 280-81

Central Road Fund for Gujarat and M..P.
(Deb. 1, Vol. VI, 30-11-199&:
Col. 162-63
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Change in Departing Time of Passenger
Trzin ot Jabalpur .
(Dsb. 9, Vol. VI, :10-12-1998)
Col 271-72

Comservation and Growth of Medicinal
Plants
(Deb. 11, Vol. VII, 14-12-1998)
Lol 7475

Construction of Hospital Building
(Deb. 17, Vol. VII, 22-12-1998)
Col. 64

Creation of Districts
(Deb. 2, Vol. VI, 01-12-1998)
Coi. 354

Crop of Soyabean
(Deb. 13, Vol. VII, 16-12-1998)
Col. 26-28

Declaration of Road from Devas to
Nemavaras N.H.
(Deb. 16, Vol. VII, 21-12-1998)
Col. 55-56

Development Scheme for Betel Leaf
(Deb. 3, Vol. VI, 02-12-1998)
Col. 126-27

Doordarshan Centre at Mchar, Satna in
Madhya Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 117

Doordarshan Kendras in Madhya Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 205

Drinking Water Scheme for M.P.

(Deb. 4, Vol. VI, 03-12-1998)
Col. 198-204

Drip Irmgation System
(Deb. 18, Vol. VII, 23-12-1998)
Col. 74

Expansion of Indore Aisport
(Deb. 14, Vol. VII, 17-12-1998)
Col. 89

Expenditure on Express Highway in M.P.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 63
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Financial Irregularity in RGSM
(Deb. 11, Vol. VII, 14-12-1998)

Col. 90

FM Transmitter at Jabalpur _
(Deb. 8, Vol. VI, 09-12-1998)
Col. 137-38

German Project for Improving Hospitals

inM.P.
(Deb. 7, Vol. VI, 08-12-1998)

Col. 379

GSI's Survey to Assess Iron-Ore Deposits
(Deb. 9, Vol. VI, 10-12-1998)
Col. 163-64

Institution of Organic Product
(Deb. 8, Vol. VI, 09-12-1998)
Col. 271-72 .

Internet Facility in M.P.
(Deb. 3, Vol. VI, 02-12-1998)
Col. 173-90 :

Irregularities in P.C.O. Centres in M.P.
(Deb. 13, Vol. VII, 16-12-1998)
Col. 162-64

Khajuraho Temples
(Deb. 6, Vol. VI, 07-12-1998)
Col. 264-65

Land for Indore Airport
(Deb. 14, Vol. VII, 17-12-1998)
Col. 62-63

Links and Bases of Terrorists in Madhya

Pradesh
(Deb. 7, Vol. VI, 08-12-1998)

Col. 305
Loss caused to the Crop of Soyabean by
Rect disease in Madhya Pradesh (MUR

370) .
(Deb. 9, Vol. VI, 10-12-1998)

Col. 287

Maheshwar Hydel Project in M.P.
(Deb. 16, Vol. VII, 21-12-1998)
Col. 265

NCDC
(Deb. 13, Vol. VII, 16-12-1998)
Col. 327
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Need for construction of a bridge on River
Chambal at Udaighat in Morena
passing through Uttar Pradesh and
Madhya Pradesh (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 278

Need to ensure early completion of the
bypass on National Highway No.7 at
Jabalpur in Madhya Pradesh
(MUR377)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 358

Need to ensure that funds sanctioned for
the welfare of STs are used for their
welfare only particularly in Madhya
Pradesh (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 278

Need to ensure that Namoshudra Bengalis
are recognised as Scheduled Castes in
Madhya Pradesh (MUR 377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 286-87

Need to establish a relay centre of Delhi
Doordarshan at Agarmaiwa in Madhya
Pradesh(MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 329

Need to Open Sugar mill at Panderia Tehsil
in Madhya Pradesh (MUR 377)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 347

Need to sanction Maisajhar and Arpa
irrigation projects of Bilaspur district,
Madhya Pradesh and release adequate
funds for the purpose (MUR 377)
(Deb. 13, Vol. VII, 16-12-1998)
Col. 461-62

New Airports in M.P., U.P. & Bihar
(Deb. 9, Vol. VI, 10-12-1998)
Col. 215

OECF Assistance to Bihar and M.P.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 356
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Opening of Telephone Exchanges
(Deb. 3, Vol. VI, 02-12-1998)
Col. 158-59

Policy for Installation of LPTs
(Deb. 3, Vol. VI, 02-12-1998)
Col. 215—18

Power Generation Units in M.P.
(Deb. 16, Vol. VII, 21-12-1998)
Col. 242-43

Public Telephone in Madhya Pradesh
(Deb. 8, Vol. Vi, 09-12-1998)
Col. 204

Rai-Mustard Research Centre
(Deb. 13, Vol. VII, 16-12-1998)
Col. 131

Sardar Sarover Dam
(Deb. 13, Vol. VII, 16-12-1998)
Col. 130-31

Setting up of TV Towers at Kannaud and
Khategaon Tehsil in Madhya Pradesh
(Deb. 8, Vol. VI, 09-12-1998)
Col. 318

Shortage of Coins in M. P.
(Deb. 5, Vol. VI, 04-12-1998)
Col. 20203

Soap Industry
(Deb. 15, Vol. VII, 18-12-1998)
Col. 115

Sports in Rural Areas of Madhya Pradesh
(Deb. 6, Vol. VI, 07-12-1908)
Col. 160

Strength of Teachers
(Deb. 1, Vol. VI, 30-11-1998)
Col. 179-81

Tons Lift Irrigation Project
(Deb. 13, Vol. VII, 16-12-1998)
Col. 247-48

Training Research and Rehabilitation
Centre
(Deb. 17, Vol. VII, 22-12-1998)
Col. 226-27
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tUpgradation of LPT into HPT in Madhya
Pradesh
(Deb. 18, Vol. VII, 23-12-1998)
Col. 91

Upgradation of Shyamshah Medical
College, Rewa(M.P.)
(Deb. 7, Vol. VI, 08-12-1998)
Col. 411-12

Mahajan Commission

Mahajan Commission

(Deb. 17, Vol. VII, 22-12-1998)
Col. 167-68

Mahanadi Coalfields Limited

Accident in Mahanadi (',}:alﬁeld Limited
{(Deb. 5, Vol. VI, 04-12-1998)
Col. 300-01

Delivery Orders of Coal to Displaced
Persons by MCL
(Deb. 11, Vol. VII, 14-12-1998)
Col. 252

Diversion of Fund
(Deb. 15, Vol. VII, 18-12-1998)
Col. 75-76

Performance of MCL
(Deb. 15, Vol. VII, 18-12-1998)
Col. 70

‘Temperary Workers in MCL
(Deb. 11, Vol. VII, 14-12-1998)
Col. 403

Treatment in AIIMS of Employees of
Mahanadi Coalfields Lid.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 371

Mahanuy; ar Teleph¢ ie Nisam Limited

Extension of Operational Jurisdiction of
MTNL
(Deb. 3, Vol. VI, 02-12-1998)
Col. 94

l.ess to MTNL
(Deb. 18, Vol. VII, 23-12-1998)
Col. 135

Metropolitan Cities Telephones Under
MTNL
(Deb. 13, Vol. VII, 16-12-1998)
Col. 14647

New Billing System by MTNL
(Deb. 3, Vol. VI, 02-12-1998)
Col. 167

New Office of GM (EAST)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 199-200

Redressal of Grievances in MTNL
(Deb. 3, Vol. VI, 02-12-1998)
Col. 24849

Maharashtra
AIR Station at Parbhani in Maharashtra

(Deb. 18, Vol. VII, 23-12-1998)
Col. 38-39

Annual Plan Outlay for Maharashtra
(Deb. 8, Vol. VI, 09-12-1998)
Col. 241

Archaeological Sites in Solapur
(Deb. 11, Vol. VII, 14-12-1998)
Col. 14748

Cashewnut Board in Maharashtra
(Deb. 15, Vol. VII, 18-12-1998)
Col. 203-04

Central Quota for MBBS Courses in State
Medical Colleges
(Deb. 17, Vol. VII, 22-12-1998)

Col. 204-15

Chocking of Matheran Hills by Plastic
(Deb. 6, Vol. VI, 07-12-1998)
Col. 290-91

Clearance to Water Supply and Sewerage
Project
(Deb. 11, Vol. VII, 14-12-1998)
Col. 84-85

Clearance to Worli-Bandra Sea Link
(Deb. 11, Vol. VII, 14-12-1998)
Col. 82-83

Condition of National Highway No. 4
(Deb. 1, Vol. VI, 30-11-1998)
Col. 164-65
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Construction of Air Strip at Phaltan
(Mabarashtra)
(Deb. 14, Vol. VII, 17-12-1998)
Col. 166

Construction of Individual Latrine
(Deb. 9, Vol. V], 10-12-1998)

Col. 173

Construction of Over Bridges in
Mabharashtra
(Deb. 4, Vol. VI, 03-12-1998)
Col. 357-59

Construction of Railway Lines in
Maharashtra
(Deb. 4, Vol. VI, 03-12-1998)
Col. 209-21

Construction/Maintenance of National
Highways in Maharashtra .
(Deb. 16, Vol. VII, 21-12-1998)
Col. 105-06

Crimes in Mumbai
(Deb. 12, Vol. VII, 15-12-1998)
Col. 289-90

Development Corporation of Backward
Classes
(Deb. 17, Vol. V11, 22-12-1998)
Col. 198

Development of Growth Centre
(Deb. 15, Vol. VII, 18-12-1998)
Col. 25-27

Development of Land belonging to Salt
Commissioner
(Deb. 11, Vol. VII, 14-12-1998)
Col. 394-95 '

Doordarshan Coverage in Maharashtra
(Deb. 8, Vol. VI, 09-12-1998)
Col. 201

Drinking Water Supply in Maharashtra
(Deb. 14, Vol. VII, 17-12-1998)
Col. 4-17

Economic Crisis in Maharashtra
(Deb. 5, Vol. VI, 04-12-1998)
Col. 168-69
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Encroachment of Land in Mumbai :
(Deb. 14, Vol. VII, 17-12-1998)
Col. 86-87

Energising of Pumpsets in Rurel Areas
(Deb. 6, Vol. VI, 07-12-1998)
Col. 236-38

Expansion of Doordarshan Network in
Aurangabad. Meharashtra
(Deb. 18, Vol. VII, 23-12-1998)
Col. 232-33

Expansion of Telephone Exchanges

(Deb. 18, Vol. VII, 23-12-1998)
Col. 129-30

Fax Facilities in Maharashtra
(Deb. 3, Vol. VI, 02-§2-1998) °
Col. 269-71

Food Parks
(Deb. 3, Vol. VI, 02-12-1998)
Col. 114-15

Fund for Agriculture and Allied Activities
(Deb. 13, Vol. VII, 16-12-1998)
Col. 359-60

Irregularities in Allotment of STD:PCO
Booths
(Deb. 18, Vol. VII, 23-12-1998)
Col. 74-75

Krishna-Godavari Action Plan
(Deb. 11, Vol. VII, 14-12-19#8)
Col. 122-23

Maharashtra Infrastructure Finance
Corporation
(Deb. 4, Vol. VI, 03-12-1998)
Col. 233

Mzeaharashtra
Development
(Deb. 7, Vol. VI, 08-12-1998B)
Col. 499

Mini Telephone Exchanges
(Deb. 3, Vol. Vi, 02-12-1938)
Col. 271 .

Modernigation of Jaigaon Airport
(Deb. 4, Veol. VI, 03-12-1998)
Col. 279

Muodel  ef Tribal
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Mumbai Sub-Urban Railway
(Deb. 4, Vol. VI, 03-12-1998)
Col. 399402

Museum of Natural
Maharashtra )
(Deb. 11, Vol. VII, 14-12-1998)
Col. 165

National Highways for Vidharbha Region
(Deb. 6, Vol. VI, 07-12-1998)
Col. 85

NCDC
(Deb. 13, Vol. VII, 16-12-1998)
Col. 153-60,327

Need for early functioning of telephone
ex-changes in Pune district,
Maharashtra (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 280-81

Need to clear the proposal of Government
of Maharashtra for construction of
dwelling units for Beedi workers in
Solapur (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 279

Need to enhance procurement price of
cotton to at least Rs. 3,000/- per quintal
in Maharashtra (MUR 377)
(Deb. 6, Vol. VI, 07-12-1998)
Col. 384-85

Need to ensure that regional Central
Government Offices use Marathi
language for correspondence with local
people in Maharashtra (MUR 377)
(Deb. 6, Vol. VI, 07-12-1998)
Col. 385-86

Need to provide adequate funds to
Government of Mabarashtra to
compensate people affected by cyclone
in Raigarh district (MUR 377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 460-61

Need to sanction the export quota of

History in

cotton of at least five lakh bales to the
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Maharashtra State Co-operative
Cotton Grower’s Marketing Federation
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 334

New Airport at Navi Mumbai
(Deb. 14, Vol. VII, 17-12-1998)
Col. 217-18

New Railway Lines
(Deb. 14, Vol. VII, 17-12-1998)

Col. 171

Pauranic Temple in Maharashtra
(Deb. 11, Vol. VII, 14-12-1998)
Col. 57-58

Power Stations in Maharashtra
(Deb. 16, Vol. VII, 21-12-1998)
Col. 96-98

Proposal for New Airports
(Deb. 9, Vol. VI, 10-12-1998)
Col. 216-17

Provision for Divider on NH-3 and NH-6
(Deb. 1, Vol. VI, 30-11-1998)
Col. 24647

Railway Police Commissionerate
(Deb. 9, Vol. VI, 10-12-1998)
Col. 134

Regional and Development Plan of
Maharashtra under CZMP
(Deb. 11, Vol. VII, 14-12-1998)
Col. 143

Removal of Maharashtra from World Bank
Loan List
(Deb. 15, Vol. VII, 18-12-1998)
Col. 191

Reserve Forest in Maharashtra
(Deb. 1, Vol. VI, 30-11-1998)
Col. 171

Revival of Sick Mills
(Deb. 15, Vol. VII, 18-12-1998)
Col. 80

Rock Sliding on Railway Line
(Deb. 14, Vol. VII, 17-12-1998)
Col. 172-73
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Rural Development Scheme
(Deb. 14, Vol. VII,-17-12-1998)
Col. 205-06

Rural Development
Maharashtra
(Deb. 9, Vol. VI,
Col. 126

Sardar Sarover Dam
(Deb. 13, Vol. VII, 16-12-1998)
Col. 130-31

Setting up of New TV Relay Centres in
Mabharashtra
(Deb. 3, Vol. VI, 02-12-1998)
Col. 169-70

STD Facility in Maharashtra
(Deb. 13, Vol. VII, 16-12-1998)
Col. 198-99

Sugar Zones in Maharashtra
(Deb. 17, Vol. VII, 22-12-1998)
Col. 227-28

Supply of Pipeline Gas in Mumbai
(Deb. 7, Vol. VI, 08-12-1998)
Col. 408-09

Telecom Facilities in Maharashtra
(Deb. 8, Vol. VI, 09-12-1998)
Col. 91-95

Upliftment of Weaker Sections in

Maharashtra
(Deb. 17, Vol. VII, 22-12-1998)

Col. 60-62

Urban Infrastructure Projects
(Deb. 9, Vol. VI, 10-12-1998)
Col. 186

Utilisation of Fund by Maharashtra
(Deb. 8, Vol. VI, 09-12-1998)
Col. 218

Waiting List for Telephone Connection in

Maharashtra
(Deb. 13, Vol. VII, 16-12-1998)

Col. ]3442

World Bank Ties with MEB
(Deb. 1, Vol. VI, 30-11-1998)
Col. 210

Schemes in

10-12-1998)
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Mahatma Gandhi

Memorial of Mahatma Gandhi
(Deb. 17, Vol. VII, 22-12-1998)
Col. 193-94

Statue of Gandhi
(Deb. 14, Vol. VII, 17-12-1998)
Col. 132

Mahila Samriddhi Yojana

Mabhila Samriddhi Yojana
(Deb. 11, Vol. VII, 14-12-1998)

Col. 6062
(Deb. 16, Vol. VII, 21-12-1998)
Col. 118-19

Maldives
Indian Assistance to Maldives

(Deb. 8, Vol. VI, 09-12-1998)
Col. 56

Mangolia

Welcome to Parliamentary Delegation from
Mangolia
(Deb. 1, Vol. VI, 30-11-1998)
Col. 4

Manipur

Condition of Manipur National Highway
(Deb. 16, Vol. VII, 21-12-1998)
Col. 85

Conservation of Forest in Manipur
(Deb. 6, Vol. VI, 07-12-1998)
Col. 135

Development of Tourist Infrastructure in

Manipur .
(Deb. 15, Vol. VII, 18-12-1998)

Col. 326-27

Imposition of Armed Forces Special Power

Act in Manipur
(Deb. 7, Vol. VI, 08-12-1998)

Col. 396-97

Inclusion of Territorial Boundary of
Manipur in Cease-Fire
(Deb. 12, Vol. VII, 15-12-1998)
Col. 210
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Need to Check the Menace of Drug-
trafficking in North-East Region,
particularly in Manipur (MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 317-18

Supply of Essential Commodities to
Manipur
(Deb. 12, Vol. VII, 15-12-1998)
Col. 214

Telecommunication Facilities
(Deb. 8, Vol. VI, 09-12-1998)
Col. 116-20

Manuscripts

Neglect of Manuscripts
(Deb. 1, Vol. VI, 30-11-1998)
Col. 81

Marine Life

Sea Turtles in Orissa
(Deb. 1, Vol. VI, 30-11-1998)
Col. 324-25

Marine Product(s)

Degradation of Marine Resources
(Deb. 18, Vol. VII, 23-12-1998)
Col. 90

Export of Marine Products
(Deb. 11, Vol. VIJ, 14-12-1998)
Col. 210-11
(Deb. 15, Vol. VII, 18-12-1998)
Col. 316-21

Prawn Cultivation
(Deb. 3, Vol. VI,
Col. 14545

Sea Food Export
(Deb. 15, Vol. VII, 18-12-1998)
Col. 64-66

Matters Under Rule 377

Loss caused to the Crop of Soyabeen by
Rect disease in Madhya Pradesh
(MUR377) |
(Deb. 9, Vol. VI, 10-12-1998)
Col. 287

02-12-1998)

LY .
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Need for completion of Nabinagar Super
Thermal Power Project in Aurangabad,
Bihar during Ninth Year Plan
(MUR377) 4
(Deb. 17, Vol. VII, 22-12-1998)
Col. 391

Need for construction of a fly over-bridge
on Railway level crossing between
Peddapalli and Manthani, Andhra
Pradesh (MUR 377)

(Deb. 17, Vol. VII, 22-12-1998)
Col. 391

Need for Construction of a Railway Over-
bridge at Chandauli-Sakaldiha Station
Road U.P.(MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 333

Need for construction of a railway over-
bridge near Ulundurpet in Tamil Nadu
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 331-32

Need for early completion of electrification
work of the Shoranur-Kochi Railway
line in Kerala (MUR 377)

(Deb. 17, Vol. VII, 22-12-1998)
Col. 390

Need for early Completion of work of sugar
mill at Jahangirpur in Khurja
Parliamentary constituency (U.P.)
(MUR377)

(Deb. 4, Vol. VI, 03-12-1998)
Col. 426

Need for early constitution of East Coast
Zonal Railway Users Consultative
Committee with headquarters at
Bhubaneswar, Orissa (MUR 377)
(Deb. 7, Vol. VI, 08-12-1998)
Col. 680-81

Need for early creation of separate
Bodoland State (MUR 377)
(Deb. 16, Vol. VII, 21-12-1998)
Col. 311

.
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Need for early functioning of telephone
exchanges in Pune district,
Maharashtra (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 280-81

Need for early reconstitution of Haj
Committee (MUR 377)
(Deb. 12, Vol. VII, 15-12-1998)
Col. 360

Need for establishment of Dr..Ambedkar
National Public Library at Janpath,
New Delhi (MUR 377)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 309-10

Need for exploration of oil blocks at
Sunderbans and adjoining areas in
West Bengal (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 335

Need for Immediate Repair and
Maintenance of the Tamil Nadu part of
the Thiruvananthapuram-
Kanyakumari National Highway No. 47
(MUR377)

(Deb. 3, Vol. VI, 02-12-1998)
Col. 318

Need for implementation of
recommendations of Backward Classes
Commission for inclusion of certain
Castes in Backward Class list
(MUR377)

(Deb. 17, Vol. VII, 22-12-1998)
Col. 390-91

Need for reconstruction of the railway
bridge at Kachhilaghat on Kasganj-
Badaun road (MUR 377)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 308

Need for regular payment of salary to
municipality employees in Assam
(MUR 377)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 361
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Need for Revival of Hindustan Shipyard
Limited (MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 317

Need for setting up of a Amla based
industry in Pratapgarh Region, Uttar
Pradesh (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 328-29

Need for speedy implementation of rural
electrification programme in Begusarai
Parliamentary constituency in Bihar
(MUR377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 462

Need to allocate adequate funds to take
up anti-sea erosion works in Kerala
(MUR377)

(Deb. 7, Vol. VI, 08-12-1998)
Col. 678-79

Need to Allow Tibetan Refugees to Sell
Woollen Garments for their Livelihood
(MUR377)

(Deb. .3, Vol. VI, 02-12-1998)
Col. 314

Need to approve the amendments made
by Bihar Government to Boudha-Gaya
Temple Act, 1949 (MUR 377)

(Deb. 4, Vol. VI, 03-12-1998)
Col. 428

Need to bring Legislation for creation of
three New States of Chhattisgarh,
Uttaranchal and Vanarchal (MUR 377)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 34849

Need to bring out early on up-to-date
telephone directory of Jamnagar
District, Gujarat (MUR 377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 286



148

Need to bring Regulation and
development of coal, lignite and
methane materials under the
jurisdiction of State Governments
(MUR377)
(Deb. 4, Vol.
Col. 425

Need to chalk out a Centrally sponsored
programme to save Paradeep Port,
Hukitola Island and Lamp House in
Orissa from sea erosion (MUR 377)
(Deb. 4, Vol. VI, 03-12-1998)
Col. 428

Need to change the name of Vidyapati
Nagar Railway Station in Samastipur
district of Bihar as Vidyapati Dham
railway station (MUR 377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 461

Need to Check the Manace of Drug-
trafficking in North-East Region,
particularly in Manipur (MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 317-18

Need to clear irrigation projects of
Hamirpur Mahoba, Uttar Pradesh and
sanction adequate funds for the
purpose (MUR 377)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 308-09

Need to clear the proposal of Government
of Maharashtra for construction of
dwelling units for Beedi workers in
Solapur (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 279

Need to clear waiting list for domestic LPG
in Gujarat (MUR 377)

(Deb. 7, Vol. VI, 08-12-1998)
Col. 679

Need for commission the All India Radio
station at Tezpur in Assam (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 389-90

VI, 03-12-1998)
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Need for construction of a bridge on River
Chambal at Udaighat in Morena
passing through Uttar Pradesh and
Madhya Pradesh (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 278

Need for construction of by passes on
National Highway in Aligarh
Parliamentary Constituency, U.P.
(MUR3T7)
(Deb. 6, Vol.
Col. 388

Need to Declare ‘Pariyar’ in Unnao District
of U.P. as a Tourist Resort and take
Steps for its Development (MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 313

Need to declare ‘Puri’ in Orissa as B-2 class
city (MUR 377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 462

Need to declare Sirmor area of Himachal
Pradesh as Scheduled Tribe Area
(MUR377)

(Deb. 9, Vol. VI,
Col. 288

Need to Declare Support Price for Natural
Rubber (MUR 377)
(Deb. 3, Vol. VI,
Col. 313-14

Need to defer release of amount for Ganga
Action Plan Phase Il at Varanasi till the
matter is fully agreed to by the
concerned organisations (MUR 377)
(Deb. 13, Vol. VII, 16-12- 1998)
Col. 458-59

Need to direct Food Corporation of India
to Purchase Paddy fram Farmers of
Andhra Pradesh (MUR 377) ‘
(Deb. 3, Vol. VI, 02-12-1998)
Col 314-15

Need to direct State Government of Bihar
for early election to Panchayats in the

State (MUR 377)
(Deb. 12, Vol. VII, 15-12-1998)

Col. 360

VI, 07-12-1998)

10-12-1998)

02-12-1998)
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Need to enhance procurement price of
cotton to at least Rs. 3,000/- per quintal
in Maharashtra (MUR 377)
(Deb. 6, Vol. VI, 07-12-1998)
Col. 384-85

Need to enhance quota of essential
commodities for the State of Orissa
(MUR377)

(Deb. 4, Vol. VI, 03-12-1998)
Col. 429

Need to Ensure Basic Amenities to Tribals
at Kolli Hills in Tamil Nadu (MUR 377)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 350

Need to ensure early completion of
proposed Unchahar power project in
Fatehpur District, Uttar Pradesh
(MUR377) |
(Deb. 6, Vol. VI, 07-12-1998)
Col. 387

Need to ensure early completion of the
bypass on National Highway No.7 at
Jabalpur in Madhya Pradesh
(MUR377)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 358

Need to ensure early functioning of
Ahmedabad Railway Division
(MUR377)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 354

Need to ensure facilities to the workers
by Contractors in Bharat Heavy
Electricals Limited at par with
permanent workers of the company
(MUR377)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 359

Need to ensure proper.functioning of
telephones in Jamnagar District to
Gujarat (MUR 377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 458
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Need to ensure proper maintenance and
modernisation of canals of Chambal
irrigated areas (MUR 377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 459

Need to ensure that funds sanctioned for
the welfare of STs are used for
their welfare only particularly in
Madhya Pradesh (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 278

Need to ensure that Namoshudra Bengalis
are recognised as Scheduled Castes in
Madhya Pradesh (MUR 377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 286-87

Need to ensure that regional Central
Government Offices use Marathi
language for correspondence with local
people in Maharashtra (MUR 377)
(Deb. 6, Vol. VI, 07-12-1998)
Col. 385-86

Need to ensure that State Government do
not use ESMA frequently against
Govemment Employees (MUR 377)
(Deb. 18, Vol. VII, 23-12-1998)
Col. 335

Need to establish a relay centre of
Delhi Doordarshan at Agarmalwa in
Madhya Pradesh (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 329

Need to evolve a plan for channelisation
of water of small rivers in Haryana
(MUR377)

(Deb. 6, Vol. VI, 07-12-1998)
Coi. 387-88

Need to evolve Plans for Development of
Diamond Industry in the Country
(MUR377)

(Deb. 8, Vol. VI, 09-12-1998)
Col. 348
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Need to expedite electrification work of
the railway line., in Ranaghat-Gede and
Ranaghat-Bongaon sections in
West Bengal (MLUR 377)

(Deb. 13, Vo!. VII, 16-12-1998)
Col. 460

Need to extend Kapadvan;j-Nadiad train
up to Anand in Cujarat and also attach
more bogies to it (MUR 377)

(Deb. 7, Vol. VI, 08-12-1998)
Col. 677

Need to extend Sabary railway line upto
Punalur vig Sabarimala in Kerala
(MUR377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 28889

Need to inelude Kerala in the Express
Highway between North and South
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 334 '

Need to inglude Ranchi as Hill area for
marketing of L.P.G (MUR 377)
(Deb. 6, Vol. VI, 07-12-1998)
Col. 384

" Need to inarease duty on imported sugar
(MUR3™)
(Deb. 4, Vol. VI, 03-12-1998)
Col. 431

Need to increase the relay capacity of
Doordarshan at Urai, U.P. (MUR 377)
(Deb. 14, Vol. VII, 17-12-1998)
Col. 27879

Need to initiate appropriate measures to
implement the Avari Committee Report
and increase the quantum of loan
facilities to Kerala (MUR 377)

(Deb. 6, Vol. VI, 07-12-1998)
Col. 386-87

Need to Introduce a Direct Train between
Dethi and Kotdwar (MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 312-13
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Need to introduce a fast passenger train
between Asansol and Rampurhat via
Andal-Sainthia-Suri in West Bengal
(MUR377)

(Deb. 7, Vol. VI, 08-12-1998)
Col. 680

Need to introduce air service on Delhi-
Kota-Mumbai and Delhi-Kota-Indore
route (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 330

Need to involve local representatives in
development activities for removal of
poverty in KBK districts of Orissa
(MUR3T77)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 359

Need to lay a new railway line between
Tindivanam and Cuddalore via
Pondicherry (MUR 377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 281-82

Need to lay broad gauge Railway Line
between Bandikui and Agra (MUR 377)
(Deb. 14, Vol. VII, 17-12-1998)
Col. 279

Need to look into the functioning of civil
and E & M Department of Central
Coalfields Limited (MUR 377)

(Deb. 4, Vol. VI, 03-12-1998)
Col. 427

Need to look into the grievances of land
oustees of Ramagundam Super
Thermal Power Station of NTPC in
Andhra Pradesh (MUR 377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 288

Need to look into the grievances of the
employees of the Tannery and
Footwear Corporation of India (TIFCO)
-and textile mills under N.T.C. in Kanpur
(MUR377)
(Deb. 4, Vol. VI, 03-12-1998)
Col. 427
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Need to look into the Problems being faced
by Textiles Industry (MUR 377)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 351

Need to open Sugar mill at Panderia Tehsil
in Madhya Pradesh (MUR 377)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 347

Need to provide adequate funds to
Government of Andhra Pradesh to
assist the people affected by recent
cyclone (MUR 377)

(Deb. 3, Vol. VI, 02-12-1998)
Col. 316 .

Need to provide adequate funds to
Government of Maharashtra to
compensate people affected by cyclone
in Raigarh district (MUR 377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 460-61

Need to provide adequate funds to State
Government of Uttar Pradesh for
providing relief to the people affected
by floods in Safipur and Unnao Tehsil,
U.P.(MUR377)

(Deb. 6, Vol. VI, 07-12-1998)
Col. 383

Need to provide B-2 category Status to
Jamnagar town for payment of house
rent allowance to Government
employees (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 327

Need to provide better communication
facilities to Javvathu hill region in Tamil
Nadu(MUR 377)

(Deb. 4, Vol. VI, 03-12-1998)
Col. 430

Need to provide better facilities at
Chandouli Railway Station in U.P.
(MUR377)

(Deb. 8, Vol. VI, 09-12-1998)
Col. 348
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Need to provide better facilities at Pune
Railway Zone (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 393

Need to provide Central Assistance for
Modernisation of Sugar Mills in North
Bihar (MUR 377)

(Deb. 8, Vol. VI, 09-12-1998)
Col. 352

Need to Provide Central Funds for
Construction of Dam on Ganga at
Kanpur in Uttar Pradesh(MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 316-17

Need to provide financial assistance to
State Government of Himachal Pradesh
for construction of five overbridges on
lakes between Bhakhra Dam, Auhar,
Hatla and Mandura (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 387

Need to provide financial assistance to
the State Government to Kamataka for
desilting the Water Tanks in Kolar in
Karmataka (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 329-30

Need to provide financial help for proper
maintenance of canals/nullahs in
Calcutta(MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 332

Weed to provide more air Tacilities at
Kanpur Airport, U.P. (MUR:377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 388

Need to provide more halts of trains
running in East Delhi (MUR 377)
(Deb. 6, Vol. V1, 07-12-1998)
Col. 383-84

Need to provide reservation facilities to
the members of Muslim Community

doing similar vocation as being done



[

152 LOK SABHA

by SCs and STs in Hindu community | Need to remove the burden of liabilities

(MUR377)
(Deb. 13, Vol. VII, 16-12-1998)

Col. 459-60

Need to provide sufficient staff to the
office of General Manager,
Telecommunication in Darbhanga
Parliamentary Constituency, Bihar
(MUR377)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 310-11

Need to provide Technical know-how and
adequate Funds to Government of
Bihar to check Severe Erosion caused
by the Ganges in Samastipur and
Vaishali districts of Bihar (MUR 377)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 350

Need to re-start functioning of Ranipet
Railway Station in Vellore district of
Tamil Nadu (MUR 377)

(Deb. 6, Vol. VI, 07-12-1998)
Col. 387

Need to release more funds for
development of Bateshwar a tourist
resort at Shikohabad, U.P. (MUR 377)
(Deb. 18, Vol. VII, 23-12-1998)
Col. 333

Need to release more funds to the State
Government of Punjab for early
completion of Thein Dam Project
(MUR377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 282-83

Need to release two thousand crores of
rupees -to the State Government of
Karnataka to meet the damage caused
due to heavy rains in the State
(MUR377)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 360

imposed on Palghat Unit of
Instrumentation Limited and allow its
continuance as a Public Sector
(MUR377)

(Deb. 14, Vol. VII, 17-12-1998)
Col. 281

Need to restore the passenger facilities at

Mettur railway station'(MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 392 ‘

Need to retain Office of Provident Fund

relating to Employees of Coal Mines at
Jabalpur, Madhya Pradesh (MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 313

Need to review the decision for setting up

tanneries and paper mills at Cuddalore
in Tamil Nadu to check environmental
pollution in the area (MUR 377)
(Deb. 7, Vol. VI, 08-12-1998)
Col. 681-82

Need to revive IDPL and bring it under

administrative control of Ministry of
Health and Family Welfare (MUR 377)
(Deb. 14, Vol. VII, 17-12-1998)
Col. 280

Need to safeguard the sanctity of Buddhist

monuments in the Country (MUR 377)
(Deb. 18, Vol. VII, 23-12-1998)
Col. 333

Need to sanction adequate Central

Assistance to State Government of
Orissa to implement the
recommendations of Fifth Pay
Commission (MUR 377)

(Deb. 7, Vol. VI, 08-12-1998)
Col. 679-80

Need to sanction Maisajhar and Arpa

irrigation projects of Bilaspur district,
Madhya Pradesh and release adequate
funds for the purpose (MUR 377)
(Deb. 13, Val. VII, 16-12-1998)
Col. 461-62
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Need to sanction Metro underground and
Metro Electric Trains for Southern
Railway Region (MUR 377)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 310

Need to sanction necessary funds for
translation of the Constitution of India
into Kashmiri language (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 392

Need to sanction the export quota of
cotton of at least five lakh bales to the
Maharashtra State Co-operative Cotton
Grower's Marketing Federation
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 334

Need to send a Central Team to Khagaria
Parliamentary Constituency in Bihar to
Chalk out a Plan to Check Recurring
Floods(MUR 377)

(Deb. 3, Vol. VI, 02-12-1998)
Col. 315-16

Need to set up a Bench of Gujarat High
' CourtatRajkot (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 388

Need to set up an LNG Terminal in Andhra
Pradesh (MUR 377)
(Deb. 6, Vol. VI, 07-12-1998)
Col. 385

Need to set up Heavy Industry in Lalganj
Parliamentary Constituency in Uttar
Pradesh (MUR 377)
(Deb. 8, Vol. VI, 09-12-1998)
Col. 349-50

Need to shift Administrative Control of
Hindustan Cables Limited from
Industry Ministry to Communications
Ministry to Facilitate its revival
(MUR377)

{Deb. 18, Vol. VII, 23-12-1998)
Col, 3228
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Need to start Air Service between Nasik
and Delhi Via Aurangabad or Poona
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 330

Need to start work at Vagaliyar and
Sablakot Power projects in J&K
(MUR377)

(Deb. 7, Vol. VI, 08-12-1998)
Col. 678

Need to stop the telecast of the programme
City Halchal on Television at district
Khiri, Uttar Pradesh (MUR 377)
(Deb. 18, Vol. VII, 23-12-1998)
Col. 331

Need to take concrete steps for early
upgradation of Ahmedabad Airport in
Gujarat(MUR 377) '
(Deb. 7, Vol. VI, 08-12-1998)
Col. 677-78

Need to take necessary steps for stopping
cross-border movements of anti-
nationa! insurgents along the border
of Tripura (MUR 377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 330-31

Need to take steps for Promotion of
Tourism in Jammu and Kashmir
(MUR377)

(Deb. 8, Vol. VI, 09-12-1998)
Col. 351-52

Need to take steps to check deforestation
in Sunderbans area in West Bengal
(MUR377) :

(Deb. 7, Vol. VI, 08-12-1998)
Col. 681

Need to take steps to solve the power
problems of Chandigarh (MUR 377)
(Deb. 17, Vol. VII, 22-12-1998)
Col. 389 .

Need to take steps to solve the
unemployment problem in the country
(MUR377)

(Deb. 14, Vol. VII, 17-12-1998)
Ceol. 282
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Need to take stringent action against the
police personnel responsible for death
in police lock-up (MUR 377)
(Deb. 16, Vol. VII. 21-12-1998)
Col. 309

Need to take stringent security steps to /

safeguard the sea coast in Gujarat
(MUR377)

(Deb. 9, Vol. VI, 10-12-1998)
Col. 287

Need to treat the calls between Hyderabad
and sub-urban areas within a radius of
100 kilometres of Hyderabad city. |
Andhra Pradesh as local calls
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 334

Need to upgrade J.K. Cancer Institute in
Kanpur as Regional Cancer Institute
and Provide Modern Facilities there
(MUR377)

(Deb. 8, Vol. VI, 09-12-1998)
Col. 34748

Need to withdraw Decision for Closure of
PSUs and Take Steps for their Revival
{MUR377)

(Deb. 8, Vol. Vi, 09-12-1998)
Col. 349

Medicinal Plants

Ban on Herbs
(Deb. 1, Vol. VI,
Col. 27

Conservation and Growth of Medicinal
Plants
(Deb. 11,
Col. 74-75

Financial Assistance for Schemes on |
Medical Plants !
(Deb. 2, Vol. VI, 0l~|2-l998)i

i
1

)
‘

30-11-1998)

|
|
|
|
Vol. VIL 14-12-1998) l
|

oy

Col. 479-80
Smuggling of Medicinal Herbs
(Deb. 6, Vol. VI, 07-12-1998) |
Col. 3840 ’

!
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Member of Parliament

Abolition of Discretionary Quotas
(Deb. 16, Vol. VII, 21-12-1998)
} Col. 83

| Impunity/Protection Enjoyed by MP
(Deb. 11, Vol. VII, 14-12-1998)
Col. 394

Letters from MP
(Deb. 13, Vol. VII, 16-12-1998)

Col. 388-89

Letters from MPs on Bank Affairs
(Deb. 5, Vol. VI, 04-12-1998)
Col. 98

LPG Coupons to MPs
(Deb. 12, Vol. VII, 15-12-1998)
Col. 104-05

Reply to MPs Letters
(Deb. 2, Vol. VI, 01-12-1998)
Col. 475-76

Reply to the Letters of MPs
(Deb. 17, Vol. VII, 22-12-1998)
Col. 241-42

Member of Parliament Local Area
Development Scheme

Enhancement of Fund under MPLADS
(Deb. 8, Vol. VI, 09-12-1998)
Col. 135

Fund to Bihar under MPLADS
(Deb. 13, Vol. VII, 16-12-1998)
Col. 82-83

i Funds under MPLADS

(Deb. 3, Vol. VI, 02-12-1998)
Col. 160-65

(Deb. 13, Vol."VII, 16-12-1998)
Col. 98-106

Members of Parliament Local Area
Development Scheme (St.)
(Deb. 18, Vol. VII, 23-12-1998)
Col. 335-36

MPLADS
(Deb. 3. Vol. VI, 02-12-1998)
Col. 196-200
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(Deb. 13, Vol. VII, 16-12-1998)
Col. 183-84, 186-87

(Deb. 18, Vol. VII, 23-12-1998)
Col. 19091

Review of MPLADS
(Deb. 3, Vol. VI, 02-12-1998)
Col. 230-33

Revision of MPLADS
(Deb. 3, Vol. VI, 02-12-1998)
Col. 56-57

Utilisation of Funds under MPLADS
(Deb. 13, Vol. VII, 16-12-1998)
Col. 217

Menaka Panel

Menaka Panel
(Deb. 11, Vol. VII, 14-12-1998)
Col. 199-200

Metal(s)

Nikel Extraction Plant
(Deb. 9, Vol. VI,
Col. 208

Metro Rail

Calcutta Metro Railway
(Deb. 9, Vol. VI,
Col. 125-26

Metro Rail Project
(Deb. 4, Vol. VI,
Col. 359

Need to sanction Metro underground and
Metro Electric Trains for Southern
Railway Region (MUR 377)

(Deb. 16, Vol. VII, 21-12-1998)
Col. 310

Mica Paper

10-12-1998)

10-12-1998)

03-12-1998)

Mica Paper Plant
(Deb. 11, Vol. VII, 14-12-1998)
Col. 333

Mid-Day Meal Scheme

Allocation of Funds for Literacy and Mid-
Day Schemes
(Deb. 1, Vol. VI, 30-11-1998)
Col. 148-54
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Mid Day Meal in Kerala
(Deb. 16, Vol. VII, 21-12-1998)
Col. 216

Mid Day Meal Scheme
(Deb. 6, Vol. VI, 07-12-1998)
Col. 78-81, 168-71
(Deb. 7, Vol. VI, 08-12-1998)
Col. 185-86 ,

Mid Day Meal Scheme in H.P.
(Deb. 1, Vol. VI, 30-11-1993)

. " Col. 77

Migrat.on

Migration from Border Areas
(Deb. 7, Vol. VI, 08-12-1998)
Col. 620-21

Muigration of People
(Deb. 18, Vol. VII, 23-12-1998)
Col. 87

Migration of Population
(Deb. 3, Vol. VI, 02-12-1998)
Col. 124

Milk and Milk Products

Dethi Milk Scheme
(Deb. 13, Vol. VII, 16-12-1998)
Col. 28-29

Infant Milk Substitutes
(Deb. 11, Vol. VII, 14-12-1998)
Col. 91

Support Price For Milk
(Deb. 13, Vol. VII, 16-12-1998)
Col. 256

Synthetic Milk
(Deb. 17, Vol. VII, 22-12 1998)
Col. 71-72

Mine(s)

Accidents in Coal Mines.
(Deb. 15, Vol. VI1I, 18-12-1998)
Col. 24

Closure of Coal Mines
(Deb. 11, Vol. VII, 14-12-1998)
Col. 4042
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Conditions of Mines in Lal Matia
(Del. 11, Voi. VII, 14-12-1998)
Cal. 39304

Devolonarent of Lol Matia
(Déb. 11, Vol. V11, 14412-1998)
Col. 411

Engagement of Labour %1 Stone Quarries
(Deb. 17, Vol. VII, 22-12-1998)
Col. 26768

- Funds for Singareni Collieries
(Dab. 11, .Vol. VII, 14-12-1998)
Col. 442 -

Goid Deposits -
(Deb. 4, Vol. VI, 03-12-1998)
Col. 118

Granite Mining Projects in Goa
(Deb. 4, Vol. VI, 03-12-1998)
Col. 278-79

illegal Mines
(Deb. 14, Vol. VII, 17-12-1998)
Col. 1712

Incidence of T.B. in Mining Sector
(Deb. 17, Vol. VIi, 22-12-1998)
Col 234

Investment of Foreign Companies in
Mining :
(Deb. 4, Vol. VI, 03-12-1998%)
Col 58-59
Investment of Public Sector Undertaking
in Mining
(Deb. 9, Vol. VI, 10-12-1998)
Col. 172
Mining in Western Ghat
(Deb. 14, Vol. VII, 17-12-1998)
Col. 196

Misisg Licences on Loase Bases
(Deb. 9, Vol. VI, 10-12-1998)
Col. 20608

Misdayg Plusis for Small Miags
(Dek. 4, Vol. VI, 03-12-1998)
ol 5738
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Mukherjee Committee on Mine Accidents
(Deb. 11, Vol. VII, 14-12-1998)
Col. 417-18

Powers to Alumina, Aluminium and
Bauxite Mines
(Deb. 14, Vol. VII, 17-12-1998)
Col. 208-09

Production Capacity of Rampura Aaguchs
Mine Plant
(Deb. 4, Vol. V], 03-12-1998)
Col. 34243

Setting up of Mining Industries
(Deb. 4, Vol. VI, 03-12-1998)
Col. 186

Mineraks)

Classification of Minerals
(Deb. 4, Vol. VI, 03-12-1998)
Col. 337

Development of Mineral Sector
(Deb. 9, Vol. VI, 10-12-1998)
Col. 160

Export of Minerals
(Deb. 15, Vol. VII, 18-12-1998)
Col. 183-84
Extractich.of Invalusble Minersl in Gujarat
(Deb. 14, Vol. VII, 17-12-1998)
Col. 223-4
Extraction of Sea Minerals
(Deb. 3, Vol. VI, 02-12-1998)
Col. 93-94

Import of Asbestos
(Deb. 4, Vol. VI, 03-12-1998)
Col. 166-67

Mineral Exploration Sutveys
(Deb. 4, Vol. VI, 03-12-1998)
Col. 34849

Mineral Reserve
(Deb. 14, Vol. VIi, 17-12-1998)
Col. 52-58

Sand Minerals
(Deb. 18, Vol. VII, 23-12-1998)
Col. 80-83
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Migimum Needs Programme

|

Minimum Needs Programme |
(Deb. 6, Vol. VI, 07-12-1998)

e |

|

Minimum Support Price
Market Support Price

(Deb. 13, Vol. VII, 16-12-1998)
Col. 162

Need to declare support peice for Copra at
supees four thousand per quintal
{(MUR 377)

(Deb. 4, Vol. VI, 03-12-1998)
Col. 429

Need 1o Declare Support Price for Natural
Rubber (MUR 377)
(Deb. 3, Vol. VI, 02-12-1998)
Col. 313-14

Support Price for Copra
{Dedb. 3, Vol. Vi, 02-12-1998)
Col. 132

Support Price For Shelac
(Deb. 18, Vol. VII, 23-12-1998)
Col. 49-50

Support Price of Jawar/Maize
(Deb. 8, Vol. VI, 09-12-1998)
Col. 67

Support Price of Paddy and Wheat
(Deb.- 8, Vol. VI, 09-12-1998)
Col. 24-25

Support Price of Sugarcane
{Deb. 3, Vol. VI, 02-12-1998)
Col. 87

Support Prices of Cotton _
(Deb. 8, Vol. VI, 09-12-1998)
Col. 83

Minority(s)

15-Points Programmes
(Deb. 2, Vol. VI, 01-}2-1998)
Col. 67
(Deb. 7, Vol. VI, 08-12-1998)

Col. 504-14

187

(Deb. 17, Vol. VII, 22-12-1998)
Col. 28

Atrocities committed on Minorities in
various parts of the country (DUR i23)
(Deb. 7, Vol. VI, 08-12-1998)
Col. 72741
(Deb. 8, Vol. VI, 09-12-1998)
Col. 375-83
(Deb. 9, Vol. VI, 10-12-1998)
Col. 350-424
(Deb. 13, Voi. VII, 16-12-1998)
Col. 491-513

Atrocities on Minorities
(Deb. 7, Yol. VI, 08-12-1998)
Col. 19991
Atrocities on Minorities in Rajasthan
(Deb. 2, Vol. VI, 01-12-1998)
Col. 39091

Ban on the Term Losa tp the Minorities
(Deb. 2, Vol. VI, 01-12-1998)
Col. 3504

Christian Population
(Deb. 12, Vol. VI, 15-12-1698)
Col. 163

Education Schemss for Minorities
{Deb. 16, Vol. V1§, 21-12-1998)
Col. 104-05

Job for Women and Minoritios in Rural
Areas
(Deb. 4, Vol. V], 03-12-1998)
Col. 292-312

Killings of Mimorities
(Deb. 7, Vol. VI, 08-12-1938;
Col. 712

Minority Financial Corporstion
(Ded. 17, Vol VII, 22-12-19%§)
Col. 110

Minority Status
(Deb. 17, Vol. VII, 22-12-1998)
Cok 258-59

Muslim Ferailies in Delhi
(Deb. 17, Vol. VI, 22-12-1998)
Ool. 90
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Need to provide reservation facilities to
the members of Muslim Community
doing similar vocation as being done
by SCs and STs in Hindu community
(MUR377)

(Deb. 13, Vol. VII, 16-12-1998)
Col. 459-60

Violent Attacks on Minorities
(Deb. 2, Vol. VI, 01-12-1998)
Col. 12-14

Welfare of Minorities
(Deb. 7, Vol. VI, 08-12-1998)
Col. 584-88

Mints
Performance of Mints

(Deb. 15, Vol. VII, 18-12-1998)
Col. 23940

Mittal Committee

Mittal Committee Report
(Deb. 16, Vol. VII, 21-12-1998)
Col. 73-74

Mizoram
Setting up of a Central University at Aizwal

(Deb. 11, Vol. VII, 14-12-1998)
Col. 189

MMTC Limited

Export of Iron Ore by MMTC
(Deb. 15, Vol. VII, 18-12-1998)
Col. 238-39

Steel Plant by MMTC in Orissa .
(Deb. 15, Vol. VII, 18-12-1998)
Col. 321

Mobile Telephone(s)

Cellular Companies
(Deb. 13, Vol. VII, 16-12-1998)
Col. 178

Cellular Telephone
(Deb. 18, Vol. VII, 23-12-1998)
Col. 187

Cellular Telephone Companies

(Deb. 18, Vol. V11, 23-12-1998)
Col. 176-77
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Global Mobile Personal Communication

by Satellite
(Deb. 3, Vol. VI, 02-12-1998)

Col. 9293

Mobile Cellular Services under DOT
(Deb. 13, Vol. VII, 16-12-1998)
Col. 386

Molasses
Ban on Molasses

(Deb. 7, Vol. VI, 08-12-1998)
Col. 572

Monopolies and Restrictive Trade
Practices Commission

Cases pending in MRTP Commission
(Deb. 11, Vol. VII, 14-12-1998)
Col. 178-79

Monument

Closing down of Taj Mahal due to
Pollution
(Deb. 11, Vol. VII, 14-12-1998)
Col. 399

Dholavir as National Monument
(Deb. 6, Vol. VI, 07-12-1998)
Col. 264

Monument, Temples and Masjids for

Renovation
(Deb. 11, Vol. VII, 14-12-1998)
Col. 14142

Remains of Puspagiri Vihara
(Deb. 16, Vol. VII, 21-12-1998)
Col. 244

Sound and Light Programme in Teenmurti
(Deb. 11, Vol. VII, 14-12-1998)
Col. 324

Mukherjee Committee

Mukher;ee Committee
(Deb. 6, Vol. VI, 07-12-1998)
Col. 189-92

Mukherjee Committee on Mine Accidents
(Deb. 11, Vol. VII, 14-12-1998)
Col. 417-18 '
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Municipality

Bonds Issued by Local Bodies
(Deb. 5, Vol. VI, 04-12-1998)
Col. 147 '

Museum of Natural
Maharashtra
(Deb. 11, Vol. VII, 14-12-1998)
Col. 165

Setting up of Space Gallery
(Deb. 16, Vol. VII, 21-12-1998)
Col. 93-94

War Museum in Delhi
(Deb. 4, Vol. VI, 03-12-1998)
Col. 86

Mutusl Fund

SEBI Suggestions on Mutual Funds
(Deb. 11, Vol. VII, 14-12-1998)
Col. 55

Myanmar
Border-Trade Mechanism by Nationalised
Banks
(Deb. 11, Vol. VII, 14-12-1998)
Col. 34041

Damayanti Hydro Electric Power Station
(Deb. 11, Vol. VII, 14-12-1998)
Col. 204

Nagaland

Activities of NSCN(M) after Cease-Fire
(Deb. 17, Vol. VII, 22-12-1998)
Col. 19192

Agreement with Naga People
(Deb. 3, Vol. VI, 02-12-1998)
Col.117-18

Development of Nagaland
(Deb. 5, Vol. VI, 04-12-1998)
Col.209-10

Funds to Nagaland
(Deb. 5, Vol. VI, 04-12-1998)
Col. 307

History in
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North East Mirror Programme in Nagaland
(Deb. 13, Vol. VII, 16-12-1998)
Col. 113-14

Public Telephones in Nagaland
(Deb. 3, Vol. VI, 02-12-1998)
Col. 24243

Talks with Naga Leaders
(Deb. 7, Vol. VI, 08-12-1998)
Col. 498

Nalanda Mahavihar and Sobha Sansthan

Assistance to Nalanda Mahavihar and
Sobha Sansthan
(Deb. 6, Vol. VI, 07-12-1998)
Col.237-38

Narcotics

Flow of Narcotics
(Deb. S, Vol. VI, 04-12-1998)
Col. 123

Narcotic Drugs Trade
(Deb. 5, Vol. VI, 04-12-1998)
Col. 139

Purchase of Opium by Narcotics
Department
(Deb. 11, Vol. VII, 14-12-1998)
Col. 34142

Smuggling of Drugs
(Deb. 11, Vol. VII, 14-12-1998)
Col. 242

Supply of Chemical by Drug Mafias
(Deb. S5, Vol. VI, 04-12-1998)
Col. 121-22

National Accreditation Board Testing
and Calibration Laboratories

National Accreditation Board Testing and
Calibration Laboratories
(Deb. 6, Vol. VI, 07-12-1998)
Col. 59-60

National Agricultural Cooperative
Marketing Federation of Indis Limited

Import of Onion through NAFED
(Deb. 8, Vol. VI, 09-12-1998)
Col. 87
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NAFED

(Deb. 12, Vol. VII, 15-12-1998)
Col. 99

(Deb. 13, Vol. VII, 16-12-1998)
Col. 66-67,113-14

Role of NAFED in Controlling the Price
of Onions
(Deb. 8, Vol. VI, 09-12-1998)
Col. 139

National Airport Authority of India

Audit of National Airport Authority of
India
(Deb. 14, Vol. VII, 17-12-1998)
Col. 178

Dividends from National Airport
Authority
(Deb. 14, Vol. VII, 17-12-1998)
Col. 84-85

National Aluminium Company Limited

Losses in National Aluminium Company
(Deb. 9, Vol. VI, 10-12-1998)
Col. 180-81

National Anthem

National Anthem- played .
(Deb. 1, Vol. VI, 30-11-1998)
Col. 1

National Bank for Agriculture and Rural
Development

Assistance to Bihar by NABARD
(Deb. 5, Vol. VI, 04-12-1998)
Col. 26768

Loan to Karnataka by NABARD
(Deb. 5, Vpl. VI, 04-12-1998)
Col. 225

L.vans by NABARD in Bihar for Roads
and Bridges
(Deb. 11, Vol. VII, 14-12-1998)
Col. 298

Promotion in NABARD
(Deb. 15, Vol. VI1, 18-12-1998)
Col. 59-60
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Setting up of Branches of NABARD
(Deb. 11, Vol. VII, 14-12-1998)
Col,233-35

National Book Trust

Translation of Books
(Deb. 11, Vol. VII, 14-12-1998)
Col. 133-34

National Co-operative Consumers
Federation of India Limited

Purchases by NCCF
(Deb. 7, Vol. VI, 08-12-1998)
Col. 383

Supply of Items by NCCF
(Deb. 7, Vol. VI, 08-12-1998)
Coi.616

Violation of Norms by N.C.C.F.
(Deb. 7, Vol. VI, 08-12-1998)
Col. 323

National Co-operative Policy

National Co-Operative Policy
(Deb. 18, Vol. VII, 23-12-1998)
Col. 99-100

National Commvlsslon for Children

National Commission for Children
(Deb. 1, Vol. VI, 30-11-1998)
Col. 271

National Commission for Minorities

National Commission for Minorities
(Deb. 12, Vol. VII, 15-12-1998)
Col. 108-09

National Commission for Scheduled
Castes and Scheduled Tribes

Commission for SC/ST
(Deb. 2, Vol. VI, 01-12-1998)
Col.472

National Commission for Wome

National Commission for Women
(Deb. 16, Vol. VII, 21-12-1998)
Col. 108
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National Cooperative Development

Corporation

NCDC
(Deb. 3, Vol. VI, 02-12-1998)
Col.223-24
(Deb. 13, Vol. VII, 16-12-1998)
Col. 153-60,327

National Council of Educational
Research and Training

Technical Terminology

(Deb. 1, Vol. VI, 30-11-1998)-

Col. 95

_Translation of Books
(Deb. 11, Vol. VII, 14-12-1998)
Col. 133-34

Nations! Dairy Development Board
Audit of NDDB
(Deb. 3, Vol. VI, 02-12-1998)
Col. 267-68
NDDB.
(Deb. 8, Vol. VI, 09-12-1998)
Col. 26061

Nationai Dairy Development Corporation
National Dairy Development Corporation
(Deb. 13, Vol. VI, 16-12-1998)
Col.261-66
National Express Highway Authority
Establishment of National Express
Highway Authority
(Deb. 6, Vol. VI, 07-12-1998)
€Col.299

National Fertilizers Limited

Atrocities on Women
(Deb. 17, Vol. VII, 22-12-1998)
Col. 186-87

National Pertilisers Limited
(Deb. 12, Vol. VII, 15-12-1998)
Col. 251

61

Out of Court Settiement in Urea Supply
(Deb. 17, Vol. VII, 22-12-1998)
Col. 323-24

Nationsl Film Development Corpovesion
Allocation of Funds by NFDC
(Dedb. 18, Vol. VII, 23-12-1998)
Col. 85
Financial Assistance by NFDC
(Deb. 13, Vol. VII, 16-12-1998)
Col. 259

National Finance and Development
Corporstion

National Finance and Development

Corporation
(Deb. 12, Vol. VH, 15-12-1998)

Col. 120
National Fund for Calnmity Relief

Asgistance from NFCR
(Deb. 8, Vol. VI, 09-12-1998)
Col. 189-92

Natioaal Haadiocom Development

Corporstion

Constitution of NHDC
(Deb. 5, Vol. VI, 04-12-1998)
Col. 301-02

Nations! Highway(s)
A.D.B. Loen for National Highways

Projoct
(Deb. 11, Vol. VII, 14-12-1998)
Col 182

ARocation for NH Works in Andhra

Pradesh/Orissa
(Deb. 1, Vol. VI, 30-11-1998)

Col. 298-315

Alternative Route for NH-31A
(Deb. 1, Vol. VI, 30-11-199§)
Col. 7677

Condition of Dethi-Dehradun National

Highway
(Deb. 11, Vol. VII, 14-12-1998)
Col. 13940
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Condition of Highways
(Deb. 6, Vol. VI, 07-12-1998)
Col. 205

Condition of Manipur Natioral Highway
(Deb. 16, Vol. VII, 21-12-1998)
Col. 85

Condition of National Highway No. 4
(Deb. 1, Vol. VI, 30-11-1998)
Col. 164-65

Condition of National Highway-7
between Mangavan and Hanumana
(Deb. 6, Vol. VI, 07-12-1998)
Col.221-22

Construction of Alleppey Bypass on
National Highway
(Deb. 1, Vol. VI, 30-11-1998)
Col. 144

Construction of Bombay-Ahmedabad-
Baroda Express Highway
(Deb. 11, Vol. VII, 14-12-1998)
Col. 127-28

Construction of Bridges on N.H.-36
(Deb. 11, Vol. VII, 14-12-1998)
Col. 57

Construction of Bypass on National
Highway-31
(Deb. 11, Vol. VII, 14-12-1998)
Col.63

Construction of Bypasses on National
Highways
(Deb. 1, Vol. VI,
Col.271-72

Construction of Railway Bridge and NH-
2 in Bihar
(Deb. 16, Vol. VII, 21-12-1998)
Col. 106

Construction of Two Lane Track on NH-8
(Deb. 16, Vol. VII, 21-12-1998)
Col. 123

Construction/Maintenance of National
Highways in Maharashtra
(Deb. 16, Vol. VII, 21-12-1998)
Col. 10506

30-11-1998)
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Conversion of State Highways into
National Highways
(Deb. 1, Vol. VI, 30-11-1998)
Col. 220-27

Damage to National Highways due to
Flood and Cyclone
(Deb. 6, Vol. VI, 07-12-1998)
Col. 176

Damage to National Highways/Bridges
by Cyclone
(Deb. 6, Vol. VI, 07-12-1998)
Col.271-72

Declaration of Road from Devas to
Nemavar as N.H.
(Deb. 16, Vol. VII, 21-12-1998)
Col. 55-56

Declaration of Roads as National
Highways
(Deb. 1, Vol. VI, 30-11-1998)
Col. 196-97

Development and Maintenance of
National Highways in J&K
(Deb. 6, Vol. VI, 07-12-1998)
Col. 196-97

Development of National Highways
(Deb. 6, Vol. VI, 07-12-1998)
Col. 38

- Development/Modemisation of National

Highways
(Deb. 6, Vol. VI, 07-12-1998)
Col.239

Development/Upgradation of N.Hs. in
Country
(Deb. 6, Vol. VI, 07-12-1998)
. Col.53-55

Dilapidated Condition of GT. Road from
Delhi to Khurja
(Deb. 11, Vol. VII, 14-12-1998)
Col. 189

Dilapidated Condition of Sikkim National
Highway
(Deb. 11, Vol. VII, 14-12-1998)
Col. 155
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Expansion and Maintenance of National i Four Laning between Baripada and

Highway-8

(Deb. 16, Vol. VII, 21-12-1998) |

Col. 196-97 :
Expansion of National Highways in '

Gujarat i

(Deb. 16, Vol. VI, 21-12-1998) |
Col. 119-20

Expansion of NH-8-A
(Deb. 11, Vol. VII, 14-12-1998)
Col.91-92

Expansion of Rajkot-Ahmedabad
National Highway
(Deb. 16, Vol. VII, 21-12-1998)
Col.211 ‘
Expansion/Development of NH in Orissa
(Deb. 16, Vol. VII, 21-12-1998) |
Col. 197-98

Expenditure on Express Highway in M.P.
(Deb. 11, Vol. VII, 14-12-1998)
Col.63

Expenditure on N.H. in J&K
(Deb. 11, Vol. VII, 14-12-1998)
Col. 149-50

Express Highways

(Deb. 16, Vol. VII, 21-12-1998) |

Col. 121 !
i

Extension of National Highway - 7A |
(Deb. 1, Vol. VI, 30-11-1998) |

Col. 246

Financial Assistance for Bridges on

National Highway in U.P.
(Deb. 1, Vol. VI, 30-11-1998)

Col.91-92

Foreign Investment in Express Highway

Project
(Deb. 11, Vol. VII, 14-12-1998)

Col. 133

Four Lane National Highways from Pune

to Satna
(Deb. 11, Vol. VII, 14-12-1998)

Col. 165-66

Berhampur
(Deb. 1, Vol. VI, 30-11-1998)
Col. 173-74

Four Laning of Bhubareshwar-Purt and
Konark-Pipli Road
(Deb. 16, Vol. VII. 21-12-1998)
Col. 264

Four Laning Work on NH-5
(Deb. 1, Vol. VI, 30-11-1998)
Col.267

Funds for Highway Development Projects
from Oil Cess
(Deb. 1, Vol. VI, 30-11-1998)
Col. 208

Funds for National Highway-5
(Deb. 16, Vol. VII, 21-12-1998)
Col.24142

Highway Projects
Collaboration
(Deb. 11, Vol. VII, 14-12-1998)
Col. 115-16

Housing and Commercial Development
alongwith Highway
(Deb. 1, Vol. VI, 30-11-1998)
Col. 167

Increase in Length of National Highways
in Ninth Five Year Plan
(Deb. 6, Vol. VI, 07-12-1998)
Col. 158-59

Land for Expressways
(Deb. 16, Vol. VII, 21-12-1998)
Col. 192

Lapse of Funds
(Deb. 16, Vol. VII, 21-12-1998)
Col. 185

Legislation to Cleanse National Highways
(Deb. 16, Vol. VII, 21-12-1998)
Col.272-73

Linking of NH-34 Via Jamtada-Dumka-
Pakudar
(Deb. 6, Vol. VI, 07-12-1998)
Col. 167-68

with A.D.B.



164

Loans to Maharashtra for New Nationsl
Highways/Bridges
(Ded. 1, Vol. VI, 30-11-1998)
Col. 24849 :

Model Concession Agreement for Large
Highway Projects
(Deb. 1, Vol. VI, 30-11-1998)
Col. 323

National Express Way Projects to Link
Major Ports
(Deb. 16, Vol. VII, 21-12-1998)
Col. 16667

National Expressways
(Deb. 1, Vol. VI, 30-11-1998)
Col. 20304

National Highway No. 8
(Deb. 11, Vol. VII, 14-12-1998)

Col. 102

National Highway-27
(Deb. 6, Vol. VI, 07-12-1998)
Col. 259

National Highways
{Deb. 1, Vol. VI, 30-11-1998)
Col. 23242
(Deb. 6, Vol. VI, 07-12-1998)
Col 184-36
{Ded. 11, Vol. VI, 14-12-1998)
Col. 9395

National Highways Affected by Natural
Cslamitiss in Gujarat
(Deb. 1, Vol. VI, 30-11-1998)
Col. 185

National Highways for Vidharbha Region
(Deb. 6, Vol. VI, 07-12-1998)
Col. 85

National Highways in Bihar
(Deb. 11, Vol. VII, 14-12-1998)
Col. 105

National Highways in Cities
{Dedb. 1, Vol. VI, 30-11-1998)
Col 181

LOK SABHA

National Highweys in Gujarat
(Deb. 11, Vol. VII, 14-12-1998)
Col. 195-96

National Highways in J&K
(Deb. 1, Vol. VI, 30-11-1998)

Col.317-18

Need for Immediate Repair and
Maintenance of the Tamil Nadu part
of the Thiruvananthapuram-
Kanyakumari National Highwey No. 47
(MUR377)

(Deb. 3, Vol. VI, 02-12-1998)
Col. 318

Need for construction of by pssses on
National Highway in Aligerh
Parliamentary Constituency, U.P.
(MUR377)

(Deb. 6, Vol. VI, 07-12-1998)
Col. 388

Need to include Kerala in the Express
Highway between North and South
(MUR377)

(Deb. 18, Vol. VII, 23-12-1998)
Col. 334

Pitiable Condition of National Highways
.in West Bengal
(Deb. 11, Vol. VII, 14-12-1998)
Col. 111

Private/Foreign Direct Investment in
National Highways
(Deb. 16, Vol. VII, 21-12-1998)
Col. 220-26

Privatisation of National Highways in Gos
(Deb. 6, Vol. VI, 07-12-1998)
Col. 229-30

Proposal for Cross Country Highway
Project
‘(Deb. 1, Vol. VI, 30-11-1998)
Col.261-62

Proposal for Doubling of NH-17
(Deb. 16, Vol. VII, 21-12-1998)
Col. 72-73
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Proposal for Sub-Ways on National
Highways
(Ded. 1, Vol. VI, 30-11-1998)
Col. 325-26

Proposal for Widening of NH-17
(Deb. 1, Vol. VI, 30-11-1998)
Col. 267

Provision for Divider on NH-3 and NH-6
(Deb. 1, Vol. VI, 30-11-1998)
Col. 24647

Replacement of Old Bridge on NH-47
(Deb. 16, Vol. VII, 21-12-1998)
Col. 228-29

Rubberisation of Nationai
(Deb. 16, Vol. VII, 21-12-1998)
Col. 98-99

Sensitive Highways
(Deb. 14, Vol. VII, 17-12-1998)
Col. 227-28

System Financial Assistance from C.R.F.
(Deb. 11, Vol. VII, M-12-1998)
Col. 86-87

Way-Side Amenities on National
Highways
(Deb. 16, Vol. VII, 21-12-1998)
Col. 177-80

Widening and Developing of NH in the

Four Lane
(Deb. 15, Vol. VII, 21-12-1998)
Col. 258-64

Widening of Cuttack Paradeep NH-5
(Deb. 6, Vol. VI, 07-12-1998)
Col. 76

Widening of N.H. inA. P.
(Deb. 11, Vol. VII, 14-12-1998)
Col. 107

World Bank Loan to Gujarat
(Deb. 11, Vol. VII, 14-12-1998)
Col. 79

National Highways Authority of India

Appointment in NHAI
(Deb. 16, Vol. VII, 21-12-1998)
Col. 127-28

185

Loans from International Agencies to
NHAI '
(Deb. 6, Vol. V1, 07-12-1998)
Col. 81-82

- National Housing Bank

Regional Office of NHB at Chennai
-(Deb. 11, Vol. VI, 14-12-1998)
Col. 399

Natlonal Human Rights Cemmission

National Human Rights Commission
(Deb. 17, Vol. VII, 22-12-1998)
Col. 151,223

National Institute of Renewsabie Energy

National Institute of Renewable Energy
(Deb. 13, Vol. VII, 16-12-1998)
Col. 167-68

Nationa! Integration

Funds Allocated for Promotion of
Natienal Integration
(Deb. 17, Vol. Vil, 22-12-1998)
Col. 315-22

National Interaal Security Netwark

National internal Security Network
(Deb. 12, Vol. Vi1, 15-12-1998)
Col.274-75

National Literacy Mission

Decentralisation of Literacy Programme
(Deb. 1, Vol. VI, 30-11-1998)
Col. 320-21

Financial Assistance Under NLM
(Deb. 16, Vol. VII, 21-12-1988)
Col. 170-71

National Literacy Mission
(Deb. 16, Vol. VII, 21-12-1998)
Col.216-17

National Literacy Missian in Tamil Nadu
(Deb. 11, Vol. VII, 14-12-1998)
Col. 75-76
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National Literacy Mission Authority

Meeting of Council of National Literacy
Mission Authority
(Deb. 11, Vol. VII, 14-12-1998)
Col. 170-71

National Pharmaceutical Pricing
Authority

National Pharmaceutical
Authority
(Deb. 17, Vol. VII, 22-12-1998)
Col. 85

National Planning

Pricing

National Planning
(Deb. 18, Vol. VII, 23-12-1998)
Col.29-30 '

National Powerloom Development
Corporation

Setting up of National Powerloom

Development Corporation
(Deb. 11, Vol. VII, 14-12-1998)
Col. 380-81

National Real Estate Development
Council

NAREDCO
(Deb. 9, Vol. VI, 10-12-1998)
Col. 51

National Reconstruction Corps

Creation of National Reconstruction
Corps
(Deb. 1, Vol. VI, 30-11-1998)
Col. 9293

National Renewal Fund
Assistance Sought from NRF

(Deb. 11, Vol. VII, 14-12-1998)
Col.413-14

National Renewal Fund
(Deb. 11, Vol. VII, 14-12-1998)
Col.56-57

National Sample Survey Organisation

Contradictory Economic Dates
(Deb. 13, Vol. VII, 16-12-1998)
Col. 114-17
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National Savings Scheme

Amount collected under National Savings

Scheme
(Deb. 15, Vol. VI1I, 18-12-1998)

Col. 83-89
National School of Drama

Shifting of National School of Drama
(Deb. 1, Vol. VI, 30-11-1998)
Col.67-68

National Security Council

Setting up of N.S.C.
(Deb. 14, Vol. VII, 17-12-1998)
Col. 165-66

National Social Financial Assistance
Scheme

National Social Financial Assistance
Scheme
(Deb. 4, Vol. VI, 03-12-1998)
Co}.94-100

National Song

National Song - Played
(Deb. 18, Vol. VII, 23-12-1998)
Col. 336

National Textile Corporation

Equal Pay for Equal Work Policy
(Deb. 15, Vol. VII, 18-12-1998)
Col.72-73

Funds to Shri Bharathi Mills
(Deb. 11, Vol. VII, 14-12-1998)
Col. 415 ‘

Mismanagement in Mahe, Pondicherry
(Deb. 11, Vol. VII, 14-12-1998)
Col. 238

Pay Scale of NTC
(Deb. 15, Vol. VII, 18-12-1998)
Col. 198-99

Procurement of Cotton by NTC
(Deb. 15, Vol. VII, 18-12-1998)
Col.24546

Revival of NTC Mills (HAH Dis)
(Deb. 16, Vol. VII, 21-12-1998)
Col.389-98
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Revival of NTC Mills
(Deb. 5, Vol. VI, 04-12-1998)
Col. 2-16

Revival of Sick Mills
(Deb. 15, Vol. VII, 18-12-1998)
Col. 80

Sick Mills of N.T.C.
(Deb. 15, Vol. VI1I, 18-12-1998)
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Col. 1-5

Onkar Goswami Committee

Onkar Goswami Committee
(Deb. 11, Vol. VII, 14-12-1998)
Col. 309-10
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Optical Fibre Cables

Optical Fibre Cables
(Deb. 8, Vol. VI, 09-12-1998)
Col.272-73

Oriental Insurance Company Limited

Regional Office of Oriental Insurance
Corporation
(Deb. 15, Vol. VII, 18-12-1998)
Col.24345

Orissa
A.D.B. Loan for Paradeep Port

(Deb. 11, Vol. VII, 14-12-1998)
Col. 194-95

Allocation for NH Works
Andhra Pradesh/Orissa
(Deb. 1, Vol. VI, 30-11-1998)
Col.298-315

Allocation of Rice/Wheat to Orissa
(Deb. 17, Vol. VII, 22-12-1998)
Col. 180-84

Badanalla and Kolab Irrigation Projects
(Deb. 13, Vol. VII, 16-12-1998)

Col. 161

Boundary Dispute Between Orissa and
Adjacent States
(Deb. 12, Vol. VII, 15-12-1998)

Col. 307-08

British Aided Project in Orissa
(Deb. 15, Vol. VII, 18-12-1998)
Col. 181-83

Central Sector Power Stations in Orissa
(Deb. 16, Vol. VII, 21-12-1998)
Col.247-48

Coir Technology Parks
(Deb. 11, Vol. VII, 14-12-1998)
Col. 34243

Construction of AIR Station in Orissa
(Deb. 3, Vol. VI, 02-12-1998)
Col. 69

Construction of Over-Bridge at Basanti
Colony
(Deb. 9, Vol. VI,
Col. 71

in

10-12-1998)
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Crocodile Sanctuary in Orissa
(Deb. 6, Vol. VI, 07-12-1998)
Col. 324-25

Damage of Pots
(Deb. 4, Vol. VI, 03-12-1998)
Col. 196-97

~ Deforestation of Casamina in Orissa
(Deb. 1, Vol. VI, 30-11-1998)
Col. 172-73

Development of Jharsuguda Air Strips
(Deb. 9, Vol. VI, 10-12-1998)
Col. 14748

Development of Slums
(Deb. 4, Vol. VI, 03-12-1998)
Col. 352

Development of Tourist Spots in Orissa
(Deb. 11, Vol. VII, 14-12-1998)
Col. 429-30

Doubling of Railway Lines
(Deb. 9, Vol. VI, 10-12-1998)
Col. 130-31

Employment Assurance Scheme
(Deb. 4, Vol. VI, 03-12-1998)
Col. 225-26

Establishment of Universities
(Deb. 6, Vol. VI, 07-12-1998)
Col.220-21

Expansion of Infrastructure Network for
Electronic Media
(Deb. 13, Vol. VII, 16-12-1998)
Col. 199 ‘

Expansion/Development of NH in Orissa
(Deb. 16, Vol. VII, 21-12-1998)
Col. 197-98

Food Craft Institute
(Deb. 11, Vol. VII, 14-12-1998)
Col. 340

Forestry Development in Orissa
(Deb. 16, Vol. VII, 21-12-1998)
Col.207-08
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Four Laning between Baripada and | Need for early constitution of East Coast

Berhampur
(Deb. 1, Vol. VI, 30-11-1998)
Col. 173-74

Four Laning of Bhubaneshwar-Puri and
Konark-Pipli Road

(Deb. 16, Vol. VII, 21-12-1998)

Col. 264

Four Laning Work on NH-5
(Deb. 1, Vol. VI, 30-11-1998)
Col. 267

Fund to DRDAs Under JRY
(Deb. 14, Vol. VII, 17-12-1998)
Col. 110-11

Funds to Orissa
(Deb. 5, Vol. VI, 04-12-1998)
Col. 250-51

Jagannath Temple at Puri
(Deb. 11, Vol. VII, 14-12-1998)
Col. 169

KBK Development Scheme
(Deb. 3, Vol. VI, 02-12-1998)
Col. 265

Long Term Action Plan
(Deb. 13, Vol. VII, 16-12-1998)
Col. 112-13

LPT at Bhadrak, Orissa
(Deb. 8, Vol. VI, 09-12-1998)
Col. 136

LPT Station at Kendrapara
(Deb. 18, Vol. VII, 23-12-1998)
Col. 153-54

LPTs/VLPTs in Orissa
(Deb. 13, Vol. VII, 16-12-1998)
Col. 131-32

Maintenance and Preservation of Famous
Temples in Orissa
(Deb. 1, Vol. VI, 30-11-1998)
Col. 199-200

Micro-Projects
(Deb. 12, Vol. VII, 15-12-1998)
Col. 309-10

Zonal Railway Users Consultative
Committee with headquarters at
Bhubaneswar, Orissa (MUR 377)
. (Deb. 7, Vol. VI, 08-12-1998)
Col. 680-81

Need to chalk out a centrally sponsored
programme to save Paradeep Port,
Hukitola Island and Lamp House in
Orissa from sea erosion (MUR 377)
(Deb. 4, Vol. VI, 03-12-1998)
Col.428

Need to declare ‘Puri’ in Orissa as B-2
class city (MUR 377)
(Deb. 13, Vol. VII, 16-12-1998)
Col. 462

Need to enhance quota of essential
commodities for the State of Orissa
(MUR377)

(Deb. 4, Vol. VI, 03-12-1998)
Col. 429

Need to involve local representatives in
development activities for removal of
poverty in KBK districts of Orissa
(MUR377)

(Deb. 12, Vol. VII, 15-12-1998)
Col. 359

Need to sanction adequate Central
Assistance to State Government of
Orissa to implement the
recommendations of Fifth Pay
Commission (MUR 377)

(Deb. 7, Vol. VI, 08-12-1998)
Col.679-80

Nehru Yuva Kendra at Kendrapara
{Deb. 1, Vol. VI, 30-11-1998)
Col.257-58

New Post Offices in Orissa
(Deb. 8, Vol. VI, 09-12-1998)
Col.212-14

Nikel Extraction Plant

(Deb. 9, Vol. VI,
Col. 208

10-12-1998)
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Oil Refinery in Orissa Replacement of Cables
(Deb. 2, Vol. VI, 01-12-1998) (Deb. 3, Vol. VI, 02-12-1998)
Col. 316 Col. 221-22

Ongoing Proje-cts in Orissa
(Deb.- 1, Vol. VI, 30-11-1998)
Col. 256-57

Opening of Mass Communication at
Orissa
(Deb. 13, Vol. VII, 16-12-1998)
Col. 366

Pearl Culture
(Deb. 18, Vol. VII, 23-12-1998)
Col. 78-80

Pollution on Ports
(Deb. 16, Vol. VII, 21-12-1998)
Col. 75

Poor Telecommunication Facilities in
Orissa
(Deb. 18, Vol. VII, 23-12-1998)
Col. 184

Port at Dhamara in Orissa
(Deb. 1, Vol. VI, 30-11-1998)
Col. 200

Poverty Stricken Area of Orissa
(Deb. 8, Vol. VI, 09-12-1998)
Col.288-89

Problems of Chilka Lake
(Deb. 15, Vol. VII, 18-12-1998)
Col. 55-56

Progress of Electrifications
(Deb. 9, Vol. VI, 10-12-1998)
Col. 19596

Remains of Puspagiri Vihara
(Deb. 16, Vol. VII, 21-12-1998)
Col.244

Rengali Hydro-Electric Project in Orissa
(Deb. 16, Vol. VII, 21-12-1998)
Col. 133

Renovation and Modernisation of
Mahanadi Delta
(Deb. 3, Vol. VI,
Col. 54

02-12-1998)

Rural Electrification in Orissa
(Deb. 11, Vol. VII, 14-12-1998)
Col. 196

Rushikulya System, Orissa
(Deb. 8, Vol. VI, 09-12-1998)
Col.317

Science and Technology University in
Orissa
(Deb. 6, Vol. VI, 07-12-1998)
Col. 189

Sea Turtles in Orissa
(Deb. 1, Vol. VI, 30-11-1998)
Col. 324-25

Sea Wall .
(Deb. 8, Vol. VI, 09-12-1998)
Col. 55

Setting up of Postal Divisions
(De¥. 18, Vol. VI, 23-12-1998)
Col. 147

Setting up of Steel Plant by MMTC in
Orissa
(Deb. 5, Vol. VI, 04-12-1998)
Col. 206-07

Steel Plant by MMTC in Orissa
(Deb. 15, Vol. VII, 18-12-1998)
Col 321

Sun Temple
(Deb. 1, Vol. VI, 30-11-1998)
Col. 326-27

Telephone Facility for Panchayat
Headquarters
(Deb. 3, Vol. VI, 02-12-1998)
Col.265-66

Tiger Population in Orissa
(Deb. 6, Vol. VI, 07-12-1998)
Col.281-85

Tipaimukh Dam
(Deb. 13, Vol. VII, 16-12-1998)
Col. 205



180

Tourism Circuit in Orissa
(Deb. 5, Vol. VI, 04-12-1998)
Col.214-15

Tube Wells
(Deb. 18, Vol. VII, 23-12-1998)
Col.41-42

TV Transmitters in Orissa
(Deb. 3, Vol. VI, 02-12-1998)
Col. 153-56

Upgradation of Missile Range
(Deb. 9, Vol. VI, 10-12-1998)
Col. 244

Widening of Cuttack-Paradeep NH-5
(Deb. 6, Vol. VI, 07-12-1998)
Col. 76

Oxygen Bar

Closure of Oxygen Bar
(Deb. 1, Vol. VI, 30-11-1998)
Col. 145

Pakistan

Air Intrusion
(Deb. 4, Vol. VI, 03-12-1998)
Col. 66-72

Anti-Tank Missile Developed by Pakistan
(Deb. 18, Vol. VII, 23-12-1998)
Col.24

Asgistance by Pakistan to Terrorists
(Deb. 17, Vol. VII, 22-12-1998)
Col. 109

Bomb Explosion
(Deb. 18, Vol. VII, 23-12-1998)
Col. 172-73

Bus Service between Delhi and Lahore
(Deb. 16, Vol. VII, 21-12-1998)
Col.213

Bus Service between India and Pakistan
(Deb. 18, Vol. VII, 23-12-1998)
Col.47

Checking of ISI Activities
‘(Deb. 2, Vol. VI, 01-12-1998)
Col.435-36
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Construction of Embankments
(Deb. 8, Vol. VI, 09-12-1998)
Col. 10001

Construction of Permanent Defence
Structure on Indo-Pak Border
(Deb. 9, Vol. VI, 10-12-1998)
Col. 77

Counterfeit Currency by ISI
(Deb. 5, Vol. VI, 04-12-1998)
Col. 81-82

Declaration of Pakistan as Terrorist State
(Deb. 13, Vol. VII, 16-12-1998)
Col. 15-21

Displaced Persons
(Deb. 12, Vol. VII, 15-12-1998)
Col.24142

Diversion of River Water towards India
by Pak. Army ,
(Deb. 4, Vol. VI, 03-12-1998)
Col. 269-70

Entry of Indians
(Deb. 18, Vol. ViI, 23-12-1998)
Col.247

Firing by Pak Troops’
(Deb. 2, Vol. VI 01-12-1998)
Col. 44748

Firing on Indo-Pak Border
(Deb. 14, Vol. VII, 17-12-1998)
Col.45

Increase in Activities of 1SI
(Deb. 4, Vol. VI, 03-12-1998)
Col. 188

Increase in Activities of ISI and Foreign
Intelligence Agencies
(Deb. 7, Vol. VI, 08-12-1998)
Col.201-08

India’s Demand for Getting Terrorists from
Pakistan
(Deb. 12, Vol. VII, 15-12-1998)
Col. 83

Indo-Pak Firing on Residential Areas
(Deb. 14, Vol. VII, 17-12-1998)
Col. 11112
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Indo-Pak Discussion
(Deb. 4, Vol. VI,
‘Col.93-94

Indo-Pak Relations
(Deb. 8, Vol. VI,
Col. 88

Indo-Pak Talks
(Deb. 3, Vol. VI,
Col.20-22 '

Induction of Armymen in Subversive
Activities by 1.S.1.
(Deb. 9, Vol. VI,
Col. 138-39

ISI Activities
(Deb. 3, Vol. VI,
Col. 201

IS1 Activities in India .
(Deb. 3, Vol. VI,
Col.91-92

ISI Agency of Pakistan
(Deb. 7, Vol. VI,
Col. 308-09

IS1 Agents
(Deb. 2, Vol. VI,
Col.473-74

ISI Backed Terrorist Outfits
(Deb. 2, Vol VI, 01-12-1998)
Col.461-62

IS1 Bases in the Country
(Deb. 17, Vol. VI, 22-12-1998)
Col. 101-02

Lifting of Sanctions
(Deb. 3, Vol. VI, 02-12-1998)
Col. 195

Military Exercise on Indo-Pak Border
(Deb. 14, Vol. VI, 17-12-1998)
Col. 149

Most Favoured Nation Status to India
(Deb. 8, Vol. VI, 09-12-1998)
Col. 184-85

03-12-1998)

09-12-1998)

02-12-1998)

10-12-1998)

02-12-1998)

02-12-1998)

08-12-1998)

01-12-1998)
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Pak attempt to Capture Indian Army Post
in Siachin
(Deb. 9, Vol. VI, 10-12-1998)
Col. 197-98

Pak Hand in Hijacking Defence Website
(Deb. 9, Vol. VI, 10-12-1998)
Col. 181

Pak Sponsored Insurgency
(Deb. 12, Vol. VII, 15-12-1998)
Col. 23941

Pak Troops in J&K
(Deb. 4, Vol. VI, 03-12-1998)
Col. 282-83

Pakistan’s Proxy War in J&K
(Deb. 7, Vol. VI, 08-12-1998)
Col. 123-25

Possibility of Aggression from Pakistan
(Deb. 17, Vol. VII, 22-12-1998)
Col. 96

Prisoners in Pak Jails
(Deb. 8, Vol. VI, 09-12-1998)
Col.273

Production of Plutonium
(Deb. 13, Vol. VII, 16-12-1998)
Col. 330-31
(Deb. 1, Vol. VI, 30-11-1998)
Col. 194-95
(Deb. 11, Vol. VII, 14-12-1998)
Col. 127

Sealing of Indo-Pak Border
(Deb. 17, Vol. VII, 22-12-1998)
Col. 26-27

Secretary Level Talks with Pakistan
(Deb. 17, Vol. VII, 22-12-1998)
Col. 125-26

Shrines Under Threat of Attack from ISI
(Deb. 2, Vol. VI, 01-12-1998)
Col. 455
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Sino-Pak Nuclear Axis
(Deb. 3, Vol. VI, 02-12-1998)
Col. 235

Sir Creek Issue
(Deb. 8, Vol. VI, 09-12-1998)
Col. 222

Smuggling

(Deb. 12, Vol. VII, 15-12-1998)

Col. 235

Sophisticated Weapons to Pakistan by
North Korea
(Deb. 8, Vol. VI, 09-12-1998)
Col. 82-83

Threat from Gauri Missile of Pak
(Deb. 9, Vol. VI, 10-12-1998)
Col. 70

Trade with Pakistan
(Deb. 11, Vol. VII, 14-12-1998)
Col. 307

Vacation of PoOK
(Deb. 8, Vol. VI, 09-12-1998)
Col.253-54

Visato Sikh Pilgrims
(Deb. 3, Vol. VI, 02-12-1998)
Col. 220-21

Visit of Sikh Scholars
(Deb. 8, Vol. VI, 09-12-1998)
Col. 99-100

White Paper on IS] Activities
(Deb. 7, Vol. VI, 08-12-1998)
Col.20-25

Palace on Wheel

Stoppage of Palace on Wheel at Bundi
(Deb. 14, Vol. VII, 17-12-1998)
Col. 131

Palestine

Support to Palestine
(Deb. 3, Vol. VI, 02-12-1998)
Col. 18-19
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Panchayati Raj

Handing Over of Water Supply Operation
to Gram Panchayats
(Deb. 9, Vol. VI, 10-12-1998)
Col. 125

Panchayat Elections
(Deh. 4, Vol. VI, 03-12-1998)
Col. 113-14

Panchayat Elections in Bihar
(Deb. 14, Vol. VII, 17-12-1998)
Col. 87-88

Revision of Powers to the Panchayats
(Deb. 4, Vol. VI, 03-12-1998)
Col. 188

Paper

Import of Paper
(Deb. 5, Vol. VI, 04-12-1998)
Col.201-02

Paper Industry
(Deb. 5, Vol. VI, 04-12-1998%)
Col. 87-88

Purchase of Paper
(Deb. 12, Vol. VII, 15-12-1998)
Col.316-17

Raw Material for Paper Mills
(Deb. 5, Vol. VI, 04-12-1998)
Col. 302-03

Papers Laid on the Table

A Copy of Central Vigilance Commission
Ordinance, 1998 etc.
(Deb. 3, Vol. VI, 02-12-1998)
Col. 280

A copy of Statements showing action
taken by the Government on
assurance given by Ministers during
10th, 11th and 12th Lok Sabha
(Deb. 18, Vol. VII, 23-12-1998)
Col. 302
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Annual Accounts and Audit Report
thereon of the Banaras Hindu
University (Volume 1 and II) for the year
1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 335

Annual Accounts of the Indian Institute
of Technology, Chennai, for the year
1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 337

Annual Accounts of the Indian Institute
of Technology, Kanpur, for the year
199697
(Deb. 6, Vol. VI, 07-12-1998)
Col. 337

Annual Accounts of the Indian Institute
of Technology, Kharagpur, for the year
1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 337

Annual Accounts of the Indian Institute
of Technology, New Delhi, for the year
1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 337

Annual Accounts, Audit Report and
Review of Working of Central Institute
of Tibetan Studies, Sarnath for the year
ending 1994-95 etc.

(Deb. 3, Vol. VI, 02-12-1998)
Col.275-79

Annual Report & Review of the working
of the Indian Institute of Technology,
Delhi, for the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 336

Annual Report & Review of the working
of the Indian Institute of Technology,
Kharagpur, for the year 1996-97
(Deb 6, Vol. VI, 07-12-1998)
Col.336
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Annual Report & Review of the working
of the Jamia Millia Islamia, New Delhi,
for the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 334

Annual Report & Review of the working
of the National Open School,
New Delhi, for the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col.328-29

Annual Report, Audited Accounts and
Review of the working of the Leather
Exports, Chennai for the year 1997-98,
Federation of Indian Export
Organisation, New Delhi for the year
1997-98 and Electronics and computer
Software Export Promotional Council,
New Delhi for the year 1997-98
(Deb. 11, Vol. VII, 14-12-1998)
Col. 444

Annual Report, Audited Accounts and
Review of the working of the Process
and Product Development Centre,
Agra for the year 1997-98
(Deb. 11, Vol. VII, 14-12-1998)
Col. 444

Annual Report alongwith Audited
Accounts of Coal India Ltd. for
1997-98 and review of its working
(Deb. 11, Vol. VII, 14-12-1998)
Col. 458

Annual Report alongwith Audited
Accounts of the Bharat Heavy
Electricals Ltd., New Delhi for 1997-98
and review of its working
(Deb. 11, Vol. VII, 14-12-1998)
Col. 459

Annual Report alongwith Audited
Accounts of the India Tourism
Development Corporation Ltd.,
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New Delhi for 1997-98 and review of
its working

(Deb. 11, Vol. VII, 14-12-1998)
Col. 459

Annual Report and Audited Accounts of
the working of the National Council
for Hotel Management, Catering
Technology, New Delhi, for the year
199798
(Deb. 17, Vol. VII, 22-12-1998)
Col. 337

Annual Report and Audited Accounts of
the working of the Dr. Ambedkar
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Chandigarh, for the year
199798
(Deb. 17, Vol. VII, 22-12-1998)
Col. 337

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Hyderabad, for
the year 1997-98
(Deb. 17, Vol. VII, 22-12-1998)
Col. 337

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Guwahati, for
the year 1997-98 .
(Deb. 17, Vol. VII, 22-12-1998)
Col. 337

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Jaipur, for the
year 1997-98
(Deb. 17, Vol. VII, 22-12-1998)
Col. 337

Annual Report and Audited Accounts of
the working of the Institute of Hotel
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Management, Catering Technology
and Applied Nutrition, Bangalore, for
the year 1997-98

(Deb. 17, Vol. VII, 22-12-1998)
Col. 338

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Bhopal, for the
year 1997-98
(Deb. 17, Vol. VII, 22-12-1998)
Col. 337

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Gwalior, for the
year 1997-98
(Deb. 17, Vol. VII, 22-12-1998)
Col. 338

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Gatering Technology
and Applied Nuttffion, New Delhi, for
the year 1997-98
(Deb. 17, Vol. VII, 22-12-1998)
Col. 338

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Mumbai, for the
year 1997-98
(Deb. 17, Vol. VII, 22-12-1998)
Col.338

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Goa, for the
year 1997-98
(Deb. 17, Vol. VII, 22-12-1998)
Col. 338-39

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Catering Technology

.
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and Applied Nutrition, Lucknow, for
the year 1997-98

(Deb. 17, Vol. VII, 22-12-1998) |

Col. 338

Annual Report and Audited Accounts of
the working of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Calcutta, for
the year 1997-98 .

(Deb. 17, Vol. VII, 22-12-1998)
Col. 254

Annuai Report and Audited Accqunts of
the working of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Patna, for the
year 1997-98
(Deb. 17, Vol. VII, 22-12-1998)
Col. 339

Annwal Report and Review of the working'

of Cancer Hospital and Research
Institute, Gwalior for the year 1997-98
(Deb. 12, Vol. VII, 15-12-1998)
Col. 326

Annual Report and Review of the working
of National Remote Sensing Agéncy
Hyderabed etc. for the year 1997-98
(Deb. 13, Vol. VII, 16-12-1998)
Col. 529

Anaual Report and Review of the working
of the Buresu of Indian Standesds,
‘New Delhi, for the year 1996-97
(Deb. 12, Vol. VII, 15-12-1998)
Col. 327

Annual Report and Review of the Working
of the Hindustan Organic Chemicals
Ltd., Rasayani for the year 1997-98
(Deb. 12, Vol. VII, 15-12-1998)
Col. 323

Annual Report and Revisw of the working
of the Indian Institute of Technology,
Kanpur, for the year 1996-97

" (Deb. 6, Vol. VI, 07-12-1998)
Col.337
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Annual Report and Review of the working
of the Indian Institute of Technology,
, Madras, for the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 338

Annual Report and Review of the working
of the National Minorities
Development and  Finance
Corporation for the year 1997-98
(Deb. 12, Vol. VII, 15-12-1998)
Col. 325

Annual Report of Indian Diamond
Institute, Surat for 1997-98 alongwith
Audited accounts, review of its
working etc.
(Deb. 5, Vol.
Col.314

Annual Report of the Bharat Earth
Movers Limited, Bangalore, for the
year 1997-98 and review of its working
by the Government
(Deb. 4, Vol. VI, 03-12-1998)
Col. 403

Annual Report of the Commission of
Railway Safety for the year 1997-98
(Deb. 4, Vol. VI, 03-12-1998)
Col. 403 '

Annual Report of the Controller-General
of Patents, Designs and Trade Marks
for the year 1997-98
(Deb. 5, Vol. VI, 04-12-1998)
Col.314

Annual Report of the National Institute
of Urban Affairs, New Delhi for the year
199798
(Deb. 4, Vol. VI, 03-12-1998)
Col. 405

Annual Report of the working and
Administration of the Companies Act,
1956 for the year 1997-98
(Deb. 11, Vol. VII, 14-12-1998)
Col. 449

VI, 04-12-1998)
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Annual Report, Annual Accounts, Audit
Report and Review of the Working of
Tata Institute of Fundamental Research
Mumbai for the Year, 1997-98.

(Deb. 3, Vol. VI, 02-12-1998)
Col. 200-82

Annual Report, Annual Accounts, Audit

Report and Review of Working of |

Rice Processing Research Centre,
Thanjavur for the year 1997-98 etc.
(Deb. 3, Vol. VI, 02-12-1998)
Col.282

Annual Report, Audited Accounts &
Review of the working of the All India
Cowncil for Technical Education, New
Delhi, for the year 1995-96
(Deb. 6, Vol. VI, 07-12-1998)
Col. 328

Annual Report, Audited Accounts &
Review of the working of the Allahabad
Museumn Society, Allzhabad, for the
year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 328

Annual Report, Audited Accounts &
Review of the working of the Andhra
Pradesh Mahila Samatha Society,
Hyderabad, for the year 1997-98
(Deb. 6, Vol. VI, 07-12-1998)
Col. 328

Annual Report, Audited Accounts &
Review of the working of the Board of
Apprenticeship Training, Kanpur, for
the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 332

Anpual Report, Audited Accounts &
Review of the working of the Board of
Practical Training, Calcutta, for the
yesr 1996-97
(D%, 6, Vol. VI, 07-12-1998)
Col 332

\
)
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Annual Report, Audited Accounts &
Review of the working of the Indlan
Council of Historical Research, New
Delhi, for the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 328

Annual Report, Audited Accounts &
Review of the working of the Indian
Council of Social Science Research,
New Delhi, for the year 1996-97
(Deb. 6, Vol. Vi, 07-12-1998)
Col. 327

Annual Report, Audited Accounts &
Review of the working of the Indian
Institute of Advanced Study, Shimla,
for the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 333-34

Annual Report, Audited Accounts &
Review of the working of the Indian
Institute of Science, Bangalore, for the
year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 336

Annual Report, Audited Accounts &
Review of the working of the Karnataka
Mahila Samakhya Society, Bangalore,
for the year 1997-98
{Deb. 6, Vol. VI, 07-12-1998)
Col.328-29

Annual Report, Audited Accounts &
Review of the working of the Lalit Kala
Akademi, New Delhi, for the year
199596
(Deb. 6, Vol. VI, 07-12-199%)
Col. 330-31 .

Annual Report, Audited Accounts &
Review of the working of the Mahila
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Samaidrys Society, Gujarat for the year
199758
(Deb. 6, Vol. VI, 07-12-1998)
Col. 327
Annual Report, Audited Accounts &
Review of the working of the Motilal
Nehru Regional Engineering College,
ANahabad, for the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 273

Annual Repors, Audited Agcounts &
Review of the working of the Nagmland
Univessity, Kohima, for the year 1995-
9%

(Deb. 6, Vol. VI, 07-12-1998)
Cel. 334

Annual Report, Audited Accounts &
Review of the working of the National
Instinute of Educational Planning and
Administration, New Delhi, for the year
1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 327

Annual Report, Audited Accounts &
Review of the working of the National
Open School, New Delhi, for the year
199596
(Deb. 6, Vol. VI, 07-12-1998)
Col. 330

Annual Report, Audited Accounts &
Review of the werking of the Nava
Nalanda Mahavihara, Naianda, for the
year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 335

Annual Report, Audited Accounts &
Review of the working of the Nehru
Memorial Museum and Library,
New Delhi, for the year 1995-96
(Deb. 6, Vol. VI, 07-12-1998)
Col. 328

Annual Report, Audited Accounts &
Review of the working of the North
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Eastern Regional Instityte of Science
and Technology, for the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 331

Annual Report, Audited Accounts &
Review of the working of the Rashtriya
Veda Vidya Pratishthan, Ujjain, for the
year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 330

Annyal Report, Audited Accounts &
Review of the working of the Regional
Engineering College, Jalandhar, for the
year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 333 ‘

Annual Report, Audited Accounts &
Review of the working of the Regional
Engineering College, Kurukshetra, for
the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 333

Annual Report, Audited Accounts &
Review of the working of the Sangeet
Natak Akademi, New Delhi, for the year
1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Col. 334

Annual Report, Audited Accounts &
Review of the working of the Sant
Longowal Institute of Engineering and
Technology, Longowal, for the year
199697
(Deb. 6, Vol. VI, 07-12-1998)
Col.331-32

Annual Report, Audited Accounts &
Review of the working of the Technical
Teachers’ Training Institute, Shimia
Hills, Bhopal, for the year 1996-97
(Deb. 6, Vol. VI, 07-12-1998)
Coi. 332

Annual Report, Audited Accounts &
Review of the working of the U.P.



. 188

" Mahila Samakhya Society, Lucknow,
for the year 1997-98
(Deb. 6, Vol. VI, 07-12-1998)
Col. 328

Annual Report, Audited Accounts &
Review on the Rashtriya Sanskrit
Vidyapeetha, Tirupati, for the year
199697
(Deb. 6, Vol. VI, 07-12-1998)
Col. 335

Annual Report, Audited Accounts and
Review of the working of Bharat Bhari
Udyog Nigam Ltd. for the year 1997-98

.(Deb. 18, Vol. VII, 23-12-1998)
Col. 300

Annual Report, Audited Accounts and
Review of the working of Centre for
Developmment of Telematics, New Delhi,

. for the year 1997-98
(Deb. 18, Vol. VII, 23-12-1998)
Col. 309

Annual Report, Audited Accounts and
Review of the working of Centre for
the Development of Glass Industry
Firozabad for the yoar 1997-98
(Deb. 18, Vol. VII, 23-12-1998)
Col. 280

Annual Report, Audited Accounts and
Review of the working of Export Credit
Guarantee Corporation Ltd. for the year
199798
(Deb. 18, Vol. VII, 23-12-1998)
Col. 28]

Annual Report, Audited Accounts and
Review of the working of Hinduseen
Stee! Works Construction Limited,
Kolkata, for the year 1997-98
(Deb. 18, Vol. VI1I, 23-12-1998)
Col. 285

Annual Report, Audited Accounts and
Review of the working of Indian
Nursing Council New Delhi, for the
year 1997-98
(Deb. 18, Vol. VII, 23-12-1998)
Col.299
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Annual Report, Audited Accounts and
Review of the working of National
Building Construction Corporation
Ltd. New Delhi, for the year 1997-98
(Deb. 18, Vol. VII, 23-12-1998)
Col. 281-82

Annual Report, Audited Accounts and
Review of the working of National
Council for Promotion of Urde
Language, New Dethi, for the yoag .
1997-98
(Deb. 18, Vol. VII, 23-12-1998)
Col. 282

Annual Report, Audited Accounts and
Review of the working of Rail India
Technical and Economic Services Ltd.

" New Delhi, for the year 1997-98
(Deb. 18, Vol. VII, 23-12-1998)
Col. 284

Annual Report, Audited Accounts and
Review of the working of Rural
Electrification Corporation Ltd., New
Delhi for the year 1997-98
(Deb. 18, Vol. VII, 23-12-1998)
Col. 283

Annual Report, Audited Accounts and
Review of the working of the
Aeronautical Development Agency,
Bangalore, for the year 1997-98
(Deb. 14, Vol. VII, 17-12-1998)
Col. 234

Annual Report, Audited Accounts and
Review of the working of the Air India
Limited, New Delhi, for the year 1996-
97
(Deb. 14, Vol. VII, 17-12-1998)
Col. 233

Annual Report, Audited Accounts and
Review of the working of the Airline
Allied Service Limited, New Dethi, for
the year 1996-97
(Deb. 14, Vol. VII, 17-12-1998)
Col.233
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Annual Report, Audited Accounts and
Review of the working of the Animal
Welfare Board of India, Chennai, for
the year 1997-98 ‘
(Deb. 17, Vol. VII, 22-12-1998)
Col. 333

Annual Report, Audited Accounts and
Review of the working of the Assam
Prathmik Siksha Achani Parishad,
Guwahati, for the year 1997-98

(Deb. 16, Vol. VII, 21-12-1998).

Col. 294

Annual Report, Audited Accounts and
Review of the working of the
Automotive Research Association of
India, Pune for the year 1997-98
(Deb. 5, Vol. VI, 04-12-1998)
Col.313

Annual Report, Audited Accounts and
Review of the working of the Bharat
Aluminium Company Limited, New
Dethi, for the year 1997-98
(Deb. 14, Vol. VII, 17-12-1998)
Col. 236

Annual Report, Audited Accounts and
Review of the working of the Bharat
Dynamics Limited, Hyderabad, for the
year 1997-98
(Deb. 16, Vol. VII, 21-12-199%)
Col. 280

Annual Report, Audited Accounts and
Review of the working of the Bharat
Electronics Limited, Bangalore, for the
year 1997-98
(Deb. 16, Vol. VII, 21-12-1998)
Col. 280

Annual 